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BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO.19 OF 2019 

IN THE MATTER OF:  

Kalinga Nagar Paribesh Surakshya Samiti     …Applicant 

VERSUS 

Member Secretary, 
Odisha State Pollution Control Board & Ors.    …Respondents   

RESPONSE TO THE REPLY FILED BY THE RESPONDENT NO. 5 

ON BEHALF OF THE RESPONDENT NO. 4 – M/S VISA STEEL 

LIMITED 

MOST RESPECTFULLY SHOWETH:  

1. The present Response is being filed on behalf of the Respondent

No. 4 – M/s Visa Steel Limited (hereinafter referred to as

“Answering Respondent”) to the Reply Affidavit filed on behalf

of the Respondent No. 5 – The Secretary, Ministry of

Environment, Forest, and Climate Change in Original

Application No. 19 of 2019 (EZ).

2 1466



2. The captioned Original Application (hereinafter referred to as

OA) has been filed by the Applicant against alleged discharge

of wastewater by the Answering Respondent. A detailed

Counter Affidavit dated 20.04.2023 on behalf of the Answering

Respondent is already on record. The contents of the Counter

Affidavit filed on behalf of the Answering Respondent are not

repeated herein for the sake of brevity however, the same may

be read as part of the present Response.

3. At the outset, it is submitted that the present Original

Application has been filed malafidely and by placing on record

incorrect and incomplete documents while deliberately

concealing material facts and documents to present a false

narrative against the Answering Respondent.

4. It is submitted that the Respondent No. 5 has placed on record

numerous Environmental Clearances granted to the Answering

Respondent, which are admitted by the Answering Respondent

as the same were granted to the Answering Respondent from

time to time.
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5. It is submitted that based on a complaint made by the villagers

of Jakhpura Gram Panchayat, a Report was called for from the

Regional Office (hereinafter referred to as RO), Bhubaneshwar

known as the Monitoring Report/Condition-wise compliance

Report (hereinafter referred to as CCR). Subsequently, the

Regional Office, Bhubaneshwar submitted a Report dated

27.03.2023 wherein certain observations have been made

regarding alleged non-compliance of certain conditions that

were mentioned in the Environmental Clearances of the

Answering Respondent. Based on the alleged non-compliances

mentioned in the Monitoring Report dated 27.03.2023, an

Action Taken Report (hereinafter referred to as ATR) was sought

from the Answering Respondent vide letter dated 17.07.2023

issued by the Respondent No. 5.

6. In compliance of the above, the Answering Respondent

submitted an ATR dated 25.07.2023 which clarifies that there

has been no occasion of non-compliance and the Answering

Respondent has either already complied with or has already

initiated steps to comply with the conditions of the

Environmental Clearances, which could not be complied with
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earlier as the same were beyond the control of the Answering 

Respondent. A copy of the Action Taken Report dated 

25.07.2023 has been placed on record by the Respondent No. 

5 as Annexure-R5/11 to the Reply Affidavit dated 18.04.2024 

and therefore, the same is not being placed on record again for 

the sake of brevity, however, the same would be relied upon by 

the Answering Respondent. 

7. On the receipt of ATR, the Respondent No. 5 sought an ATR

verification report from the RO, Bhubaneshwar which was

submitted by him vide letter dated 15.01.2024. The ATR was

analysed and certain alleged non-compliance were identified

with reference to Specific Condition Nos. 4A(v) and 4A(vii) of EC

dated 12.06.2007 and General Condition No. 4B(iv) of EC dated

12.06.2007 and General Condition No. 6A(iv) of EC dated

03.07.2008. A brief response to each of the alleged non-

compliance as stated in the ATR is as follows:

i. Specific Condition No. 4A(v) of EC dated 12.06.2007:

The Answering Respondent submits that principal

approval has been taken by the Answering Respondent

from the Department of Water Resources for drawing water
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from river Khasrsuan through the intake well which is yet 

not commissioned by the Answering Respondent. The 

Answering Respondent also has a mutual agreement with 

the IDCO, Govt. of Odisha for drawing of 6000KL of water 

from river Brahmani. Further, it is submitted that the 

elevation of the Answering Respondent is at the lowest 

elevation in Kalinganagar in comparison to other 

industries in the area. This fact has already been 

mentioned in the ATR and highlighted in the inspection 

report and representations annexed along with ATR. The 

OSPCB in its Report of October’ 2018 investigated the 

drainage system of the Answering Respondent and has 

stated as follows: 

“Being the lowest elevation plant in Kalinganagar 

Industrial Complex, during rain, surface runoff of 

entire catchment from hill side, JSL side, KJS Ispat 

side and vacant areas of Kalinganagar Industrial 

complex (North West Direction) flows towards VISA 

Steel premises through natural gradient.” 
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It is noteworthy that in all the Inspections that have taken 

place in the years it has been noted that no untreated 

effluent or black water has ever been discharged from the 

factory premises as all the wastewater that is generated is 

treated, recycled and reused for multiple purposes 

including dust suppression within the unit of the 

Answering Respondent. 

 

ii. Specific Condition No. 4A(vii) of EC dated 12.06.2007: 

It is submitted that all surface runoff water during rain are 

collected and treated in the Surface Run Off Treatment 

System. Further, the rain water harvesting pond is an 

integral part for collection of rain water during heavy 

rainfall as the rain water from upper catchment and nearby 

industries gushes into the plant due to topographical issue 

of Kalinganagar as the Answering Respondent is situated 

at the lowest elevation. It is submitted that as per Specific 

Condition No. 4A(vii) of EC dated 12.06.2007 the 

Answering Respondent was required to develop rain water 

harvesting structures to harvest rain water, which the 
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Answering Respondent has already done. Hence, there is 

no non-compliance with respect to this condition of the EC. 

 

iii. General Condition No. 4B(iv) of EC dated 12.06.2007: 

The Answering Respondent submits that the industrial 

wastewater is being collected, treated and used within the 

unit of the Answering Respondent, and therefore, there is 

no non-compliance of this condition whatsoever. The 

Answering Respondent has provided concrete surface 

runoff drain with 07 nos. of settling pits in all the units 

covering all the yards. Further, the Answering Respondent 

has provided Pucca Drain with a settling pit for proper 

collection of surface run off water from the said dump area. 

Three Sewage Treatment Plants have also been established 

for treatment of domestic waste and the treated water is 

being 100% reused for plantation purpose and dust 

suppression on roads. It is noteworthy that in all the 

Inspections that have taken place in the years no untreated 

effluent discharge or black water has ever been discharged 

from the factory premises as all the wastewater that is 
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generated is treated, recycled and reused for multiple 

purposes including dust suppression. It is additionally 

submitted that the runoff from adjacent premises of other 

industries like JSL, KJS, Ispat and upper catchment areas 

also leads to the surface runoff treatment plant of the 

Answering Respondent as it is situated at a lower elevation. 

It is stated that all the surface runoff water during rain is 

collected and treated in Surface Run Off Treatment System. 

Further, there are no untreated effluent discharged outside 

and the surface runoff treatment system is in proper 

working condition. However, it is only functional in the 

monsoons and does not operate apart from monsoon due 

to the non-availability of required surface runoff water. 

iv. General Condition No. 6A(vi) of EC dated 03.07.2008:

The Answering Respondent submits that in terms of the

conditions of the EC and CTO, the Answering Respondent

is complying with the condition of zero effluent discharge

and ensures that the entire process water generated from

its operations is utilized by different units after recycling
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within the unit of the Answering Respondent. It is however 

submitted that the elevation of the Answering Respondent 

is at the lowest elevation in Kalinganagar in comparison to 

other industries in the area, and has been highlighted by 

the Answering Respondent time and again before the 

appropriate authorities as well as in the Counter Affidavit 

filed to the captioned original application. The contents of 

the Counter Affidavit filed to the captioned Original 

Application may be read as part of the present paragraph. 

 

8. Hence, it is submitted that the Answering Respondent has been 

compliant with the aforementioned steps and has further 

undertaken from time to time to take additional measures to 

ensure complete compliance with the conditions of the 

Environmental Clearances. Further, on the recommendation of 

the OSPCB, the Answering Respondent has already taken steps 

to install a 2000 Cubic Metre/per day capacity for treating 

Surface Runoff Water and 1000 Cubic Metre/per day RO 

installed at WTP for utilization of stored water from the 

10 1474



rainwater reservoir. The said system will be commissioned as 

per the time frame submitted by the Company to the OSPCB. 

 

9. With regard to issuance of the Show Cause Notice dated 

04.03.2024, it is submitted that the Answering Respondent has 

already submitted a detailed point wise Response dated 

15.04.2024 to the MoEF thereby explaining the steps already 

taken, being taken and the timelines required for ensuring 

compliance with additional suggestions issued by the OSPCB 

as well as the MoEF from time to time. It is stated that the 

Answering Respondent is constantly putting in its best efforts 

to ensure complete compliance with the conditions of the 

Environmental Clearances. However, it is for the reason that 

the runoff from adjacent premises of other industries like JSL, 

KJS, Ispat and upper catchment areas also leads to the surface 

runoff treatment plant of the Answering Respondent as it is 

situated at a lower elevation, which at times has been observed 

to have been overflowing outside the unit premises in the past. 

True copy of the Response dated 15.04.2024 submitted by the 

Answering Respondent to the Show Cause Notice dated 
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04.03.2024 is annexed herewith and marked as ANNEXURE – 

1. 

10. In addition to the above, it is relevant to mention that since the

date of receipt of the EC dated 12.06.2007, the Answering

Respondent established its Steel Plant in compliance of the

conditions of the EC. Ever since its establishment, the

Answering Respondent has had a Primary Effluent Treatment

Plant which ensured that the Answering Respondent complied

with the conditions of “zero effluent discharge”. It is pertinent

to point out herein that the term “zero effluent discharge”

means that the Answering Respondent could not discharge the

waste water which is generated out of the industrial process,

and the Answering Respondent is required to ensure that the

waste water generated after the industrial processes is

reutilized after treatment and thereby creating a complete loop

of water use and reuse. The said fact has been verified by the

OSPCB on multiple occasions. The Answering Respondent has

been complying with the condition of zero effluent discharge or

zero liquid discharge and ensured that the entire process water

generated from its operations was utilized by different units
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after recycling. Therefore, it is submitted that the Answering 

Respondent is in compliance of the EC conditions.  

 

11. It is submitted that it is not the case of the Applicant that the 

Answering Respondent has operated without obtaining 

applicable environmental permissions. The Answering 

Respondent was granted environment clearance dated 

12.06.2007 which was subsequently expanded on 03.07.2008. 

The Answering Respondent was granted CTE dated 22.04.2004 

and CTO dated 18.07.2006. The Answering Respondent has 

started operations only after obtaining the CTO. The Answering 

Respondent has been granted timely renewal of CTOs over the 

years and at no point in time, did the Answering Respondent 

operate without a valid CTO.  

 

12. It is submitted that ever since its inception, the Answering 

Respondent has had an Effluent Treatment Plant “ETP” which 

treated the wastewater generated out of the industrial process. 

The treated water was again reused in the industrial process 

creating a complete loop. The OSPCB has confirmed that the 
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Answering Respondent has always had an ETP and it is not a 

case where the Answering Respondent is discharging the 

effluent generated out of the ETP outside its premises. On the 

contrary, the water which is seen flowing out of the premises of 

the Answering Respondent is the result of overflow of water 

which comes down from the higher elevation area which has 

other industries. During monsoons, the water flows down from 

the upper catchment areas and industries located in higher 

elevation and into the premises of Answering Respondent 

which is at a lower elevation. 

13. The Answering Respondent has time and again raised the issue

of the surface runoff water from higher elevation area mixing

with the treated water in the premises of Answering

Respondent. The first such representation was way back in

2014, much before the Applicant or his stooges started their

extortionist tactics. However, the authorities did not take any

steps for its remediation. Further, the issue of surface runoff

water flowing down is a phenomenon which takes place during

the monsoons. It is submitted that even the numerous
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complaints made by the Applicants and his associates which 

alleged the discharge of polluted water was made during the 

monsoon period. Had it been a case where, the Answering 

Respondent was actually discharging its industrial effluent, it 

would not be restricted to the monsoon period and the 

discharge would have taken place all throughout the year. 

14. It is submitted that all the conditions of the EC and CTO have

been fulfilled by the Answering Respondent. The Answering

Respondent has been submitting its six monthly compliance

report to the Regional Office MoEF & CC, CPCB and OSPCB in

terms of the conditions of the EC. Further, the Answering

Respondent has also made timely submissions of monthly

reports in terms of CTO.

15. It is humbly submitted that the present Response may kindly

be taken on record and into consideration and the Hon’ble

Tribunal may pass appropriate Order(s), direction(s) as deemed

fit and proper under the facts and circumstances of the present

case.
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Tel: +91 6726 242442 
vsl@visosteel.com 

Ref.No.VSUMoEF/ 2023-24/002 
Dt.15th April 2024

To 
Dr.Shruti Rai Bhardwaj 
Director/ Scientist "F" 
Ministry of Environment, Forest and Climate Change 
Indira Paryavaran Bhavan, 
Jor Bagh Road, Aliganj, New Delhi-110003. 

Sub : Letter no.1 : Show-cause Notice under Section 5 of Environment Protection Act, 
1986. 
Letter no.2 : Issued to Member Secretary, SPCB, Odisha, Action as applicable 
for the non-compliance against VISA Steel Limited. 

Dear Madam, 

Point no.1 

This is with reference to the show cause notice issued vide letter no.F.No.lA-Z-
12011/22/2022-IA-I, dated 04.03.2024, seeking the response of the Company within 30 
days. We have submitted a request vide our email dated 03.04.2024 for submission of 
the reply by the end of the 30 days' period as mentioned in the notice, due to late receipt 
of your letter. 

The point-wise compliance against the issued observations is enclosed herewith as 
Annexure-A for your review and record. We also request for a personal hearing before 
any final order is passed by MoEF in relation to the issued show cause. 

Point no.2 

Further with reference to your letter no. F.No.lA-Z-12011/22/2022-IA-I, dated 04.03.2024, 
issued to the Member Secretary, State Pollution Control Board (SPCB), Odisha, seeking 
applicable action on one major condition of EC and CTO on zero liquid discharge non­
compliance. 

Since the matter is related to VISA Steel Limited and we have been given a copy of the 
above-said letter, we hereby would like to apprise you about the facts relevant to the 
above matter. 

VISA Steel Limited 
(CIN:L51 l 09ORl 996PLC004601) 

Plant Office: Kalinganagar Industrial Complex, At/Post: Jakhapura- 755026, Dist. Jajpur, Odisho 
Registered Office: VISA House, 11 Ekamra Kanan, Noyapolli, Bhuboneswar 751015 

1 

ANNEXURE -1
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1) VISA Steel Limited is 100% Environment-Compliant Industry and has always
complied all the conditions mentioned in the Environment Clearance and Consent
to Operate issued by SPCB. We have installed a 4400 Cubic Metre I per day
capacity for treating Surface Runoff Water and its discharge during rainy days
apart from that a 1000 Cubic Metre/ Per day ETP & RO installed at Captive Power
Plant and 1000 Cubic Metre/ Per day RO installed at WTP plant for utilization of
stored water from the rainwater reservoir.

Further as an additional measure issued under the direction of SPCB, we are 
taking steps to install a 2000 Cubic Metre I per day capacity for treating Surface 
Runoff Water and 1000 Cubic Metre/ Per day RO installed at WTP for utilization 
of stored water from the rainwater reservoir. The said system will be 
commissioned as per the time frame submitted by the Company to the SPCB. 

2) With reference to the first inspection carried out by your Regional Office, which
was to address the petition filed by the local farmers pertaining to discharge of
black water from the Company. During this inspection, we appraised your
Regional Officer at the farm land that the complainants whose names were
mentioned in the petition were fraudulent and mere impersonation by unknown
individuals which was also proven at the site as the original farmer whose land was
shown by them was of Mr.Arun Kumar Pradhan who was present during the
inspection and has clarified that the allegation raised by the complainants are
incorrect and baseless. This was also verified in the inspection report that there
was no discharge of black water from the company culvert no.2 &3. The only
discharge was surface runoff treated water through culvert no.1 as there was
heavy rain prior and during the inspection day which was witnessed by your
Regional Officer.

Further your second inspection report clearly states that there was no discharge 
of any water from the company and both the above facts were submitted by us 
vide our letter no. VSUMOEF&CC/2023-24/003, dated 26.04.2023 to MOEF. 

Additional Facts - I 

The Collector, Jajpur, has twice done a detailed inquiry to verify the alleged 
damage to agriculture and health problems due to the discharge of surface runoff 
treated water from the VISA Steel Limited in the vicinity as requested by the 
Member Secretary, SPCB vide letter no.4573, dated 19.05.2020 and another 
letter issued from Govt. of Odisha , Forest , Environment & Climate Change 
department vide letter no.16539,dated 05.08.2023 on the allegation I grievance 
raised by the inhabitants of Jakhapura, Jajpur. 

2 
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The Collector, Jajpur has submitted a detailed inquiry report made by the Chief 
District Agriculture Officer, Jajpur, and Chief District Medical and Public Health 
Officer, Jajpur vide letter no.16014, dated 17.11.2020 to the Member Secretary, 
SPCB and the same has been enclosed as Annexure -B. The report clearly states 
that agricultural activities can be carried out successfully in the area and states 
that the skin irritation may be due to allergic skin condition or any other reason, 
and not due to contact with the discharge of water of VISA Steel Limited. 

Further, the Collector, Jajpur has also submitted to the Special Secretary to Govt., 
Forest, Environment & Climate Change department vide his letter no.13417, dated 
21.11 .2023 which reveals that the petitioner didn't turn up during the inspection 
and only a few land owners came to the spot and express that the discharge of 
water by VISA Steel is helpful for both Khariff and Rabi crop cultivation. The same 
was also verified by the Chief District Agriculture Officer, Jajpur, in his report. The 
same is attached herewith as Annexure -C.

Additional Facts - II 

The Kalinganagar, Jajpur Industrial Area holds the distinction of being one out of 
the 17 National Manufacturing Investments Zones (NMIZ) in India, and over the 
last two decades, many industries like Tata, JSL, JSW, TSML, VISA, Maithan, 
BRPL, Nu Vista and KJ lspat etc have established their units in Kalinganagar. 
However, the supporting infrastructure required in Kalinganagar like separate 
channelization of sewerage and surface runoff water to a collection sump at lowest 
elevation, setting up sewerage treatment plant (STP) and Surface Runoff 
Treatment Plant etc., which are supposed to be development under the KNIMZ

scheme as was suggested by WAPCOS in their report to IDCO & JCDL. 

The topography of the Kalinganagar consists of hill top area having forest and 
large catchment area with the elevation varying from 180 meters above sea level 
to 30 meters. The set-up industries like Tata Steel is at 57 Meters, Jindal Stainless 
Steel is at 49 meters, TSML Ferro-tech is at 55 meters, VISA Steel Limited is at 
35 meters and other nearby villages like Jakhapura, Kudumusahi etc. are at the 
lowest elevation starting from 55 meters to 30 meters. 

This steel hub witnesses heavy rainfall to the tune of 700 mm to 1400 mm during 
the rainy season and other seasons due to cyclonic/ tower pressure effect. As the 
topography is not plain and terrain of the land gradually gets sloped in all 
directions, the rainwater gushes from the hill top area to the industries situated at 
the high elevation to the industries at low elevation and further to inland areas as 
a natural phenomenon. 

Due to the above disadvantage of topography and non-implementation of 
supporting infrastructure by the Govt. authorities, VISA Steel which is situated at 
the lowest elevation faces the huge surface runoff and at-times during heavy rain 
the excess surface runoff water gets discharged. 

3 
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The above issues have been apprised by VISA Steel Limited since 2014 to various 
Government Authorities like Collector, Jajpur, ADM(Kalinganagar), CEO, Jajpur 
Cluster Development Limited (JCDL), Kalinganagar Development Authority 
(KNDA) and Member Secretary, State Pollution Control Board, Bhubaneswar. The 
related correspondence is attached herewith as Annexure-D 

Kalinganagar Industries Association has also apprised the above issues faced by 
the Kalinganagar Industries to Chief Secretary and Chief Development 
Commissioner, Govt. of Odisha. The letter is attached herewith as Annexure-E. 

The residual water from the upper catchment from the rainfall which has occurred 
over 5-6 days ago, also flows at the rate of approx. 70 - 130 Cubic Meter per hour, 
and the same was also shown to your regional officer during the inspection day. 

Taking advantage of the above issues, Mr.Ashwini Kumar Dhal, President, 
Kalinganagar Paribesh Surakhya Samiti (KNPSS) on its own or through its 
associated members I persons files frivolous complaints before the multiple 
authorities like MOEF, CPCB and SPCB and judicial forum like Hon'ble NGT. 

Presently in respect of the above matter, President, KN PSS has filed a petition in 
the Hon'ble NGT vide Application no.19 of 2019, and the said matter is still 
pending adjudication. 

The undersigned is completely environmentally compliant industry and requests 
you to review the above facts and provide us an opportunity for personal hearing 
before passing any final order against us. 

Thanking you, 

Yours faithfully, 
For VISA Steel Ltd., 

�-
[Manoj Kumar] 
Director 

Cc: Member Secretary, State Pollution Control Board, Bhubaneswar, Odisha. 
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S.No. Observations
EC dated 12.06.2007 
I Monitoring data of all the stack as per 

the consent order has not been 
furnished. {Specific condition i) 

II 

111 

Online data for particulate matter 
exceeds the norms of 50 mg/Nm3 in 
SAF 3. {Specific condition ii) & 
(Specific condition ix) 

Pulse jet tyre bag filter in raw material 
unloading area yet to be provided at 
the storage yard. Online data exceeds 
the norm of 50mg/Nm3 in SAF 3 & 4 
stack. (Specific condition iii). 

Compliance 

We have provided 8 nos. of Online 
Continuous Stack Emission 
Monitoring Facilities {CSEMS) in all 
the process stack of DRI, Ferro 
Chrome, CPP-CFBC, SMS, Coke 
Oven, and Blast Furnace. 

The monitoring data of all the stack 
has been transmitted on a real-time 
basis to CPCB & SPCB except the 
plant which are stopped due to non­
viability of the operations like SMS and 
Blast Furnace. The same will be 
resumed once they are back in 
operation. 

Six monthly compliance report which 
consists of the said monitoring report 
has been submitted regularly to 
MoEF. 

The copy of the submitted report and 
monitoring data is enclosed herewith 
as Annexure 01. 
The real time data submitted to CPCB 
and SPCB in CY 2023 is enclosed 
herewith as Annexure 02 for your 
reference wherein only one incident 
has been recorded. 

This may be due to the abrupt change 
in any process parameter affected due 
to any critical operation parameter 
leading to shutdown of furnace. 
13 nos. of high capacity Pulse Jet 
Type Bag Filter based dust extraction 
system has been provided at different 
locations of the units for controlling 
fugitive dust emission from raw 
material conveying, screening, 
transfer and feeding points. 

The picture of the systems is enclosed 
herewith as Annexure 03. 
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IV 

V 

VI 

TCLP analysis data has not been 
furnished. Landfill as per the condition 
yet to be constructed. (Specific 
condition vi). 

EC and Consent to Operate on 
different names (General condition 
ii). 

Additionally, we have installed 4 nos. 
of Mist Cannon alongwith water 
sprinklers at raw material yard for Dust 
Suppression. 

The picture of the systems is enclosed 
herewith as Annexure 04. 

TCLP analysis has been conducted 
and the same was submitted 
alongwith the six monthly compliance 
report. Hexavalent chromium is below 
detection limit. 

The detailed report is enclosed 
herewith as Annexure 05. 

The slag after recovery of Ferro 
Chrome is tested for leachate test and 
is stored at designated dump area 
which shall be utilized for road making 
within the plant. 
Hon'ble NGT has given its judgement 
in the case no 82/2022 filed by Kalinga 
Nagar Paribesh Surakhya Samiti vs 
VISA Coke on the matter of 
Environment Clearance. 

Please refer point No. 67 at page No. 
60 which states that mere creation of 
another company in the name and 
style of M/s VISA Coke Limited for 
operating the existing Coke Oven 
Plant does not require fresh 
Environment Clearance as the activity 
of coke oven plant was already 
covered in the Environment Clearance 
issued on dated 12.06.2007. 

The copy of the judgement is attached 
herewith as Annexure 06. 

The company has a valid Environment 
Clearance and has obtained valid 
Consent to Operate from the State 
Pollution Control Board. 

The details of consultation for Four nos. Ambient Air Quality 
Establishment of Continuous Ambient Monitoring Stations has been 
air quality station has not been established only after consultation and 
furnished. (General condition no. iii) with State Pollution Control Board. 
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VII 

S.No.

Proper collection arrangement for 
runoff water (garland drain) from open 
raw material storage yard and waste 
dump yet to be made (General 
condition iv) & (General condition vi). 

Points from MoEF 
EC dated 03.07.2008 

VIII SPM monitoring data has not been 
furnished (Specific condition iii). 

IX Dust suppression or extraction 
arrangement at the raw material 
unloading area in the storage yard yet 
to be provided (Specific condition iv 
& v) 

X Online monitoring system to all the 
stack as per the consent order yet to 
be provided. Metal recovered slag 
was found to be dumped inside and 
outside the premises on proposed 
road (Specific condition xii) 

XI The details of consultation for 
Establishment of continuous Ambient 
Air Quality station has not been 
furnished (General Condition iv). 

XII Details regarding advertisement in 
newspaper has not been furnished 
(General condition(General 
Condition xiii) 

AAQMS and Stack CEMS 
nomenclatures representing the 
locations are approved by SPCB for 
recognition of continuous data in their 
server. 

The submitted letter by us to SPCB is 
enclosed herewith as Annexure 07. 

We have provided concrete surface 
runoff drain with 07 nos. of settling pits 
in the all the units covering all the 
yards further we have provided Pucca 
Drain with a settling pit for proper 
collection of surface run off water from 
the said dump area. 

The picture of the drains is enclosed 
herewith as Annexure 08. 

Compliance 

Six monthly compliance report which 
consist the said monitoring report has 
been submitted regularly to MoEF. 

The copy of the submitted report and 
monitoring data is enclosed herewith 
as Annexure 01. 

Please refer our replies submitted 
against point no 111 of EC dated 
12.06.2007 

Please refer our replies submitted 
against point no I & IV of EC dated 
12.06.2007. 

Please refer our replies submitted 
against point no VI of EC dated 
12.06.2007 

Advertisement regarding accord of 
environmental clearance has been 
published in the SAMAJ, SAMBAD 
and New Indian Express. 
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XIII Details of the date of financial closure 
and final approval of the project by the 
concerned authorities and the date of 
commencing the land development 
work has not been furnished. 
(General condition xiv) 

S.No. Points from MoEF
EC dated 28.10.2009 
XIV Online data for particulate matter 

exceeds the norms of 50 mg/NM3 
SAF-3 (Specific condition i) 

XV Monitoring data yet to be uploaded on 
the website of the company. (Specific 
Condition iii). 

XVI 

XVII 

XVIII 

Arrangement for unloading of raw 
material with extraction or suppression 
yet not done (Specific Condition v) 
Ground water quality monitoring report 
has not been furnished (Specific 
condition ix) 

Details regarding discharge of 
chromium from metal recovery unit as 
per the condition has not been 
furnished (Specific condition x) 

Further SAMAJ and SAMBAD are 
reputed local newspaper which are 
published only in the local vernacular 
language. 
The document about final closure and 
final approval of the project is attached 
herewith as Annexure 09. 

Compliance 

Please refer our replies submitted 
against point no II of EC dated 
12.06.2007 
Six monthly compliance reports which 
consist of the said monitoring report 
have been submitted regularly to 
MoEF. 

Monitoring data are available at the 
official website of MoEF i.e 

https ://environmentclearance. n ic. in 

and are available on the company 
website www.visasteel.com 
Please refer to our replies submitted 
against point no Ill of EC dated 
12.06.2007 
We have no bore well system in the 
company for the drawl of ground 
water. 

The requirement of water is met 
through the supply of water from river 
Brahmani for which we have an 6000 
cum/day water drawl agreement with 
IDCO 
We have installed Hydraulic Jigging 
based Metal Recovery Plant for 
recovery of Ferro Chrome metal from 
Slag touch Ferro Chrome. 

The separated metal are sold while the 
water used in this process is 100% 
recirculated, there is no discharge 
from this plant. 
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XIX 

xx 

XXI 

XXII 

Secured land fill as per the condition 
has not been observed. TCLP 
analysis data has not been furnished 
(Specific Condition xi) 
Ferro chrome production during 2021-
22 exceeds the Limits (General 
condition ii) 

Please refer our replies submitted 
against point no IV of EC dated 
12.06.2007 

The company has got the No Increase 
In Pollution Load (NIPL) certificate 
from State Pollution Control Board 
(SPCB) vide letter no 3682 dated 
10.03.2021 and Consent To Operate 
vide letter no 9204 dated 08.07.2021 
for enhancement of Ferro Chrome 
Production from 125,000 MT to 
150,000 MT. 

The copy of the same is attached 
herewith as Annexure 10. 

Separation of runoff collection drains All the surface runoff water during rain 
to raw water harvesting pond by are collected and treated in our 
permanent structure yet to be Surface Run Off Treatment System. 
implemented (General condition vi) 

Implementation status of 
Environmental protection measure 
mentioned in EIA/EMP has not been 
furnished (General condition ix) 

Further the rain water harvesting pond 
is an integral part for collection of rain 
water during heavy rainfall as the rain 
water from upper catchment and 
nearby industries gushes into our 
plant due to topographical issue of 
Kalinganagar as we are situated at the 
lowest elevation. 

The details regarding this was shown 
to the IRO during his visit and details 
were shared vide letter no 
VSUMOEF&CC/2023-24/003, dated 
26.04.2023 and letter no. 
VSUMOEF&CC/2023-24/013, dated 
25.07.2023. The copy of the letters are 
enclosed herewith as Annexure 11. 
We have submitted the details as 
desired by MoEF vide our letter no 
VSUMOEF&CC/2023-24/003, dated 
26.04.2023 as annexure no 24 

The details are once again enclosed 
herewith as Annexure 12. 

XXIII Copy of clearance letter yet to be Clearance letter are available at the 
uploaded on the website (General official website of MoEF i.e 
condition xi, xiv & xii) 

httos:/ /environmentclearance. nic. in 
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S.No. Points from MoEF
EC dated 05.03.2011 
XXIV Ambient air quality as per NAAQS 

2009 has not been furnished 
(Condition no. ii). 

XXV Environmental statement has not 
been uploaded in the website of the 
company (Condition no.iv) 

and are available on the company 
website www.visasteel.com 

Compliance 

We are regularly monitoring PM 2.5, 
PM 10, SOX, NOX and CO on a real 
time basis apart from these third party 
analysis for Nickel and Lead are 
submitted on six monthly basis. 

Further with reference Ozone, 
Ammonia, Benzene, Arsenic Benzo 
Pyrene were not monitored as we have 
no process involved in our 
manufacturing units where such 
Pollutants may get generated. 

However, we ensure that we will start 
monitoring of the said parameter and 
will submit the report to MoEF on a six 
monthly basis. 
The environmental statement is 
available on the company website 
www.visasteel.com 
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VI 

Ref: VSL/MOEF &. CC/20123-2024/03
1 ' Decemb 202.3

To, 

AST EL 

The Ministry uf Env ronme:nt Forest and C lmate 0,51ng
Regional Offlre {EZ),
A./3, Chandrsekharpur
Bhubaneswar - 751023, Odisha

Sub: Ha lf l'earlry oompHanoe status or Environmental Cluraooe fer the, period
Of April - 2023 toi September- 201D.

Ref: (a) Environment Clearance No. : F. No J�Jl011/33l2007·IA n (I). dtcl.12.06.2007
(b) Environment Oeanircr! No. : F No J-HOU/I000/2007-CA rJ (1), dtd 0.3 07 200S.
(c) Environment Clearance No. : F, No J-11011/"191,12.009-IA Il (I), dtd.2.6.02.2021.

Wl'Lh reference w lhe subject mentioned aibove1 pl&lSe nnd er.do:s.ed herewl'.11 sill monthly
camp iance status of Envfronmental Clearances (F. No J-11011/33/2007-lA II (I),
did.li.06.2007, F Ni:i J-1 IOl 1 / L000/2007-lA l! (T)

1 dtd 0:3.07.iOOS & F. Nt') l-11011/491/2000�
IA Il {I); dtd.26.02.2.021) for the pertod. of April 2023 to September 2023 along wltn manito ng
raport at Ambort (!,Jr Qual1l)', Stack Emrs.s1an, Effluent QJallty ,and 01sa Momtonng or your
kind tnforrna on and record please.

Thanking You,
Yours Fdithfully,
For, Visa S I Llmit@d1

�
, y 

B-harat Chandra Sahoo
(Factory Manager)

Cc:
l. To the Member Secretary, St.ate Pollution Controt Board, N1la�ntha Ni:lg.ar, Un,t-VIII,

Bhuo�neswar.
2. To The Ml'moor Secretarv1 Central Pollut10, Con�rol Board, SoutJ-roern Conclave, Slock-

5:02, 5'' & G· Flo0rs1 JS802 Rajdanga Main Ro�d. l<olk-atta - 700107, Vilest Berigal.
l. Ta The Regiooal Officer, Regional Office SPCB1 Near OMC Office, Fl .0- Ferm Cl 1rom�

Plant, JaJpur Road, D �-Jawur, 0d sha • ,55-109
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COMPLIANCE STATUS OF ENVIRONMENTAL CLEARANCE
MoEF Letter No.: F No. J-11011/33/2007-IA II (I) Dated 12th June,2007

Sl.
No.

CONDITIONS COMPLIANCE STATUS

SPECIFIC CONDITIONS:

1. The gaseous emission from various process
units shall conform to the load/mass based
standards notified by this Ministry on 19th

May, 1993 and standards prescribed from
time to time. The Orissa State Pollution
Control Board (OSPCB) may specify more
stringent standards for the relevant
parameters keeping in view the nature of the
industry and its size and location. At no time,
the emission level shall go beyond the
prescribed standards. Interlocking facilities
shall be provided so that process can be
automatically stopped in case emission level
exceeds the limit.

 Regularly monitoring of stack emission (PM
& Gaseous) is being carried out for all stacks
by NABL Certified and SPCB empaneled
Laboratory. The report for the same is also
attached herewith as Annexure-1.

 Monitoring reports are being submitted to
State Pollution control Board, CPCB &
Ministry of Environment & Forest on regular
basis. The monitoring results are well within
the prescribed norms.

 Monitoring Results for the period from April-
2023 to September-2023 is enclosed in the
ANNEXURE-2

 Interlocking facilities provided at DRI,
Ferrochrome, CPP for stopping the process
automatically incase emission level exceeds
the limit.

2. Continuous Stack monitoring facilities for all
the major stacks and adequate air pollution
control systems shall be provided to keep
emission levels below 50 mg/Nm3 and
reports submitted to the OSPCB & CPCB.

 8 Nos. of Continuous stack monitoring
facilities have been installed at chimneys of
WHRB- 1 & 2, Power Plant and FeCr Plant
and coke oven plant.

 Air Pollution Control Systems are provided
at MBF, DRI, CPP, FeCr & Coke Oven.

 Emission level has been maintained well
within the prescribed norms.

 Installed 03 nos. of ESP at Captive Power
Plant, 11 nos. of DES/bag filter, 02 nos. of
GCP & 02 nos. of FES in different operating
units as per the requirement of the process
to control the air pollution.

3. In-plant control measures for checking
fugitive emissions from all the vulnerable
sources shall be provided. Gas cleaning
system in MBF, Fume and dust extraction
system to BF stock house, DRI kiln, DRI EAF,
Ore and Coal crushing & Screening section,
Coke oven etc. and bag filter in SMS, pulse
jet type bag filter system in raw material
handling area will be provided to control
fugitive emissions. ESP to WHRB to control
emissions within 100 mg/Nm3 and bag filters
to DRI kiln, EAF, BF, Submerged Arc Furnace

 Gas cleaning plant consisting of dust
catcher, thickener, scrapper & settling tank
is being operated at  MBF unit and
additional 15 nos. of DFS at ground hopper,
belt conveyor and 16 nos. of DSS have been
installed at raw material yard, internal road
and other areas to control the fugitive
emission. In addition
to that there are FES and DES installed to
abate the secondary fugitive emission at
Blast furnace.
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CONDITIONS COMPLIANCE STATUS

(SAF), Coke oven plant, Lime plant, Dolo
plant will also be provided to control air
emissions within 50 mg/Nm3. further,
specific measures like water sprinkling
around the coal stockpiles and asphalting or
concreting of the roads shall be done to
control fugitive emissions.

 20 Nos. of fixed type water sprinklers have
been installed at raw material storage yard
for suppression of dust generated during
transportation of raw material.

 Further in addition to that we have
deployed 03nos of mist canon for
suppression of fugitive dust emission.

 7 Nos. of Rain gun type sprinklers installed
near main gate to control fugitive dust
emission.

 Gas cleaning Plant consisting of heat
exchangers, cyclones & bag houses have
been installed in Ferro-chrome Plant.

 DSS at internal roads and Water spraying
nozzles installed at over the belt conveyors
and ground hopper for suppression of
fugitive dust generation in Ferro-chrome
Plant.

 Additional 16 nos. of Dry Fog System (DFS)
and 11 Nos. of Dust Suppression System
(DSS) provided at Power Plant area for
water sprinkler through pipe for
suppression of fugitive emission.

 Fixed type water spraying nozzles at belt
conveyor, 36 Nos. DFS at Ground Hopper of
coal feeding point and 131 Nos. DSS at belt
conveyor, raw material yard and internal
road at DRI unit and iron ore crusher for
suppression of fine dust particles generated
during material transfer of DRI Plant.

 Adequate Dry Fog System and DSS has been
installed at Ground Hopper Briquette Plant,
raw material yard and conveyor belt of
Ferro-chrome units.

 There are De-dusting systems (approx. 100
nos. of hoods and dampers) attached with
different junction houses of Kiln Cooler
Discharge, Intermediate Bins and Product
Hopper circuit of Sponge Iron unit to
suppression fugitive dust generation.

 Pug Mill is attached with dust storage silo
for appropriate moisture addition during
unloading of dust in the Hyvas.

 05 Nos. of telescopic type unloading spout
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have been installed at Product Separation
Building of Sponge Iron Plant, for unloading
of Sponge Iron lumps, fines and Dolochar
without creating fugitive dust generation at
DRI Plant unit.

 Adequate DES installed at different
operating process of DRI.

 Installed 03 nos. of ESP at Captive Power
Plant, 11 nos. of DES/bag filter, 02 nos. of
GCP & 02 nos. of FES in different operating
units as per the requirement of the process
to control the air pollution.

 03 Nos. of telescopic type unloading spout
have been installed at Fly-ash Silo of Power
Plant, for unloading the Fly-ash without
creating any dust nuisance at Power Plant.

 03 Nos. of telescopic type unloading spout
have been installed at GCP Silo of SMS for
unloading of GCP dust without creating
fugitive dust generation at SMS.

 02 Nos. of telescopic type unloading spout
have been installed at GCP silo of
Ferrochrome unit for unloading of GCP dust
without creating fugitive dust generation at
Ferro-chrome unit.

 02 Nos. of Dust extraction systems have
been installed at hammer Crusher-1&2
of Coal delivery circuit of Coke Oven
Plant

 360 degree rotational 08 no.of Rain gun
type water sprinkler are installed at coal
yard & Coke yard 08nos. of Impact
sprinkler installed at other area of coke
oven. Another 29 no.of impact sprinkler
are installed from hammer crusher Road
to learning center. 3nos of impact type
sprinkler installed at ground hopper.

 03 nos. of water tanker engaged for
water sprinkling on internal roads of the
plant premises for suppression of
fugitive dust emission at Coke Oven
unit. And also 29 no. of fixed type
impact sprinkler are installed along the
internal road.

 Regular water sprinkling is being carried out
at dust generating areas.

 03 nos. of mist canon have been installed
with having 30 mts. radius and 1800

movement at raw material yard.

4. Secondary fugitive emission shall be Adequate FES and DES installed to abate the
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controlled within the prescribed limits,
regularly monitored and records maintained.
Guidelines/Code of practice issued by the
CPCB in this regard shall be followed.

secondary fugitive emission at different units i.e.
Blast furnace, Ferrochrome, SMS and DRI.
Also work zone air quality monitoring is being
carried out on regular basis and required
corrective actions are being taken care.

5. Total requirement of water from River
Bramhani/Kharsuan shall not exceed 39,600
m3/day and prior ‘Permission’ for the total
water requirement shall be obtained from
the Department of water resources, Govt. of
Orissa before commissioning the project.
Effluent Treatment Plant (ETP) shall be
installed for the treatment of process water.
Cooling tower and boiler blow down water
will be used for coke quenching. All the
waste water generated shall be treated,
recycled and reused either in the process or
for dust suppression or green belt
development. No waste water shall be
discharged outside the factory premises and
‘Zero’ discharge shall be adopted. Domestic
effluent shall be treated in septic tanks by
soak pits.

 We have an agreement with IDCO, Govt. of
Odisha for drawl of 250m3/hr. of water from
River Bramhani for phase -1 through
agreement.

 Blow down water from Cooling tower &
boiler blow down water and DMP generated
water are collected and treated in the ETP
followed by RO of capacity having 1000 KLD
and this water is being utilized in CPP
process. Thus, there is no waste water
discharge from CPP unit.

 The reject water from RO is used for
cake/coke quenching and dust suppression
system at internal road.

 Three number of Sewage Treatment Plant
have been established for treatment of
domestic waste water at GT Hostel, colony
and canteen building. Treated water is being
100% reused for plantation purpose and
dust suppression on roads.

 Apart from that we have installed a 4400
cum/day for treatment of Surface Runoff
Water during rainy season.

6. All the Iron skull, scrap from CCM and char
shall be used in EAF. Semi-burnt coke dust
and coke breeze shall be reused in the power
plant. Iron ore fines shall be sold to sinter
plant for reuse. BF slag (granulated) shall be
sold to cement plants. BF dust, Thickener
mud, EAF/LRF dust, fines from ESPs, EAF slag
shall be used for land filling, road
construction etc. Slag from Ferro chrome
unit shall be disposed off in a suitably
designed landfill as per CPCB guidelines to
prevent leaching to the sub-soil and
underground aquifer. Used oil shall be sold
to recyclers and re-processors only.

 Presently iron skull, scrap, iron ore fines,
coke fines, BF slag are being sold to other
users.

 100% Char is being used at CFBC Boiler.
 Bag filter dust, thickener sludge, are being

used for land filling and road construction.
Ash from ESP is being supplied to brick
manufacturing units.

 We have installed Metal Recovery Plant
(Zigging plant) for chromium recovery from
slag. After recovery, ferrochrome slag is
being reused for internal road making &
construction of building etc.

 Whatever used oil generated from different
units being sold to authorized recyclers as
per hazardous waste (Management,
handling and trans-boundary) Rule.
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7. The company shall develop rain water
harvesting structures to harvest the rain
water for utilization in the lean season
besides recharging the ground water table.

 We have already installed a pressure
recharge rain water harvesting system at our
GT hostel and have a Rain Water Reservoir
for storing the rain water.

 At rain water reservoir another Reverse
Osmosis process (Cap. 50 M3/hr), and this
R.O. water being utilized in production
process as per requirement.

8. Out of total 448 ha, green belt shall be
developed in 181 ha. Area within and around
the plant premises as per the CPCB
guidelines in consultation with DFO

Total Area of plant premises : 525.0 (Ac.)
Area covered by plantation : 173.5 (Ac.)
No. of saplings Planted       :  164256 (approx.)

9. Occupational health surveillance of the
workers shall be done on a regular basis and
records maintained as per the factories Act.

 We have established a well-equipped First
Aid Centre with all necessary facilities and
manned round the clock.

 Periodical health checkup of employees and
contractual workers are carried out regularly
and records are being mentioned as per the
Factories Act

10. Recommendations made in the CREP
guidelines issued for the steel plants shall be
implemented.

We are adhering to CREP guidelines.

GENERAL CONDITIONS:

1. The project authorities must strictly adhere
to the stipulations made by the Orissa
Pollution Control Board (OSPCB) and the
State Government.

We are regularly complying with all the
conditions stipulated by SPCB/ CPCB.

2. No further expansion or modifications in the
plant should be carried out without prior
approval of the Ministry of Environment and
Forests.

No expansion or modernization has been carried
out without prior approval of Ministry of
Environment & Forests.

3. At least four ambient air quality monitoring
stations shall be established in the
downward direction as well as where
maximum ground level concentrations of
SPM, SO2, NOx are anticipated in
consultation with the OSPCB. Data on
ambient air quality and stack emission
should be regularly submitted to this
Ministry including its Regional Office at
Bhubaneswar and the OSPCB/CPCB once in
six months.

 We have established four Ambient Air
Quality Monitoring Stations after
consultation with Regional Officer OSPCB.

 Ambient air quality, stack emission
monitoring is being carried out as per SPCB,
Odisha prescribed norms.

 Monitoring results are being submitted
regularly to SPCB, CPCB & MOEF & CC. The
online data is being transferred on real time
basis. The monitoring report of six month is
herewith attached in the ANNEXURE-1
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4. Industrial waste water shall be properly
collected, treated so as to conform to the
standards prescribed under GSR 422 (E)
dated 19th May, 1993 and 31st December,
1993 or as amended from time to time. The
treated waste water shall be utilized for
plantation purpose.

 All the industrial waste water is being re-
cycled back by closed circuit system after
adequate treatment in the unit.

 Domestic waste water from STP are reused
for plantation & dust suppression on roads.

5. The overall noise levels in and around the
plant are shall be kept well within the
standards (85 dBA) by providing noise
control measures including acoustic hoods,
silencers, enclosures etc. on all sources of
noise generation. The ambient noise levels
should conform to the standards prescribed
under EPA Rules,1989 viz. 75 dBA (daytime)
and 70 dBA (nighttime)

 Adequate noise control measures have been
installed and are also considered in the
designing parameters.

 Ambient noise levels are being measured at
various locations and noise level are well
within the prescribe norms.

 Monitoring Results for the period from April-
2023 to September-2023 is enclosed in the
ANNEXURE-1

6. The project proponent shall also comply with
all the environmental protection measures
and safeguards recommended in the
EIA/EMP report. Further, the company must
undertake socioeconomic development
activities in the surrounding villages like
community development programmes,
educational programmes, drinking water
supply and health care etc.

 Environment protection measurement
proposed in the EIA & EMP report has been
implemented.

 Socio-economic development activities are
ongoing in different Villages. Surrounding
the plant areas focus of development are
community development programs,
educational programs, drinking water supply
and health care etc. Dedicated CSR team is
working for their activities having expertise
and skill.

7. As mentioned in the EIA/EMP, Rs.100.00
Crores earmarked towards capital cost and
recurring cost/annum for environment
pollution control measures shall be
judiciously utilized to implement the
conditions stipulated by the Ministry of
Environment and Forests as well as the State
Government. The funds so provided shall not
be diverted for any other purpose.

 We have complied with all those stipulated
conditions proposed in our EIA/EMP report.
 The fund earmarked for Environmental

Protection is not diverted in any other
purposes.

8. The Regional Office of this Ministry at
Bhubaneswar / CPCB / OSPCB shall monitor
the stipulated conditions. A six monthly
compliance report and the monitored data
along with statistical interpretation shall be
submitted to them regularly.

We are adhering to the schedule and accordingly
reports are being submitted to Regional Offices
of OSPCB, CPCB and MoEF regularly.

9. The project proponent shall inform the
public that the project has been accorded
environmental clearance by the Ministry and

The same has been followed and complied with.
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copies of the clearance letter are available
with the OSPCB / Committee and may also
be seen at website of the Ministry of
Environment and Forest at http:/
www.envfor.nic.in. This shall be advertised
within seven days from the date of issue of
the clearance letter, at least in two local
newspapers that are widely circulated in the
region of which one shall be in the
vernacular language of the locality
concerned and a copy of the same shall be
forwarded to the Regional office at
Bhubaneswar.

10. Project authorities shall inform the Regional
Office as well as the Ministry, the date of
financial closure and final approval of the
project by the concerned authorities and the
date of commencing the land development
work.

Will ensure for the same.

COMPLIANCE STATUS OF ENVIRONMENTAL CLEARANCE
MoEF Letter No.: F No. J-11011/1000/2007-IA II (I) Dated 3rd July, 2008

Sl.
No.

CONDITIONS COMPLIANCE STATUS

A. SPECIFIC CONDITIONS:

1. On-line stack monitoring facilities for all the
stacks and sufficient air pollution control
equipments viz. Electrostatic precipitators
(ESPs) shall be provided to Captive Power
Plant to control particulate matter from
AFBC boilers within 100 mg/Nm3 and reports
submitted to the Ministry’s Regional Office
at Bhubaneswar OPCB & CPCB.

The following compliances are being made for
the Power Plant installed under earlier EC.
 We have installed of 03 Nos. of stack

emission monitoring (gaseous & Dust
emission) analyzers at 75 MW Power Plant
at the chimneys of WHRB-I & II & CFBC
Power Plant.

 Adequate pollution control equipment/
devices are like ESP, Bag filters have been
installed at CPP to keep the particulate
matter emission with in the prescribed
limits.

 Monthly monitoring results are being
submitted to SPCB, Odisha and six month
compliance reports are being submitted
to Regional Office of MoEF & CPCB
regularly.

2. Bag filters shall be provided to the reheating
furnace and electric arc furnace to control

Complied.
 The Air pollution Control measures
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the particulate emissions below 50 mg/Nm3.
Stack of adequate height shall be provided
to the reheating furnace in rolling mill
section. The hood for fume extraction and
spark arrestor, bag filters etc. shall be
provided to control particulate matter from
the stack attached to the induction furnace
in Steel melting Shop (SMS).

adopted at Steel Melting Shop are
encapsulated water jacket in the duct line
of the flue gas, hair pin cooler system, bag
filter, ID fans and the chimney with a
height of 50 M above the ground level.
Hood/ canopy have been made to extract
the dust from the work floor area. Finally
all the duct lines are connected with main
flue gas duct line of EAF & LRF before hair
pin cooling system.

 The stack attached with the reheating
furnace in rolling mill section is of 72 m
height.

3. Gaseous emissions including secondary
fugitive emissions from all the sources shall
be controlled within the latest permissible
limits issued by the Ministry and regularly
monitored. Guidelines/ Code of Practice
issued by the CPCB shall be followed.

Gaseous emissions including secondary fugitive
emissions from all the sources are being
monitored regularly and the results are well
within the latest permissible limits.

4. Dust suppression and extraction system shall
be provided to raw material handling areas
crusher house, junction towers, feed point,
conveyors and transfer points. Water
sprinkling shall be done in stockyard.

 Water sprinklers and dry fog systems
are installed at different junction
towers, conveyors and transfer points.

 03 nos. 12 KL capacity truck mounted
water tanker engaged for water
sprinkling (6AM to 10PM) in stockyards
and raw material storage yards on
regular basis for suppression of dust.

 Further in addition to that we have
deployed 03 nos of mist canon for
suppression of fugitive dust.

5. Vehicular pollution due to transportation of
raw material and finished product shall be
controlled. Proper arrangements shall also
be made to control dust emissions during
loading and unloading of the raw material
and finished product.

03 nos. water tankers sprinkling is being done
from 6 AM to 10 PM on regular basis on
internal roads of the plant premises to
suppress the dust due to vehicular movement
and raw material and product storage yards
being taken care of.

6. Total water requirement from River Kharsua
shall not exceed 1,498 m3/hr. Closed circuits
circulating/cooling water system shall be
used. The wastewater from the
demineralization (DM) plant shall be
neutralized in neutralization pit. All the
treated wastewater shall be recycled and

 We have already obtained permission
from IDCO, Govt. of Odisha for drawl of
250m3/hr of water from River Bramhani
for phase -1 through agreement.

 The total Cooling tower & boiler blow
down water and DMP generated water
is collected in a common drain and
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reused either in the process or for dust
suppression, green belt development and
various other activities at the site. ‘Zero’
effluent discharge shall be strictly followed
and no wastewater shall be discharged
outside the premises. Domestic effluent
shall be treated in septic tank followed by
soak pit and used for green belt
development.

sent to ETP followed by RO of capacity
1000 KLD and water being utilized in
production process as per requirement.
Thus, there is no waste water
discharge from CPP unit.

 The reject water from RO is used for
cake/coke quenching and dust
suppression system at internal road.

 Domestic waste water is being used for
Horticultural activities. No waste water
discharged to outside premises. “Zero”
discharge is being maintained.

 Three number of Sewage Treatment
Plant have been established for
treatment of domestic waste water at
GT Hostel, colony and canteen building.
Treated water is being reused for
plantation purpose.

 Runoff water is not being discharged
outside the plant premises. however
as per SPCB guide line we had
constructed Surface runoff
treatment System (SRTS) for
treatment of  surface runoff water of
factory premises, coal & raw
material stack yard and utilized in-
house for Quenching, dust
suppression and plantation
activities.

7. Prior permission for the drawl of 1,498
m3/hr from River Kharsua shall be obtained
from the concern department. No effluent
shall be discharged outside the plant
premises and ‘Zero’ discharge should be
adopted.

 Necessary permission already obtained
for drawl of water.

 No effluent is being discharged to outside
the plant premises maintaining Zero
discharge.

8. Metallic scrap, scales and mill cuttings shall
be recycled and reused in the process. Slag
and refractory waste shall be properly
disposed off in environment friendly
manner. All the char from DRI plant and
coke fines shall be utilized in AFBC boiler of
power plant and no char shall be disposed
off anywhere else. Mill scale and dust from
Rolling mill shall be used in sinter plant.
Scrap shall be used in SMS; Broken
refectories shall be disposed off in
environment friendly manner. Used oil shall
be sold to authorized recyclers/ re-
processors only.

 100% char is being utilized in CFBC
boiler.

 Used oil is sold to the authorized
recycler/reprocesses only.

 SMS, Rolling Mill and BF are under Shut
Down.

38 1502



Sl.
No.

CONDITIONS COMPLIANCE STATUS

9. All the SMS Slag shall also be properly
utilized or disposed off in environment
friendly manner. Slag shall be used for road
making only after passing through Toxic
Chemical Leachability Potential (TCLP) test.
Toxic slag shall also be disposed off in
secured landfill as per CPCB guidelines All
the other solid waste including broken
refractory mass shall be disposed off in
environmental friendly manner.

Complied as recommended. The TCLP analysis
report is also attached herewith as Annexure-
3.

10. Proper utilization of fly ash shall be ensured
as per Fly ash Notification, 1999
subsequently amended in 2003. Fly ash and
bottom ash shall be disposed off to ash pond
through high concentration slurry disposal
system (HCSD) and utilized as per Fly ash
Notification.

100 % Fly-ash is being utilized as per the fly ash
notification 2009.
100 % utilisation of fly ash is being made for
the period from April-2023 to September-
2023.

11. As proposed, green belt shall be developed
in 33% area in and around the plant as per
the CPCB guidelines in consultation with
DFO.

 Thick green belt of 33% has already being
developed and the plantation is also being
carried out along the peripheral
boundary, raw material storage yard and
at all the probable dust generation area in
side the plant premises.

 Further, status of green belt has been
regularly  submitted to your good office

12. All the recommendations made in the
Charter on Corporate Responsibility for
Environment Protection (CREP) for the Steel
plants shall be implemented.

We are adhering to CREP guidelines.

B. GENERAL CONDITIONS:

1. The project authorities must strictly adhere
to the stipulations made by the Orissa
Pollution Control Board (OPCB) and the
State Government.

The stipulation as prescribed by the OSPCB are
adhered by the company.

2. No further expansion or modifications in the
plant shall be carried out without prior
approval of the Ministry of Environment and
Forests.

Noted.
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3. The gaseous emissions from various process
units shall conform to the load/mass based
standards notified by this Ministry on 19th

May, 1993 and standards prescribed from
time to time. The Orissa Pollution Control
Board (OPCB) may specify more stringent
standards for the relevant parameters
keeping in view the nature of the industry
and it size and location. At no time, the
emission level shall go beyond the
prescribed standards. Interlocking facilities
shall be provided so that process can be
automatically stopped in case emission level
exceeds the limit.

 Regularly monitoring of stack emission
(PM & Gaseous) is being carried out for all
stacks by NABL Certified and SPCB
empaneled Laboratory. The report for the
same is also attached herewith as
Annexure-1.

 Monitoring reports are being submitted to
State Pollution control Board, CPCB &
Ministry of Environment & Forest on
regular basis. The monitoring results are
well within the prescribed norms.

 Monitoring Results for the period from
April-2023 to September-2023 is enclosed
in the ANNEXURE-2

 Interlocking facilities provided at DRI,
Ferrochrome, CPP for stopping the process
automatically incase emission level
exceeds the limit.

4. At least four ambient air quality monitoring
stations shall be established in the
downward direction as well as where
maximum ground level concentration of
SPM, SO2 and NOx are anticipated in
consultation with the OPCB. Data on
ambient air quality and stack emissions shall
be regularly submitted to this Ministry
including it Regional Office at Bhubaneswar
and OPCB, CPCB once in six month.

 We have established four Ambient Air
Quality Monitoring Stations after
consultation with Regional Officer
OSPCB.

 Ambient air quality, stack emission
monitoring is being carried out as per
SPCB, Odisha prescribed norms.

 Monitoring results are being submitted
regularly to SPCB, CPCB & MOEF & CC.
The online data is being transferred on
real time basis. The monitoring report
of six month is herewith attached in the
ANNEXURE-2

5. In-plant control measures for checking
fugitive emissions from all the vulnerable
sources shall be provided. Further, specific
measures like water sprinkling around the
coal stockpiles and asphalting or concreting
of the roads shall be done to control fugitive
emissions.

To control the fugitive emission we have
deployed 03 nos. of water tanker as well as we
have also installed 03 nos. of mist canon for
the suppression of fugitive dust emission
around the coal stockpile area as well as in the
raw material yard.

6. Industrial wastewater shall be properly
collected, treated so as to conform to the
standards prescribed under GSR 422 (E)
dated; 19th may 1993 and 31st December,
1993 or as amended from time to time. The
treated wastewater shall be utilized for
plantation purpose.

 All the industrial waste water is being re-
cycled back by closed circuit system after
adequate treatment in the unit.

 Domestic waste water from STP are
reused for plantation & dust suppression
on roads.

7. The overall noise levels in and around the  Adequate noise control measures have
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plant area shall be kept well within the
standards (85 dBA) by providing noise
control measures including acoustic hoods,
silencers, enclosures etc. on all sources of
noise generation. The ambient noise levels
shall conform to the standards prescribed
under EPA Rules, 1989 viz. 75 dBA (day time)
and 70 dBA (night time).

been installed and are also considered in
the designing parameters.

 Ambient noise levels are being measured
at various locations and noise level are
well within the prescribe norms.

Monitoring Results for the period from April-
2023 to September-2023 is enclosed in the
ANNEXURE-2

8. Occupational health surveillance of the
workers shall be done on a regular basis and
records maintained as per the Factories Act.

 We have established a well-equipped First
Aid Centre with all necessary facilities and
manned round the clock.

 Periodical health checkup of employees
and contractual workers are carried out
regularly and records are being mentioned
and records are maintained as per the
Factories Act.

9. The company shall develop rain water
harvesting structures to harvest the rain
water for utilization in the lean season
besides recharging the ground water tables.

 We have already installed a pressure
recharge rain water harvesting system at
our GT hostel and have a Rain Water
Reservoir for storing the rain water.

 At rain water reservoir another Reverse
Osmosis process (Cap. 50 M3/hr), and this
R.O. water being utilized in production
process as per requirement.

10. The project proponent shall also comply
with all the environmental protection
measures and safeguards recommended in
the EIA / EMP report. Further, the company
must undertake socio-economic
development activities in the surrounding
villages like community development
programmes, educational programmes.
Drinking water supply and health care etc.
Suggestions made during the public hearing
shall be implemented

 Environment protection measurement
proposed in the EIA & EMP report has
been implemented.

 Socio-economic development activities are
ongoing in different Villages. Surrounding
the plant areas focus of development are
community development programs,
educational programs, drinking water
supply and health care etc. Dedicated CSR
team is working for their activities having
expertise and skill.

11. As mentioned in the EIA/EMP, Rs. 100.00
Crores and Rs. 100.00 Crores earmarked
towards the capital cost and recurring cost
towards the environmental pollution control
measures shall be judiciously utilized to
implement the conditions stipulated by the
Ministry of Environment and Forests as well
as the State Government. The funds so
provided shall not be diverted for any other
purpose.

 We have complied with all those stipulated
conditions proposed in our EIA/EMP
report.
 The fund earmarked for Environmental

Protection is not diverted in any other
purposes.
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12. The Regional Office of this Ministry at
Bhubaneswar/ CPCB/OSPCB shall monitor
the stipulated conditions. A six monthly
compliance report and the monitored data
along with stastical interpretation shall be
submitted to them regularly.

We are adhering to the schedule and
accordingly reports are being submitted to
Regional Offices of OSPCB, CPCB and MoEF
regularly.

13. The Project Proponent shall inform the
public that the project has been accorded
environmental clearance by the Ministry and
copies of the clearance letter are available
with the OPCB and may also be seen at
Website of the ministry of Environment and
Forests at http:/envfor.nic.in. This shall be
advertised within seven days from the date
of issue of the clearance later, at least in two
local newspapers that are widely circulated
in the region of which one shall be in the
vernacular language of the locally concerned
and a copy of the same shall be forwarded
to the Regional Office at Bhubaneswar.

The same has been followed and complied
with.

14. Project authorities shall inform the Regional
office as well as the ministry, the date of
financial closure and final approval of the
project by the concerned authorities and the
date of commencing the land development
work.

Will ensure for the same.

****************************
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SPECIFIC CONDITIONS:

1. Continuous monitoring facilities for all the stacks
and sufficient air pollution control equipments viz.
fume extraction system with bag house/filters, I D
fan and stack of adequate height to submerged arc
furnace shall be provided to control emissions
below 100 mg/Nm3. Monitoring of total Chromium
(Cr) and Carbon monoxide (CO) shall also be
ensured. Standards for Nickel (Ni), Chromium (Cr)
and Lead (Pb) shall be within permissible limit. The
Orissa Pollution Control Board (OPCB) may specify
more stringent standards for the relevant
parameters keeping in view the nature of the
industry and its size and location. At no time, the
emission level shall go beyond the prescribed
standards. Interlocking facilities shall be provided
so that process can be automatically stopped in
case emission level exceeds the limit.

Adequate pollution control
equipment/devices are like GCP, Bag
filters, system along with chimneys
of required height are already
installed at different location to
keep the particulate matter emission
within the prescribed limits.
Monthly monitoring results are
being submitted to SPCB, Odisha and
six monthly compliance reports are
being submitted to Regional Office
of MoEF & CPCB regularly.

2. In-plant control measures for checking fugitive
emissions from all the vulnerable sources shall be
provided. Fugitive dust emissions from the stock
pile of raw materials and fines dump in the open
area shall be controlled by dust suppression system
by routine water sprinkling. Dust extraction system
with bag filters shall be provided to control the
fugitive dust from raw material handling, screening
and conveying section alongwith product handling
section, transfer and feeding points to control
fugitive dust emission to meet the OPCB norms.
Internal roads shall be made black topped and
asphalted. Water spraying shall also be done to
prevent the dust emanation due to vehicular
movement.

 Gas cleaning plant consisting of
dust catcher, thickener,
scrapper & settling tank is
being operated at  MBF unit
and additional 15 nos. of DFS at
ground hopper, belt conveyor
and 16 nos. of DSS have been
installed at raw material yard,
internal road and other areas to
control the fugitive emission. In
addition
to that there are FES and DES
installed to abate the
secondary fugitive emission at
Blast furnace.

 20 Nos. of fixed type water
sprinklers have been installed
at raw material storage yard for
suppression of dust generated
during transportation of raw
material.

 Further in addition to that we
have deployed 03nos of mist
canon for suppression of
fugitive dust emission.

 7 Nos. of Rain gun type
sprinklers installed near main
gate to control fugitive dust
emission.
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 Gas cleaning Plant consisting of

heat exchangers, cyclones &
bag houses have been installed
in Ferro-chrome Plant.

 DSS at internal roads and Water
spraying nozzles installed at
over the belt conveyors and
ground hopper for suppression
of fugitive dust generation in
Ferro-chrome Plant.

 Additional 16 nos. of Dry Fog
System (DFS) and 11 Nos. of
Dust Suppression System (DSS)
provided at Power Plant area
for water sprinkler through
pipe for suppression of fugitive
emission.

 Fixed type water spraying
nozzles at belt conveyor, 36
Nos. DFS at Ground Hopper of
coal feeding point and 131 Nos.
DSS at belt conveyor, raw
material yard and internal road
at DRI unit and iron ore crusher
for suppression of fine dust
particles generated during
material transfer of DRI Plant.

 Adequate Dry Fog System and
DSS has been installed at
Ground Hopper Briquette Plant,
raw material yard and conveyor
belt of Ferro-chrome units.

 There are De-dusting systems
(approx. 100 nos. of hoods and
dampers) attached with
different junction houses of Kiln
Cooler Discharge, Intermediate
Bins and Product Hopper circuit
of Sponge Iron unit to
suppression fugitive dust
generation.

 Pug Mill is attached with dust
storage silo for appropriate
moisture addition during
unloading of dust in the Hyvas.
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 05 Nos. of telescopic type

unloading spout have been
installed at Product Separation
Building of Sponge Iron Plant,
for unloading of Sponge Iron
lumps, fines and Dolochar
without creating fugitive dust
generation at DRI Plant unit.

 Adequate DES installed at
different operating process of
DRI.

 Installed 03 nos. of ESP at
Captive Power Plant, 11 nos. of
DES/bag filter, 02 nos. of GCP &
02 nos. of FES in different
operating units as per the
requirement of the process to
control the air pollution.

 03 Nos. of telescopic type
unloading spout have been
installed at Fly-ash Silo of
Power Plant, for unloading the
Fly-ash without creating any
dust nuisance at Power Plant.

 03 Nos. of telescopic type
unloading spout have been
installed at GCP Silo of SMS for
unloading of GCP dust without
creating fugitive dust
generation at SMS.

 02 Nos. of telescopic type
unloading spout have been
installed at GCP silo of
Ferrochrome unit for unloading
of GCP dust without creating
fugitive dust generation at
Ferro-chrome unit.

 02 Nos. of Dust extraction
systems have been installed
at hammer Crusher-1&2 of
Coal delivery circuit of Coke
Oven Plant

 360 degree rotational 08 no.
of Rain gun type water
sprinkler are installed at coal
yard & Coke yard 08nos. of
Impact sprinkler installed at
other area of coke oven.
Another 29 no. of impact
sprinkler are installed from
hammer crusher Road to
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learning center.3nos of
impact type sprinkler
installed at ground hopper.

 03 nos. of water tanker
engaged for water sprinkling
on internal roads of the plant
premises for suppression of
fugitive dust emission at
Coke Oven unit. And also 29
no. of fixed type impact
sprinkler are installed along
the internal road.

 Regular water sprinkling is
being carried out at dust
generating areas.

• Three number of mist canon
have been installed with having
30 mts. radius and 1800

movement at raw material yard.

3. Data on ambient air quality, stack emission and
fugitive emission shall be uploaded on the
Company’s website and also regularly submitted
on-line to the Ministry’s Regional Office at
Bhubaneswar, OPCB and SPCB as well as hard copy
once in six months. Data on SPM, SO2 and NOx
shall also be displayed prominently outside the
premises at the appropriate place for the
information of general public.

Monitoring data on ambient air
quality and stack emission are
submitted to the statutory
authorities on regular basis.

4. Secondary fugitive emission from all sources shall
be controlled within the latest permissible limits
issued by the Ministry and regularly monitored.
Guidelines/Code of practice issued by the CPCB
shall be followed.

Secondary fugitive emissions are
controlled within the prescribed
limits. Guidelines/Code of practice
issued by the CPCB in this regard are
being followed.

5. Vehicular pollution due to transportation of raw
material and finished product shall be controlled.
Proper arrangements shall also be made to control
dust emission during loading and unloading of the
raw material and finished product.

Three numbers water tankers
sprinkling is being done from 6 AM
to 10 PM on regular basis on internal
roads of the plant premises to
suppress the dust due to vehicular
movement and raw material and
product storage yards being taken
care of.

6. Total water requirement from River Kharsuan and
IDCO shall not exceed 375 m3/day. However,
make-up water requirement for the proposed
Ferro alloy plant shall be met from water allotted
to M/s Visa Steel Limited (VSL). Closed circuit
cooling system shall be adopted i.e. cooling water
shall be recycled/reused in the process to reduce
water consumption. The blow down and other

 We have an agreement with
IDCO, Govt. of Odisha for
drawl of 250m3/hr. of water
from River Bramhani for
phase -1 through agreement.

 Blow down water from
Cooling tower & boiler blow
down water and DMP
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discharges including DM effluents shall be collected
in a common pond, treated and recycled back to
the process and/or used for ash handling, dust
suppression and green belt development. Domestic
waste water shall be treated in septic tank followed
by soak pits system and used for green belt
development.

generated water are
collected and treated in the
ETP followed by RO of
capacity having 1000 KLD
and this water is being
utilized in CPP process. Thus,
there is no waste water
discharge from CPP unit.

 The reject water from RO is
used for cake/coke
quenching and dust
suppression system at
internal road.

 Three number of Sewage
Treatment Plant have been
established for treatment of
domestic waste water at GT
Hostel, colony and canteen
building. Treated water is
being 100% reused for
plantation purpose and dust
suppression on roads.

 Apart from that we have
installed a 4400 cum/day
for treatment of Surface
Runoff Water during rainy
season.

7. Prior permission for the drawl of 375 m3/day water
from river Kharsuan/ Bramhani/IDCO from the
concerned department shall be obtained. Actual
source of water shall be finalized and informed to
the Ministry’s Regional Office at Bhubaneswar.
OPCB and CPCB alongwith the permission letter.

 Necessary permission already
obtained for drawl of water.

 No effluent is being discharged
to outside the plant premises
maintaining Zero discharge.

8. ‘Zero’ effluent discharge shall be strictly followed
and no waste water shall be discharged outside the
premises.

No waste water discharge is being
discharged to outside the plant
premises. “Zero Effluent” discharge
is being maintained all the time.

9. Regular monitoring of influent and effluent surface,
sub-surface and ground water shall be ensured and
treated wastewater shall meet the norms
prescribed by the State Pollution Control Board or
described under the E(P) Act whichever are more
stringent.

Being complied

10. Metal recovery plant shall be installed to recover
maximum metal through hydraulic jigging process.
Discharge from metal recovery plant shall be
monitored for the Chromium content and
maintained within the permissible limit before
recycling and reuse. SAF slag tailing shall be

Metal recovery plant installed and it
is being operated with a resourceful
recovery of metals. Regular
monitoring is being carried out.
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dumped in own premises in secured land fill
constructed as per CPCB guidelines after recovery
of the metal. Used oils/lubricants shall be sold to
authorized recyclers / re processors.

11. Chromate slag shall be used for road making only
after passing through Toxic Chemical leachability
Potential (TCLP) test otherwise ferrochrome shall
be recovered from the slag and output waste shall
be disposed in secured landfill as per SPCB guide
lines. All the other solid waste shall be properly
disposed off in environment-friendly manner. No
hazardous material shall be spilled out and good
housekeeping practices shall be adopted.
Hazardous waste shall be handled as per the
hazardous waste (Management & Handling) Rules,
1989and subsequent amendment.

TCLP test report is attached as
Annexure-3.

12. Flue dust from the bag house shall not be dumped
anywhere but reused in the process. Chrome ore
fines shall be reused in briquetting plant. Dolomite
shall also be reused.

The flue dust from the bag house is
reused in the briquette making.

13. Proper handling, storage, utilization and disposal of
all the solid waste shall be ensured and regular
toxic metal content in the waste material and its
composition, end use of solid/hazardous waste
shall be submitted to the Ministry’s Regional Office
at Bhubaneswar, SPCB and CPCB.

Information regarding handling,
storage, utilization and disposal
submitted to the board from time to
time of solid waste of solid waste
are being submitted to the board on
regular basis.

14. As proposed, green belt shall be developed in at
least 17 acres (33%) out of 50 acres land within and
around the plant premises as per the CPCB
guidelines in consultation with DFO.

Already Complied with.

15. All the recommendation made in the charter on
Corporate Responsibility for Environment
Protection (CREP) for the Ferro chrome units shall
be strictly implemented.

The recommendation made in the
charter on CREP for the FeCr units
implemented.

16. All the commitments made to the public during the
public hearing /Public consultation meeting shall be
satisfactory implemented.

NA

17. The company shall provide housing for
construction labour within the site with all
necessary infrastructure and facilities such as fuel
for cooking , mobile toilets, mobile STP, safe
drinking water, medical health care, crèche etc.
The housing may be in the form of temporary
structures to be removed after the completion of
the project.

Complied with.

GENERAL CONDITIONS:
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1. The project authorities must strictly adhere to the
stipulations made by the Orissa Pollution Control
Board (OSPCB) and the State Government.

The same is being implemented.

2. No further expansion or modifications in the plant
should be carried out without prior approval of the
Ministry of Environment and Forests.

We agree to the condition and
assure you that no further expansion
or modification shall be carried out
without the prior approval of MoEF.

3. At least four ambient air quality monitoring
stations shall be established in the downward
direction as well as where maximum ground level
concentrations of SPM, SO2, & NOx are anticipated
in consultation with the OSPCB. Data on ambient
air quality and stack emission should be regularly
submitted to this Ministry including its Regional
Office at Bhubaneswar, OSPCB and CPCB once in six
months.

Four numbers of CAAQMS
(Continuous Ambient Air Quality
Monitoring Station) has been
installed at 4 different locations of
the plant premises and uploading
the data continuously in RT-DAS
server.

4. In-plant control measures for checking fugitive
emissions from all the vulnerable sources shall be
provided. Fume and dust extraction system with
bag filters shall be provided at the transfer and
discharge points to control fugitive emissions.
Further, specific measures like water sprinkling
around the raw material storage areas and
asphalting or concreting of the roads shall be done
to control fugitive emissions.

Gas cleaning plant consisting of dust
catcher, thickener, scrapper &
settling tank provided with the
system to take care of the emissions.
We have provided additional water
sprinkling by providing water tankers
and sprinklers to suppress the dust
emissions.

5. Industrial waste water shall be properly collected,
treated so as to conform to the standards
prescribed under GSR 422 (E) dated 19th May,
1993 and 31st December, 1993 or as amended
from time to time. The treated waste water shall
be utilized for plantation purpose.

 All the industrial waste water is
being re-cycled back by closed
circuit system after adequate
treatment.

 Domestic waste water is being
reused for plantation & dust
suppression on roads.

6. The company shall develop rain water harvesting
structures to harvest the rain water for utilization
in the lean season besides recharging the ground
water table.

We have constructed a rain water
harvesting structure near our GT
Hostel for recharging the ground
water table.
Besides this, we have also a rain
water harvesting pond with a
capacity of 500000 m3. To utilize its
water, Reverse osmosis plant of
Capacity–1400 m3/day, has been
installed.
Further the stored water is used for
dust suppression through water
tanker.

7. The overall noise levels in and around the plant are
shall be kept well within the standards (85 dBA) by

We are monitoring the noise level
regularly and reports are being
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providing noise control measures including acoustic
hoods, silencers, enclosures etc. on all sources of
noise generation. The ambient noise levels should
conform to the standards prescribed under EPA
Rules,1989 viz. 75 dBA (daytime) and 70 dBA
(nighttime).

submitted.

8. Occupational health surveillance of the workers
shall be done on a regular basis and records
maintained as per the factories Act.

Health check-up of all the employees
done and records maintained.

9. The project proponent shall also comply with all
the environmental protection measures and
safeguards recommended in the EIA/EMP report.
Further, the company must undertake socio-
economic development activities in the
surrounding villages like community development
programmes, educational programmes, drinking
water supply and health care etc.

We have complied with the
directions for taking environmental
protection and socio economic
development.

10. As proposed Rs. 13.10 Crores shall be earmarked
towards capital cost and recurring cost/annum for
the environment pollution control measures and
utilized judiciously to implement the conditions
stipulated by the Ministry of Environment and
Forests as well as the State Government. The funds
so provided shall not be diverted for any other
purpose.

We have earmarked the capital cost
and recurring cost/annum for the
environment pollution control
measures and utilize judiciously to
implement the conditions stipulated
by the Ministry of Environment and
Forests as well as the State
Government.

11. A copy of clearance letter shall be send by the
proponent to concerned Panchayat, Zila Parishad/
Municipal Corporation, Urban Local Body and the
local NGO, if any, from whom suggestions /
representations, if any, were received while
processing the proposal. The clearance letter shall
also be put on the web site of the company by the
proponent.

Already complied

12. The project proponent shall upload the status of
compliance of the stipulated environment
clearance conditions, including results of
monitored data on their website and shall update
the same periodically. It shall simultaneously be
sent to the Regional Office of the MOEF at
Bhubaneswar, the respective zonal office of CPCB
and the OPCB. The criteria pollutant levels namely;
SPM, RSPM, SO2, NOx (ambient levels as well as
stack emissions) or critical sectorial parameters
Carbon monoxide (CO), Chromium (Cr), Nickel (Ni)
Lead (Pb), indicated for the projects shall be
monitored and displayed at a convenient location
near the main gate of the company in the public
domain.

As per the requirement, we are
regularly submitting all the relevant
information’s to the Ministry as per
the stipulated environment
clearance conditions, including
results of monitoring data on their
website and shall update the same
periodically.
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13. The project proponent shall also submit six
monthly reports on the status of the compliance of
the stipulated environmental conditions including
results of monitored data (both in hard copies as
well as by e-mail) to the Regional Office of MOEF,
The respective Zonal Office of CPCB and the SPCB.
The Regional Office of this Ministry at
Bhubaneswar / CPCB / OPCB shall monitor the
stipulated conditions.

We are submitting six-monthly
reports on the status of the
compliance of the stipulated
environmental conditions including
results of monitored data (both in
hard copies as well as by e-mail) to
the Regional Office of MOEF, The
respective Zonal Office of CPCB and
the SPCB. The Regional Office of this
Ministry at Bhubaneswar / CPCB /
OPCB shall monitor the stipulated
conditions.

14. The environmental statement of each financial year
ending 31st March in Form-V as is mandated to be
submitted by the project proponent to the
concerned State Pollution Control Board as
prescribed under the Environment (Protection)
Rules, 1986, as amended subsequently, shall also
be put on the website of the company along with
the status of compliance of environmental
conditions and shall also be sent to the respective
Regional Office of the MOEF at Bhubaneswar by e-
mail.

We have submitted the
environmental statement of each
financial year ending 31st March in
Form-V as is mandated to be
submitted by the project proponent
to the concerned State Pollution
Control Board as prescribed under
the Environment (Protection) Rules,
1986,

15. The project proponent shall inform the public that
the project has been accorded environmental
clearance by the Ministry and copies of the
clearance letter are available with the SPCB and
may also be seen at website of the Ministry of
Environment and Forest at  http:/
www.envfor.nic.in.This shall be advertised within
seven days from the date of issue of the clearance
letter, at least in two local newspapers that are
widely circulated in the region of which one shall
be in the vernacular language of the locality
concerned and a copy of the same shall be
forwarded to the Regional office at Bhubaneswar.

The same has been followed and
complied with.

16. Project authorities shall inform the Regional Office
as well as the Ministry, the date of financial closure
and final approval of the project by the concerned
authorities and the date of commencing the land
development work.

Will ensure for the same.

****************************
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Ref :  Envlab/23-24/TR-07888     Date: 05.10.2023 

TEST REPORT 

Name of the Industry : M/s Visa steel Limited, Jajpur, Odisha 

Date of Monitoring : 01.09.2023 Sample Received on : NA 

Sample Description : Source Noise Level Sampling Procedure : IS: 9989:2020 
Identification by Customer : N-1 to N-16 Sampling done  by : VCSPL Representative 

Location ID Location IDDate of Monitoring Location 
Noise Level in 

dB(A) leq 
Day 

Noise Level in 
dB(A) leq 

Night 
N-1 01.09.2023 Security Gate -1 70.8 66.3 

N-2 01.09.2023 Security Gate - 2 70.3 65.4 

N-3 01.09.2023 Canteen Building 73.1 67.8 

N-4 01.09.2023 Arc- Furnace (Fe-Cr) 74.8 68.2 

N-5 01.09.2023 Briquetting Plant (Fe-Cr) 69.4 63.7 

N-6 01.09.2023 Kiln Platform (DRI Plant) 70.1 64.2 

N-7 01.09.2023 33Kv MRSS 71.8 67.6 

N-8 01.09.2023 Raw Material Yard (Mini Blast Furnace) 72.3 66.5 

N-9 01.09.2023 Cast House (Mini Blast Furnace) 67.9 61.4 

N-10 01.09.2023 Blower House (Mini Blast Furnace) 51.6 48.3 

N-11 01.09.2023 TG Building (CPP) 72.2 67.8 

N-12 01.09.2023 Pump House (CPP) 69.4 64.2 

N-13 01.09.2023 Administrative Building (1st Floor) 69.3 63.7 

N-14 01.09.2023 Coke Yard 70.1 65.4 

N-15 01.09.2023 Coke Oven Cutter Building 74.7 68.7 

N-16 01.09.2023 Coke Oven (Quenching Tower) 73.4 67.1 

Standard as per SPCB 85.0 75.0 

Reviewed By: Approved By: 

ANNEXURE-1
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Ref: Envlab/23-24/TR- 07889 Date: 05.10.2023 

TEST REPORT 

1. Name of the Industry  : M/s Visa Steel Limited, Jajpur,  Odisha 
2. Monitoring Instruments  : RDS (APM 460 BL) 
3. Environment Condition during Sampling : Atmospheric Temp.: 23 – 33°C: Barometric Pressure : 758 mm of Hg
4. Sample Collected By  : VCSPL Representative in presence of Visa steel Representative 

SL. No Date of 
Sampling Sampling Locations Test Method PM10 (µg/m3) 

1 01.09.2023 CFBC Boiler IS 5182: Part 23 1248 

2 01.09.2023 Ash Handling Plant CPP IS 5182: Part 23 1336 

3 01.09.2023 
Ferrochrome Complex-1, 
Furnace Building 

IS 5182: Part 23 1160 

4 01.09.2023 
Ferrochrome Complex-2, 
Furnace Building 

IS 5182: Part 23 1228 

5 01.09.2023 Wet Scrubber of Kiln- 1 IS 5182: Part 23 1342 

6 01.09.2023 Near Pug Mill Area (DRI) IS 5182: Part 23 1190 

7 01.09.2023 Near Briquette Plant (FeCr) IS 5182: Part 23 1206 

8 01.09.2023 CHP Area (CPP) IS 5182: Part 23 1427 

9 01.09.2023 Near hammer crusher IS 5182: Part 23 1835 

10 01.09.2023 Near coke cutter building IS 5182: Part 23 1903 

11 01.09.2023 Near wharf IS 5182: Part 23 1794 

CPCB Standard 4000 

 Reviewed By: Approved By: 
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Ref: Envlab/23-24/TR-07890 Date: 05.10.2023 

TEST REPORT 

1. Name of the Industry  :  M/s Visa Steel Limited, Kalinganagar, Jajpur 
2. Sample Collected By  : VCSPL Representative in presence of Visa steel Representative 

Sl. 
No 

Parameters Unit 
Standard  

(Inland Surface 
water) Part-A 

Test methods Water 

1 pH value  at 250C - 6.0-9.0 APHA 4500H+B 7.16 

2 Total Suspended Solids mg/l, max 100 APHA 2540 D 24 

3 Oil & grease mg/l, max 10.0 APHA 5520-B 4.1 

4 
Biochemical Oxygen Demand 
(as BOD),3 Days at 27°C mg/l, max 30 

IS 3025(P- 44)      :1993 
RA 1999 6.0 

5 Chemical Oxygen Demand (as COD) mg/l, max 250 APHA 5220-B 30.4 

6 Phenolic Compound (as C6H5OH) mg/l, max 1.0 APHA 5530 B,D 0.13 

7 Cyanide (as CN) mg/l, max 0.2  APHA 4500 CN C,D <0.01 

8 Hexavalent Chromium as (Cr+6) mg/l, max 0.1 APHA3500 Cr B <0.01 

9. Total Chromium mg/l, max 2.0 APHA 3111 B 0.26 

Any unusual feature observed during determination  Nil 

Remarks:  
TERMS AND CONDITION:- 

1. The Test result is relevant only to the item tested.
2, This report shall not be reproduced in full or part without written approval of Visiontek consultancy services.(P) Ltd
3. The laboratory is not responsible for the authenticity of photocopied test report.
4. The test item will not be retained for more than 15 days from the date of issue of test report except in case as required by applicable regulations.
5. The laboratory’s responsibility under this report is limited to; proven willful negligence.

Reviewed By  Approved By 

SAMPLE DETAILS 

Sample Location & Code RW: Rain Water Reservoir Sampled by  VCSPL’S Representative

Sample Name Water Sampling Procedure APHA 1060 

Sample Source M/s  VISA STEEL  LIMITED Sample Received on 02.09.2023 

Sample Condition Sealed Plastic & Sterilized Bottle 

Sampling Date 01.09.2023 Test Completed on 09.09.2023 
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Ref :Envlab/23-24/TR-07892 Date : 05.10.2023 

TEST REPORT 

Sample Location & Code 
S3:  Near Main Gate 
S4:  Near Learning Center  Sampled By   VCSPL’S Representative 

Sample Description Ambient Air Sampling Procedure  IS 5182. 

Sample Source Visa Steel Ltd Sample Received on 02.09.2023 

Sample Condition Gaseous Sample Solution   Refrigerated 

Sampling Date 01.09.2023  Test Completed on 06.09.2023 

Sl 
No 

Date of 
Monitoring 

Sampling 
Location 

Analysis Report 
PM10 

(µg/m3) 
PM2.5 

(µg/m3) 
SO2 

(µg/m3) 
NOX 

(µg/m3) 
CO 

(mg/m3) 
Lead 

(µg/m3) 
Nickel 
(ng/m3) 

1 01.09.2023 Near Main Gate 61.6 34.8 34.4 14.4 0.85 <0.02 <2.5 

2 01.09.2023 
Near Learning 

Center 82.5 46.4 18.5 12.4 1.3 <0.02 <2.5 

NAAQ  Standard 100 60 80 80 4.0 1 20 

Testing Method IS 5182: 
Part 23 

EPA 
CFR-40 
(pt 50) 

Appendix-
1 

IS 5182 
(Part-2) 
RA2006 

IS 5182 
(Part-6) 
RA2006 

IS 5182 
(P-10) 

IS 
5182(Part -

22):2019 

IS 
5182(Part -

22):2019 

Reviewed By  Approved By 

Customer Name  & Address : VISA STEEL LIMITED, Jakhapura, Jajpur, Odisha-755026 
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Ref: Envlab/23-24/TR-07894 Date: 05.10.2023 

TEST REPORT 

A. Sample Particulars
1. Date of Sampling :  01.09.2023 
2. Sampling Location :  WHRB-2, Stack  
3. Sampling Method :  CPCB Stack Sampling Method 
B. Stack Information

 1. Stack Connected to : WHRB-2 
2. Material Construction of Stack : RCC 
3. Shape of Stack : Circular 
4. Whether Stack is Provided With : Yes 

Permanent Platform & Ladder

Test Results 

Reviewed By  Approved By 

Customer Name  & Address : VISA STEEL LIMITED, Jakhapura, Jajpur, Odisha-755026 

SL.No. Name of the Parameters Unit Testing Methods 
Revised CPCB 

Standard(2018) for 
Steel Plant 

WHRB-2 

1. Temperature of Emission in Stack OC IS 11255: 1985(Part 3) -- 154 

2. Velocity of Gas m/sec IS 11255: 1985(Part 3) -- 
9.21 

3. Concentration of Particulate 
Matter (as PM) mg/Nm3 IS 11255: 1985 (Part 1) 50.0 

40.1 

4. Concentration of Sulphur Dioxide 
(as SO2) 

mg/Nm3 IS 11255: 1985 (Part 2) -- 
188.7 

5. Concentration of Oxides of 
Nitrogen (as NOX) mg/Nm3 IS 11255: 2005 (Part 7) -- 169 

6. Concentration of Carbon 
Monoxide  (as CO) ppm VCSPL/SOP/01 

Issue No:01 dt 19.08.2018 -- 3.3 

7. Lead as Pb ppm VCSPL/SOP/02 
Issue No:01 dt 19.08.2018 -- <0.002 

8. Nickel as Ni ppm VCSPL/SOP/03 
Issue No:01 dt 19.08.2018 -- <0.001 
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Ref: Envlab/23-24/TR-07895 Date : 05.10.2023 

TEST REPORT 

A. Sample Particulars
1. Date of Sampling :  01.09.2023 
2. Sampling Location :  CFBC, Stack  
3. Sampling Method :  CPCB Stack Sampling Method 
B. Stack Information

 1. Stack Connected to : CFBC 
2. Material Construction of Stack : RCC 
3. Shape of Stack : Circular 
4. Whether Stack is Provided With : Yes 

Permanent Platform & Ladder

C. Test Results

Reviewed By  Approved By 

1.Customer Name  & Address : VISA STEEL LIMITED, Jakhapura, Jajpur, 
Odisha-755026 

SL. 
No. Name of the Parameters Unit Testing Methods 

Revised CPCB 
Standard(2018) 
for Steel Plant 

CFBC 

1. Temperature of Emission in Stack OC IS 11255: 1985(Part 3) -- 136 

2. Velocity of Gas m/sec IS 11255: 1985(Part 3) -- 11.42 

3. Concentration of Particulate Matter (as 
PM) 

mg/Nm3 IS 11255: 1985 (Part 1) 50.0 30.54 

4. 
Concentration of Sulphur dioxide (as 
SO2) 

mg/Nm3 IS 11255: 1985 (Part 2) -- 150.8 

5. Concentration of Oxides of Nitrogen (as 
NOX) 

mg/Nm3 IS 11255: 2005 (Part 7) -- 30.4 

6. 
Concentration of Carbon Monoxide  (as 
CO) 

ppm VCSPL/SOP/01 
Issue No:01 dt 19.08.2018 

-- 
3.3 

7. Mercury mg/Nm3 EPA Method-29 -- <0.1 

7. Lead as Pb 
ppm VCSPL/SOP/02 

Issue No:01 dt 19.08.2018 
-- 

<0.002 

8. Nickel as Ni 
ppm VCSPL/SOP/03 

Issue No:01 dt 19.08.2018 -- 
<0.001 
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Ref: Envlab/23-24/TR-07896 Date : 05.10.2023 

TEST REPORT 

A. Sample Particulars
1. Date of Sampling :  01.09.2023 
2. Sampling Location :  Ferrochrome complex-1  
3. Sampling Method :  CPCB Stack Sampling Method 
B. Stack Information

 1. Stack Connected to : Stack connected to furnace 1 & 2 
2. Material Construction of Stack : MS 
3. Shape of Stack : Circular 
4. Whether Stack is Provided With : Yes 

Permanent Platform & Ladder

C. Test Results

Reviewed By  Approved By 

1.Customer Name  & Address : VISA STEEL LIMITED, Jakhapura, Jajpur, 
Odisha-755026 

SL. 
No. Name of the Parameters Unit Testing Methods 

Revised CPCB 
Standard(2018) 
for Steel Plant 

Furnace 1&2 

1. Temperature of Emission in Stack OC IS 11255: 1985(Part 3) -- 115 

2. Velocity of Gas m/sec IS 11255: 1985(Part 3) -- 9.57 

3. Concentration of Particulate Matter (as 
PM) mg/Nm3 IS 11255: 1985 (Part 1) 50.0 27.65 

4. Concentration of Sulphur dioxide (as 
SO2) 

mg/Nm3 IS 11255: 1985 (Part 2) -- 144.8 

5. Concentration of Oxides of Nitrogen 
(as NOX) mg/Nm3 IS 11255: 2005 (Part 7) -- 31.1 

6 Concentration of Carbon Monoxide 
(as CO) ppm VCSPL/SOP/01 

Issue No:01 dt 19.08.2018 -- 2.3 

7. Lead as Pb ppm VCSPL/SOP/02 
Issue No:01 dt 19.08.2018 -- <0.002 

8. Nickel as Ni ppm VCSPL/SOP/03 
Issue No:01 dt 19.08.2018 -- <0.001 
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Ref: Envlab/23-24/TR-07898 Date : 05.10.2023 
 

TEST REPORT 

A. Sample Particulars
1. Date of Sampling :  01.09.2023 
2. Sampling Location :  Ferrochrome complex-2  
3. Sampling Method :  CPCB Stack Sampling Method 
B. Stack Information

 1. Stack Connected to : Stack connected to furnace 5 
2. Material Construction of Stack : MS 
3. Shape of Stack : Circular 
4. Whether Stack is Provided With : Yes 

Permanent Platform & Ladder

C. Test Results

Reviewed By  Approved By 

1.Customer Name  & Address : VISA STEEL LIMITED, Jakhapura, Jajpur, 
Odisha-755026 

SL. 
No. Name of the Parameters Unit Testing Methods 

Revised CPCB 
Standard(2018) 
for Steel Plant 

Furnace 5 

1. Temperature of Emission in Stack OC IS 11255: 1985(Part 3) -- 130 

2. Velocity of Gas m/sec IS 11255: 1985(Part 3) -- 11.21 

3. Concentration of Particulate Matter (as 
PM) mg/Nm3 IS 11255: 1985 (Part 1) 50.0 23.9 

4. Concentration of Sulphur dioxide (as SO2) mg/Nm3 IS 11255: 1985 (Part 2) -- 124.7 

5. Concentration of Oxides of Nitrogen (as 
NOX) mg/Nm3 IS 11255: 2005 (Part 7) -- 37.1 

6. Concentration of Carbon Monoxide  (as 
CO) ppm VCSPL/SOP/01 

Issue No:01 dt 19.08.2018 -- 2.2 

7. Lead as Pb 
ppm VCSPL/SOP/02 

Issue No:01 dt 19.08.2018 -- 
<0.002 

8. Nickel as Ni 
ppm VCSPL/SOP/03 

Issue No:01 dt 19.08.2018 -- 
<0.001 
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Ref: Envlab/23-24/TR-07899 Date : 05.10.2023 

TEST REPORT 

A. Sample Particulars
1. Date of Sampling :  01.09.2023 
2. Sampling Location :  Coke Oven , Stack-1  
3. Sampling Method :  CPCB Stack Sampling Method 
B. Stack Information

 1. Stack Connected to : Stack connected to Boiler 1& 2 
2. Material Construction of Stack : RCC 
3. Shape of Stack : Circular 
4. Whether Stack is Provided With : Yes 

Permanent Platform & Ladder

C. Test Results

Reviewed By  Approved By 

1. Customer Name  & Address : VISA STEEL LIMITED, Jakhapura, Jajpur, 
Odisha-755026 

SL. 
No. Name of the Parameters Unit Testing Methods 

Revised CPCB 
Standard(2018) 
for Steel Plant 

Boiler 1&2 

1. Temperature of Emission in Stack OC IS 11255: 1985(Part 3) -- 135 

2. Velocity of Gas m/sec IS 11255: 1985(Part 3) -- 10.14 
3. Concentration of Particulate Matter (as PM) mg/Nm3 IS 11255: 1985 (Part 1) 50.0 27.8 
4. Concentration of Sulphur dioxide (as SO2) mg/Nm3 IS 11255: 1985 (Part 2) -- 104.4 

5. Concentration of Oxides of Nitrogen (as NOX) mg/Nm3 IS 11255: 2005 (Part 7) -- 35.2 

6. Concentration of Carbon Monoxide  (as CO) ppm
VCSPL/SOP/01 
Issue No:01 dt 

19.08.2018 
-- 2.4 

7. Lead as Pb 
ppm VCSPL/SOP/02 

Issue No:01 dt 
19.08.2018 

-- <0.002 

8. Nickel as Ni 
ppm VCSPL/SOP/03 

Issue No:01 dt 
19.08.2018 

-- 
<0.001 
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Ref: Envlab/23-24/TR- 07900  Date : 05.10.2023 

TEST REPORT 

A. Sample Particulars
1. Date of Sampling :  01.09.2023 
2. Sampling Location :  Coke Oven , Stack-2 
3. Sampling Method :  CPCB Stack Sampling Method 
B. Stack Information

 1. Stack Connected to : Stack connected to Boiler 3 & 4 
2. Material Construction of Stack : RCC 
3. Shape of Stack : Circular 
4. Whether Stack is Provided With : Yes 

Permanent Platform & Ladder

C. Test Results

Reviewed By  Approved By 

1.Customer Name  & Address : VISA STEEL LIMITED, Jakhapura, Jajpur, 
Odisha-755026 

SL. 
No. Name of the Parameters Unit Testing Methods 

Revised CPCB 
Standard(2018

) for Steel 
Plant 

Boiler 3 & 4 

1. Temperature of Emission in Stack OC IS 11255: 1985(Part 3) -- 134 

2. Velocity of Gas m/sec IS 11255: 1985(Part 3) -- 11.88 

3. Concentration of Particulate Matter (as 
PM) mg/Nm3 IS 11255: 1985 (Part 1) 50.0 21.8 

4. Concentration of Sulphur dioxide (as SO2) mg/Nm3 IS 11255: 1985 (Part 2) -- 110.1 

5. Concentration of Oxides of Nitrogen (as 
NOX) mg/Nm3 IS 11255: 2005 (Part 7) -- 32.4 

6. Concentration of Carbon Monoxide  (as 
CO) ppm VCSPL/SOP/01 

Issue No:01 dt 19.08.2018 -- 
3.1 

7. Lead as Pb ppm VCSPL/SOP/02 
Issue No:01 dt 19.08.2018 -- <0.002 

8. Nickel as Ni ppm VCSPL/SOP/03 
Issue No:01 dt 19.08.2018 -- <0.001 
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Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India    Tel.: 0674-3511721 
E-mail: visiontek@visiontek.org, visiontekin@gmail.com

Visit us at: www.visiontek.org 

Ref: Envlab/23-24/ TR-07886    Date: 05.10.2023 

TEST REPORT 

1. Name of the Industry : VISA Steel Limited, Kalinganagar, Jajpur
2. Sampling Location : Ferrochrome slag from bath complex 1& 2 composite sample 
3. Sample Type : Chrome slag 
4. Sample Collected By : VCSPL Representative in front of VISA Steel Representative
5. Sampling Date : 01.09.2023 
6. Receiving Date : 02.09.2023 

Sl No Parameter Testing Method Unit 
Requirement / Limit 

SCHEDULE II Analysis 
Results 

Max Min 
1 Arsenic USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
2 Barium USEPA 1331 & 200.7 mg/L 100 -- <0.05 
3 Cadmium USEPA 1331 & 200.7 mg/L 1.0 -- <0.05 
4 Chromium/ Cr(III) Compounds USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
5 Lead USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
6 Manganese USEPA 1331 & 200.7 mg/L 10 -- <0.05 
7 Mercury USEPA 1331 & 200.7 mg/L 0.20 -- <0.05 
8 Selenium USEPA 1331 & 200.7 mg/L 1.0 -- <0.05 
9 Silver USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
10 Ammonia as NH3 USEPA 1331 & APHA 4500 C mg/L 50 -- 1.41 
11 Cyanide USEPA 1331 & APHA 4500 F mg/L 20 -- <0.05 
12 Nitrate (Nitrate- Nitrogen) USEPA 1331 & IS 3025 (Part 34) mg/L 1000 -- 0.33 
13 Sulphide as H2S USEPA 1331 & APHA 4500 S F mg/L 5.0 -- 2.12 
14 1,1- Dichloroethylene USEPA 1331 + 5030 C & 8260 B mg/L 0.70 -- <0.01 
15 1,2- Dichloroethane USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 
16 1,4- Dichlorobenzene USEPA 1331 + 5030 C & 8260 B mg/L 7.5 -- <0.01 

17 2,4,5- Trichlorophenol 
USEPA 1331 + 3510 C + 8041 A & 
8270 D 

mg/L 400 -- <0.05 

18 2,4,6- Trichlorophenol 
USEPA 1331 + 3510 C + 8041 A & 
8270 D 

mg/L 2.0 -- <0.05 

19 2,4- Dinitrotoluene 
USEPA 1331 + 3510 C + 8041 A & 
8270 D 

mg/L 0.13 -- <0.01 

20 Benzene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 
21 Benzo (a) pyrene USEPA 1331 + 5030 C & 8260 B mg/L 0.001 -- <0.0001 
22 Bromodichloromethane USEPA 1331 + 5030 C & 8260 B mg/L 6.0 -- <0.01 
23 Bromoform USEPA 1331 + 5030 C & 8260 B mg/L 10. -- <0.01 
24 Carbontetrachloride USEPA 1331 + 5030 C & 8260 B mg/L 0.50 -- <0.01 
25 Chlorobenezene USEPA 1331 + 5030 C & 8260 B mg/L 100 -- <0.01 
26 Chloroform USEPA 1331 + 5030 C & 8260 B mg/L 6.0 -- 0.01 
27 Cresol (ortho + meth + para) USEPA 1331 + 5030 C & 8260 B mg/L 200 -- <0.05 
28 Dichlorobromomethane USEPA 1331 + 5030 C & 8260 B mg/L 10 -- <0.01 
29 Hexachlorobenzene USEPA 1331 + 5030 C & 8260 B mg/L 13 -- <0.01 
30 Hexachlorobutadiene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 

ANNEXURE-3
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VISA STEEL LIMITED 
KALINGANAGAR INDUSTRIAL COMPLEX, JAJPUR ROAD 

MONITORING REPORT FOR THE PERIOD FROM April, 2023 TO Sept, 2023 

ANNEXURE-2 

Page | 1 of 14 

PM10: 
Ambient Air Quality Monitoring Results 

Month CAAQMS -1 

(Behind GET Hostel) 

CAAQMS -2 

(Near WTP) 

CAAQMS -3 

(Near Learning Center) 

CAAQMS -4 

(Near DM Plant) 

Max Min Avg Max Min Avg Max Min Avg Max Min Avg 

April 2023 NA NA NA 154.02 14.84 57.12 160.65 17.40 48.50 117.24 21.35 52.94 

May 2023 260.20 45.31 95.56 109.10 26.05 53.68 82.37 17.43 42.96 117.68 21.59 55.09 

June 2023 140.15 14.12 60.71 91.10 13.07 41.48 85.20 10.02 34.39 81.82 23.24 46.32 

July 2023 NA NA NA 59.81 6.10 27.66 58.73 8.38 23.54 68.26 6.69 27.25 

August 2023 73.65 14.20 40.63 117.66 13.45 62.13 84.84 12.50 54.24 78.65 13.43 47.33 

September 

2023 58.50 8.85 25.00 81.72 7.36 34.27 67.02 16.64 34.77 50.40 6.67 23.35 

PM2.5   : 

Month CAAQMS -1 

(Behind GET Hostel) 

CAAQMS -2 

(Near WTP) 

CAAQMS -3 

(Near Learning Center) 

CAAQMS -4 

(Near DM Plant) 

Max Min Avg Max Min Avg Max Min Avg Max Min Avg 

April 2023 NA NA NA 36.06 6.91 20.58 40.40 8.97 23.13 38.22 8.64 21.43 

May 2023 56.62 16.38 31.36 45.87 11.97 29.12 29.32 7.67 17.52 37.94 8.27 23.17 

June 2023 56.26 7.50 22.25 49.34 10.38 29.42 26.75 4.75 10.89 36.42 10.16 20.57 

July 2023 62.60 5.61 15.53 29.04 3.96 12.35 22.09 3.52 7.94 34.49 1.07 12.13 

August 2023 82.83 15.98 44.91 45.77 8.56 28.02 35.76 5.94 19.52 35.65 6.11 21.03 
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September 

2023 21.78 7.24 17.24 38.60 5.57 15.01 27.48 3.50 13.94 29.20 3.94 13.37 
SO2   : 

Month CAAQMS -1 

(Behind GET Hostel) 

CAAQMS -2 

(Near WTP) 

CAAQMS -3 

(Near Learning Center) 

CAAQMS -4 

(Near DM Plant) 

Max Min Avg Max Min Avg Max Min Avg Max Min Avg 

April 2023 NA NA NA 20.54 16.46 18.84 18.25 15.19 15.79 19.36 9.65 13.29 

May 2023 53.76 9.11 19.68 21.04 17.91 19.12 16.54 14.30 15.00 16.30 3.42 14.52 

June 2023 249.27 6.42 32.41 21.21 6.45 15.27 31.35 7.60 15.14 18.96 4.27 13.66 

July 2023 26.84 21.86 24.50 16.64 11.64 15.17 13.21 12.84 13.00 28.11 8.41 18.70 

August 2023 33.21 27.06 29.22 18.03 16.20 16.55 30.94 12.82 14.76 46.08 10.28 15.40 

September 

2023 32.40 29.82 31.10 20.67 14.91 17.84 15.79 13.17 13.64 17.25 14.18 15.15 

NOx  : 

Month CAAQMS -1 

(Behind GET Hostel) 

CAAQMS -2 

(Near WTP) 

CAAQMS -3 

(Near Learning Center) 

CAAQMS -4 

(Near DM Plant) 

Max Min Avg Max Min Avg Max Min Avg Max Min Avg 

April 2023 NA NA NA 34.45 16.64 19.56 25.65 11.95 16.12 22.24 21.10 21.60 

May 2023 12.39 9.63 11.98 17.55 16.65 16.79 23.92 16.00 20.57 22.43 21.91 22.29 

June 2023 12.32 12.18 12.26 18.29 14.07 16.43 23.16 14.80 17.30 22.46 16.17 20.69 

July 2023 12.34 12.21 12.28 22.31 14.05 19.71 27.74 11.02 18.79 26.77 16.15 16.81 
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August 2023 12.28 8.47 9.78 35.24 21.52 27.23 23.91 10.64 19.65 23.29 16.50 17.03 

September 

2023 13.52 8.49 11.59 37.16 10.12 17.59 28.41 17.38 24.87 17.19 16.92 17.09 

CO : 

Month CAAQMS -1 

(Behind GET Hostel) 

CAAQMS -2 

(Near WTP) 

CAAQMS -3 

(Near Learning Center) 

CAAQMS -4 

(Near DM Plant) 

Max Min Avg Max Min Avg Max Min Avg Max Min Avg 

April 2023 NA NA NA 1.89 1.02 1.37 2.08 1.06 1.41 1.49 1.05 1.31 

May 2023 0.95 0.69 0.80 1.71 0.98 1.31 2.01 1.20 1.53 1.61 1.26 1.37 

June 2023 0.96 0.54 0.73 1.75 0.90 1.11 1.62 0.35 0.82 1.73 1.00 1.42 

July 2023 0.88 0.52 0.66 1.09 0.73 0.94 1.03 0.80 0.88 1.12 0.76 0.95 

August 2023 1.16 0.61 0.81 1.11 0.84 0.95 1.36 0.92 1.14 1.61 0.72 1.18 

September 

2023 1.47 0.95 1.12 1.13 0.46 0.75 1.80 0.10 1.26 2.47 0.91 1.23 
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N.A – Not available due to shutdown
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Emissions from Point Source 

Name of the Stack April-2023 May-2023 June-2023 
PM 

(mg/Nm3) 
SO2

(mg/Nm3) 
NOx

(mg/Nm3

) 

PM 
(mg/Nm3) 

SO2

(mg/Nm3) 
NOx

(mg/Nm3) 
PM 

(mg/Nm3) 
SO2

(mg/Nm3) 
NOx

(mg/Nm3) 

Ferrochrome Stack 
(Complex-1) 

56.15 161.75 NA 63.22 233.90 NA 
72.62 231.24 NA 

Ferrochrome Stack-1 
(Complex-2) 

18.51 166.12 NA 30.47 189.91 NA 27.82 209.92 NA 

Ferrochrome Stack -2 
(Complex-2) 

33.03 250.04 NA 32.00 193.75 NA 32.13 223.01 NA 

Power Plant(CFBC) 
Stack – 3 

29.78 205.35 154.29 38.28 296.29 274.41 33.78 264.57 242.19 

Blast Furnace Stack NA NA NA NA NA NA NA NA NA 

Power Plant Stack 
(WHRB #1) 

30.36 223.78 NA 
36.35 288.35 NA 

34.80 285.26 NA 

Power Plant Stack 
(WHRB #2) 

18.17 259.39 NA 22.59 232.97 NA 24.64 253.46 NA 

Coke Oven Stack -1 
CEMS#1 

28.15 298.93 NA 38.49 296.61 NA 40.40 430.10 NA 

Coke Oven Stack -2 
CEMS#2 

31.74 124.78 NA 42.95 177.34 NA 33.03 182.52 NA 
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Name of the Stack July-2023 August-2023 September-2023 
PM 

(mg/Nm3) 
SO2

(mg/Nm3) 
NOx

(mg/Nm3) 
PM 

(mg/Nm3) 
SO2

(mg/Nm3) 
NOx

(mg/Nm3) 
PM 

(mg/Nm3) 
SO2

(mg/Nm3

) 

NOx 

(mg/N 

m3) 
Ferrochrome Stack 
(Complex-1) 72.53 190.41 

NA 
69.65 213.99 

NA 
45.81 215.86 

NA 

Ferrochrome Stack-1 
(Complex-2) 26.50 296.49 NA 26.69 285.94 

NA 
25.99 167.40 

NA 

Ferrochrome Stack -2 
(Complex-2) 30.13 285.75 NA 30.01 293.07 

NA 
NA NA 

NA 

Power Plant(CFBC) 
Stack – 3 36.22 285.65 177.03 32.28 305.20 271.83 16.31 241.30 117.91 

Blast Furnace Stack NA NA NA NA NA NA NA NA NA 

Power Plant Stack 
(WHRB #1) 20.38 174.24 

NA 
28.40 243.37 

NA 
32.35 321.13 

NA 

Power Plant Stack 
(WHRB #2) 30.84 270.42 

NA 
22.82 143.22 

NA 
27.11 265.39 

NA 

Coke Oven Stack -1 
CEMS#1 

30.70 246.17

NA 
24.73 205.85

NA 
27.82 202.53

NA 

Coke Oven Stack -2 
CEMS#2 

22.52 112.53
NA 

35.07 154.77
NA 

34.34 163.77
NA 
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April-2023: 
Results of Noise level Monitoring 

Sl. 
No.

Location

Day Time (dB(A)) Night Time (dB(A))

6AM- 10PM 10PM –6AM

Max. Min. Avg. Max. Min. Avg.

1 Security Gate -1
55.6 49.1 52.35 53.3 51.2 52.25

2 Security Gate - 2
48.3 44.3 46.3 52.6 49.8 51.2

3 Canteen Building
54.5 50.8 52.65 52.4 47.2 49.8

4 Arc- Furnace (Fe-Cr)
66.7 62.1 64.4 65.8 59.1 62.45

5
Briquetting Plant (Fe- 

Cr)
66.6 61.1 63.85 66.7 61.5 64.1

6
FeCr- II, Office 

Building
48.7 48.1 48.4 48.4 45.9 47.15

7 33Kv MRSS
52.8 48.5 50.65 48.1 46.3 47.2

8 TG Building (CPP)
68.8 66.8 67.8 68.7 65.1 66.9

9 Pump House (CPP)
66.9 61.8 64.35 66.6 60.4 63.5

10
Administrative Building 
(1st Floor) 

55.5 51.3 53.4 50.2 49.6 49.9

11
Administrative Building 

(2nd Floor) 
53.2 48.9 51.05 47.8 46.2 47

12
Quenching Tower 

(Coke Oven)
62.0 50.5 56.25 55.0 50.0 52. 5

13
Pusher Car (Coke 

Oven)
61.0 53.5 57.25 59.0 52.5 55.75 

14
Workshop (at Coke 

Oven)
64.0 57.0 60.5 55.0 51.0 53.0 

15
Coke Oven office 54.0 45.0 49.5 43.0 41.0 42.0 
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Building (1st Floor)

16 
Coke Oven office 

Building (2nd Floor) 
52.0 44.0 48.0 42.0 40.0 41.0 

17 
Coke Yard 64.0 59.0 61.5 58.0 53.0 55.5 

18 
Coal Yard 65.0 60.0 62.5 58.0 54.0 56.0 

19 
Coke Screen Building 66.0 61.0 63.5 64.0 60.0 62. 0

May-2023: 

Sl. 
No.

Location

Day Time (dB(A)) Night Time (dB(A))

6AM- 10PM 10PM –6AM

Max. Min. Avg. Max. Min. Avg.

1 Security Gate -1
56.89 48.55 52.72 52.96 50.28 51.62

2 Security Gate - 2
48.3 44.3 46.30 52.6 49.8 51.2

3 Canteen Building
53.66 51.48 52.57 52.4 47.2 49.8

4 Arc- Furnace (Fe-Cr)
65.36 62.1 63.73 65.8 59.1 62.45

5
Briquetting Plant (Fe- 
Cr)

66.6 60.33 63.47 66.7 61.5 64.1

6
FeCr- II, Office 

Building

50.2 47.69 48.95 48.4 45.9 47.15

7 33Kv MRSS
52.8 48.5 50.65 48.1 46.3 47.2

8 TG Building (CPP)
68.8 66.8 67.80 68.7 65.1 66.9

9 Pump House (CPP)
66.9 61.8 64.35 66.6 60.4 63.5

10
Administrative Building 
(1st Floor) 

55.5 51.3 53.40 50.2 49.6 49.9
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11
Administrative Building 

(2nd Floor) 
53.2 48.9 51.05 47.8 46.2 47

12 
Quenching Tower 

(Coke Oven) 
62.0 53.0 57.5 56.0 52.0 54.0 

13 
Pusher Car (Coke 

Oven) 
62.0 53.0 57.5 56.0 52.0 54.0 

14 
Workshop (at Coke 

Oven) 
62.0 53.0 57.5 56.0 52.0 54.0 

15 
Coke Oven office 

Building (1st Floor) 
62.0 53.0 57.5 56.0 52.0 54.0 

16 
Coke Oven office 

Building (2nd Floor) 
62.0 59.2 60.6 60.0 58.0 59.0 

17 
Coke Yard 62.0 53.0 57.5 56.0 52.0 54.0 

18 
Coal Yard 62.0 59.2 60.6 60.0 58.0 59.0 

19 
Coke Screen Building 65.2 60.4 62.8 55.4 52.0 53.7 

June-2023: 

Sl. 
No.

Location

Day Time (dB(A)) Night Time (dB(A))

6AM- 10PM 10PM –6AM

Max. Min. Avg. Max. Min. Avg.

1 Security Gate -1
58.86 50.21 54.54 51.98 49.86 50.92

2 Security Gate - 2
49.58 44.3 46.30 52.6 49.8 51.2

3 Canteen Building
55.42 51.48 53.45 52.4 47.2 49.8

4 Arc- Furnace (Fe-Cr)
60.12 57.45 58.79 65.8 59.1 62.45
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5
Briquetting Plant (Fe- 

Cr)

66.6 60.33 63.47 62.58 59.18 60.88

6
FeCr- II, Office 

Building
50.2 47.69 48.95 48.4 45.9 47.15

7 33Kv MRSS
52.8 48.5 50.65 48.1 46.3 47.2

8 TG Building (CPP)
68.8 66.8 67.80 68.7 65.1 66.9

9 Pump House (CPP)
66.9 61.8 64.35 66.6 60.4 63.5

10
Administrative Building 
(1st Floor) 

55.5 51.3 53.40 50.2 49.6 49.9

11
Administrative Building 

(2nd Floor) 
52.78 45.66 49.22 47.8 46.2 47

12 
Quenching Tower 

(Coke Oven) 
64.0 57.5 60.75 57.0 53.0 55.00 

13 
Pusher Car (Coke 

Oven) 
62.5 58.0 60.25 59.0 54.0 56.50 

14 
Workshop (at Coke 

Oven) 
67.0 58.0 62.50 55.0 53.0 54.00 

15 
Coke Oven office 

Building (1st Floor) 
53.0 50.0 51.50 45.0 40.0 42.50 

16 
Coke Oven office 

Building (2nd Floor) 
51.0 49.0 50.0 46.0 38.0 42.00 

17 
Coke Yard 69.0 62.5 65.75 55.0 53.5 54.25 

18 
Coal Yard 67.5 57.5 62.5 53.5 49.0 51.25 

19 
Coke Screen Building 69.5 63.0 66.25 65.0 61.0 63.00 
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July-2023: 

Sl. 
No.

Location

Day Time (dB(A)) Night Time (dB(A))

6AM- 10PM 10PM –6AM

Max. Min. Avg. Max. Min. Avg.

1 Security Gate -1
55.32 50.21 52.77 50.22 48.36 49.29

2 Security Gate - 2
46.52 39.68 46.30 52.6 49.8 51.2

3 Canteen Building
55.42 51.48 53.45 52.4 45.22 48.81

4 Arc- Furnace (Fe-Cr)
60.12 57.45 58.79 65.8 59.1 62.45

5
Briquetting Plant (Fe- 
Cr)

66.6 60.33 63.47 62.58 59.18 60.88

6
FeCr- II, Office 

Building
51.22 47.69 49.46 48.4 45.9 47.15

7 33Kv MRSS
52.8 48.5 50.65 48.1 46.3 47.2

8 TG Building (CPP)
66.11 66.8 66.46 68.7 65.1 66.9

9 Pump House (CPP)
67.91 61.8 64.86 66.6 60.4 63.5

10
Administrative Building 

(1st Floor) 
55.5 51.3 53.40 50.2 49.6 49.9

11
Administrative Building 

(2nd Floor) 
52.78 45.66 49.22 47.8 46.2 47

12
Quenching Tower 

(Coke Oven) 
65.0 57.0 61.00 57.0 52.0 54.5 

13
Pusher Car (Coke 

Oven) 
65.0 57.0 61.00 57.0 52.0 54.5 
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14
Workshop (at Coke 

Oven) 
64.5 58.0 61.25 59.0 53.0 56.00 

15
Coke Oven office 

Building (1st Floor) 
65.0 57.0 61.00 57.0 52.0 54.5 

16
Coke Oven office 

Building (2nd Floor) 
64.5 58.0 61.25 59.0 53.0 56.00 

17
Coke Yard 67.0 58.0 62.50 55.0 52.0 53.5 

18
Coal Yard 53.0 50.0 51.50 45.0 40.0 42.50 

19
Coke Screen Building 51.0 49.0 50.0 46.0 38.0 42.00 

August-2023: 

Sl. 

No.
Location

Day Time (dB(A)) Night Time (dB(A))

6AM- 10PM 10PM –6AM

Max. Min. Avg. Max. Min. Avg.

1 Security Gate -1
54.22 49.65 51.94 51.86 45.35 48.605

2 Security Gate - 2
49.68 40.87 46.30 53.84 48.21 51.025

3 Canteen Building
55.42 51.48 53.45 52.4 45.22 48.81

4 Arc- Furnace (Fe-Cr)
61.82 57.45 59.64 65.8 59.1 62.45

5
Briquetting Plant (Fe- 
Cr)

66.6 60.33 63.47 62.58 59.18 60.88

6
FeCr- II, Office 

Building
51.22 47.69 49.46 48.4 45.9 47.15

7 33Kv MRSS
52.8 48.5 50.65 48.1 46.3 47.2

8 TG Building (CPP)
66.11 66.8 66.46 68.7 65.1 66.9
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9 Pump House (CPP)
66.88 61.8 64.34 66.6 60.4 63.5

10
Administrative Building 

(1st Floor) 
54.58 51.3 52.94 50.2 49.6 49.9

11
Administrative Building 

(2nd Floor) 
51.88 46.63 49.26 49.67 46.2 47.935

12 
Quenching Tower 

(Coke Oven) 
64.0 55.0 59.5 55.0 52.0 53.5 

13 
Pusher Car (Coke 

Oven) 
63.5 57.0 60.25 58.0 53.0 55.5 

14
Workshop (at Coke 

Oven) 
67.0 58.0 62.50 54.0 50.0 52.0 

15
Coke Oven office 

Building (1st Floor) 
53.0 50.0 51.50 45.0 40.0 42.50 

16
Coke Oven office 

Building (2nd Floor) 
51.0 49.0 50.0 46.0 38.0 42.00 

17
Coke Yard 69.0 61.5 65.25 59.0 53.0 56.00 

18
Coal Yard 67.5 57.5 62.5 54.0 51.0 52.5 

19
Coke Screen Building 68.5 62.0 65.25 65.0 60.0 62.25 

September-2023: 

Sl. 
No.

Location

Day Time (dB(A)) Night Time (dB(A))

6AM- 10PM 10PM –6AM

Max. Min. Avg. Max. Min. Avg.

1 Security Gate -1 65.14 50.48 61.24 56.51 48.25 53.49

2 Security Gate - 2 61.48 49.57 56.15 58.46 50.18 54.38
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3 Canteen Building 58.42 51.54 55.84 51.27 47.53 50.48

4 Arc- Furnace (Fe-Cr) 72.18 62.57 69.27 66.48 60.48 63.21

5
Briquetting Plant (Fe- 
Cr)

78.95 70.48 76.82 67.52 61.35 64.19

6
FeCr- II, Office 

Building
55.48 49.78 51.72 50.72 45.72 48.21

7 33Kv MRSS 53.48 49.78 51.72 50.37 45.72 48.21

8 TG Building (CPP) 80.48 76.82 79.42 79.10 74.82 78.51

9 Pump House (CPP) 78.64 73.48 76.42 76.48 71.62 75.49

10
Administrative Building 

(1st Floor) 59.48 48.26 57.48 53.47 49.17 50.34

11
Administrative Building 

(2nd Floor) 60.15 48.51 58.43 54.27 49.22 51.67

12
Quenching Tower 

(Coke Oven) 
63.0 53.0 58.0 57.0 52.5 54.75 

13
Pusher Car (Coke 

Oven) 
63.0 58.0 60.5 60.0 56.0 58.0 

14 Workshop (at Coke 

Oven) 
66.5 60.0 63.25 55.0 52.0 53.5 

15 Coke Oven office 

Building (1st Floor) 
53.2 50.0 51.6 46.0 42.0 44.0 

16
Coke Oven office 

Building (2nd Floor) 
53.5 50.0 51.75 46.0 41.0 43.5 

17 Coke Yard 67.0 60.5 63.75 55.0 50.0 52.5 

18
Coal Yard 62.2 56.0 59.1 51.5 48.0 49.75 

19
Coke Screen Building 70.0 63.0 66.5 67.0 64.0 65.5 
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April-2023 

Effluent Analysis Report 

Sl. No. Parameter Unit Prescribed 
Limits Boiler blow 

down 
Cooling Tower 

Blow Down 

1 pH - 5.5-9.0 7.12 7.54

2 
Suspended 
Solids 

mg/l 100 38.11 57.48

3 
Total 
Dissolved 
Solids 

mg/l 2100 189.64 198.62

4 Oil & Grease mg/l 10 BDL BDL

5 

Bio 
Chemical 
Oxygen 
Demand 

mg/l 30 7.15 8.17

6 
Chemical 
Oxygen 
Demand 

mg/l 250 25.69 24.66

May-2023 

Sl. No. Parameter Unit Prescribed 
Limits Boiler blow 

down 
Cooling Tower 

Blow Down 

1 pH - 5.5-9.0 6.90 7.30
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2 
Suspended 
Solids 

mg/l 100 30.28 58.61

3 
Total 
Dissolved 
Solids 

mg/l 2100 250.48 270.96

4 Oil & Grease mg/l 10 BDL BDL

5 

Bio 
Chemical 
Oxygen 
Demand 

mg/l 30 7.69 7.94

6 
Chemical 
Oxygen 
Demand 

mg/l 250 26.88 24.58

June-2023: 

Sl. No. Parameter Unit Prescribed 
Limits Boiler blow 

down 
Cooling Tower 

Blow Down 

1 pH - 5.5-9.0 7.10 7.29

2 
Suspended 
Solids 

mg/l 100 35.87 48.51

3 
Total 
Dissolved 
Solids 

mg/l 2100 140.28 150.69

4 Oil & Grease mg/l 10 BDL BDL

5 

Bio 
Chemical 
Oxygen 
Demand 

mg/l 30 7.44 7.94

6 
Chemical 
Oxygen 
Demand 

mg/l 250 25.93 24.58
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July-2023: 

Sl. No. Parameter Unit Prescribed 
Limits Boiler blow 

down 
Cooling Tower 

Blow Down 

1 pH - 5.5-9.0 6.99 7.11

2 
Suspended 
Solids 

mg/l 100 40.22 46.39

3 
Total 
Dissolved 
Solids 

mg/l 2100 138.69 140.87

4 Oil & Grease mg/l 10 BDL BDL

5 

Bio 
Chemical 
Oxygen 
Demand 

mg/l 30 6.98 7.80

6 
Chemical 
Oxygen 
Demand 

mg/l 250 26.41 21.66
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August-2023: 

Sl. No. Parameter Unit Prescribed 
Limits Boiler blow 

down 
Cooling Tower 

Blow Down 

1 pH - 5.5-9.0 7.10 7.23

2 
Suspended 
Solids 

mg/l 100 42.85 49.54

3 
Total 
Dissolved 
Solids 

mg/l 2100 135.84 138.96

4 Oil & Grease mg/l 10 BDL BDL

5 

Bio 
Chemical 
Oxygen 
Demand 

mg/l 30 5.52 6.35

6 
Chemical 
Oxygen 
Demand 

mg/l 250 26.41 22.47

September- 2023: 

Sl. No. Parameter Unit Prescribed 
Limits Boiler blow 

down 
Cooling Tower 

Blow Down 

1 pH - 5.5-9.0 7.62 7.41

2 
Suspended 
Solids 

mg/l 100 43.68 48.62

3 
Total 
Dissolved 
Solids 

mg/l 2100 120.75 124.53

4 Oil & Grease mg/l 10 BDL BDL
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5 

Bio 
Chemical 
Oxygen 
Demand 

mg/l 30 NA NA

6 
Chemical 
Oxygen 
Demand 

mg/l 250 NA NA

NA: Not available due to CPP shutdown. 

BDL: Below Detective Limit 

83 1547



Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India    Tel.: 0674-3511721 
E-mail: visiontek@visiontek.org, visiontekin@gmail.com

Visit us at: www.visiontek.org 

Ref: Envlab/23-24/ TR-07886 Date: 05.10.2023 

TEST REPORT 

1. Name of the Industry : VISA Steel Limited, Kalinganagar, Jajpur
2. Sampling Location : Ferrochrome slag from bath complex 1& 2 composite sample 
3. Sample Type : Chrome slag 
4. Sample Collected By : VCSPL Representative in front of VISA Steel Representative
5. Sampling Date : 01.09.2023 
6. Receiving Date : 02.09.2023 

Sl No Parameter Testing Method Unit 
Requirement / Limit 

SCHEDULE II Analysis 
Results 

Max Min 
1 Arsenic USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
2 Barium USEPA 1331 & 200.7 mg/L 100 -- <0.05 
3 Cadmium USEPA 1331 & 200.7 mg/L 1.0 -- <0.05 
4 Chromium/ Cr(III) Compounds USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
5 Lead USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
6 Manganese USEPA 1331 & 200.7 mg/L 10 -- <0.05 
7 Mercury USEPA 1331 & 200.7 mg/L 0.20 -- <0.05 
8 Selenium USEPA 1331 & 200.7 mg/L 1.0 -- <0.05 
9 Silver USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 
10 Ammonia as NH3 USEPA 1331 & APHA 4500 C mg/L 50 -- 1.41 
11 Cyanide USEPA 1331 & APHA 4500 F mg/L 20 -- <0.05 
12 Nitrate (Nitrate- Nitrogen) USEPA 1331 & IS 3025 (Part 34) mg/L 1000 -- 0.33 
13 Sulphide as H2S USEPA 1331 & APHA 4500 S F mg/L 5.0 -- 2.12 
14 1,1- Dichloroethylene USEPA 1331 + 5030 C & 8260 B mg/L 0.70 -- <0.01 
15 1,2- Dichloroethane USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 
16 1,4- Dichlorobenzene USEPA 1331 + 5030 C & 8260 B mg/L 7.5 -- <0.01 

17 2,4,5- Trichlorophenol 
USEPA 1331 + 3510 C + 8041 A & 
8270 D 

mg/L 400 -- <0.05 

18 2,4,6- Trichlorophenol 
USEPA 1331 + 3510 C + 8041 A & 
8270 D 

mg/L 2.0 -- <0.05 

19 2,4- Dinitrotoluene 
USEPA 1331 + 3510 C + 8041 A & 
8270 D 

mg/L 0.13 -- <0.01 

20 Benzene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 
21 Benzo (a) pyrene USEPA 1331 + 5030 C & 8260 B mg/L 0.001 -- <0.0001 
22 Bromodichloromethane USEPA 1331 + 5030 C & 8260 B mg/L 6.0 -- <0.01 
23 Bromoform USEPA 1331 + 5030 C & 8260 B mg/L 10. -- <0.01 
24 Carbontetrachloride USEPA 1331 + 5030 C & 8260 B mg/L 0.50 -- <0.01 
25 Chlorobenezene USEPA 1331 + 5030 C & 8260 B mg/L 100 -- <0.01 
26 Chloroform USEPA 1331 + 5030 C & 8260 B mg/L 6.0 -- 0.01 
27 Cresol (ortho + meth + para) USEPA 1331 + 5030 C & 8260 B mg/L 200 -- <0.05 
28 Dichlorobromomethane USEPA 1331 + 5030 C & 8260 B mg/L 10 -- <0.01 
29 Hexachlorobenzene USEPA 1331 + 5030 C & 8260 B mg/L 13 -- <0.01 
30 Hexachlorobutadiene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 
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31 Hexachloroethane Qualitative mg/L 3.0 -- Absent 
32 Methylethylketon USEPA 1331 + 5030 C & 8260 B mg/L 200.0 -- <0.01 
33 Naphthalene USEPA 1331 + 5030 C & 8260 B mg/L 5.0 -- <0.01 
34 Nitrobenzene USEPA 1331 + 5030 C & 8260 B mg/L 2.0 -- <0.01 
35 Pentachlorophenol USEPA 1331 + 5030 C & 8260 B mg/L 100 -- <0.05 
36 Pyridine USEPA 1331 + 5030 C & 8260 B mg/L 5.0 -- <0.01 
37 Tetrachloroethylene USEPA 1331 + 5030 C & 8260 B mg/L 0.7 -- <0.01 
38 Trichloroethylene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 
39 Vinylchloride USEPA 1331 + 5030 C & 8260 B mg/L 0.2 -- <0.01 
40 2,4,5- TP (Silvex) Qualitative mg/L 1.0 -- Absent 
41 2,4- Dichlorophenoxyacetic acid USEPA 1311 & + 5030 C & 8260 B mg/L 10.0 -- <0.01 
42 Alachlor USEPA 1311 & + 5030 C & 8081 A mg/L 2.0 -- <0.005 
43 Alpha HCH USEPA 1311 & + 5030 C & 8081 A mg/L 0.001 -- <0.0005 
44 Atrazine USEPA 1311 & + 5030 C & 8141 A mg/L 0.20 -- <0.001 
45 Beta HCH USEPA 1311 & + 5030 C & 8081 A mg/L 0.004 -- <0.001 
46 Butachlor USEPA 1311 & + 5030 C & 8081 A mg/L 12.5 -- <0.001 
47 Chlordane USEPA 1311 & + 5030 C & 8081 A mg/L 0.03 -- <0.001 
48 Chloropyriphos USEPA 1311 & + 3510 C & 8141 A mg/L 9.0 -- <0.001 
49 Delta HCH USEPA 1311 & + 3510 C & 8081 A mg/L 0.004 -- <0.001 
50 Lead USEPA 1311 + 200.7 / 200.8 mg/L 5.0 -- <0.05 

51 
Endosulfan (alpha + beta + 
Sulphate) 

USEPA 1311 & + 3510 C & 8081 A mg/L 0.04 -- <0.001 

52 Endrin USEPA 1311 & + 3510 C & 8081 A mg/L 0.02 -- <0.001 
53 Ethion USEPA 1311 & + 3510 C & 8141 A mg/L 0.30 -- <0.001 
54 Heptachlor & its Epoxide USEPA 1311 & + 3510 C & 8081 A mg/L 0.008 -- <0.001 
55 Isoproturon USEPA 1311 & + 3510 C & 8081 A mg/L 0.9 -- <0.001 
56 Lindane USEPA 1311 & + 3510 C & 8081 A mg/L 0.4 -- <0.001 
57 Malathion USEPA 1311 & + 3510 C & 8141 A mg/L 19 -- <0.001 
58 Methoxychlor USEPA 1311 & + 3510 C & 8081 A mg/L 10 -- <0.001 
59 Methylparathion USEPA 1311 & + 3510 C & 8141 A mg/L 0.70 -- <0.001 
60 Monocrotophos USEPA 1311 & + 3510 C & 8141 A mg/L 0.10 -- <0.001 
61 Phorate USEPA 1311 & + 3510 C & 8141 A mg/L 0.2 -- <0.001 
62 Toxaphene Qualitative mg/L 0.50 -- Absent 
63 Antimony USEPA 1310 & 200.7 mg/L 15.0 -- <0.05 
64 Beryllium USEPA 1310 & 200.7 mg/L 0.75 -- <0.05 
65 Cobalt USEPA 1310 & 200.7 mg/L 80.0 -- <0.05 
66 Copper USEPA 1310 & 200.7 mg/L 25.0 -- <0.05 
67 Molybdenum USEPA 1310 & 200.7 mg/L 350.0 -- <0.05 
68 Nickel USEPA 1310 & 200.7 mg/L 20.0 -- <0.05 
69 Thallium USEPA 1310 & 200.7 mg/L 7.0 -- <0.05 
70 Vanadium USEPA 1310 & 200.7 mg/L 24.0 -- <0.05 
71 Zinc USEPA 1310 & 200.7 mg/L 250.0 -- <0.05 
72 Fluoride USEPA 1310 & APHA 4500 F C mg/L 180.0 -- 16.8 
73 Aldrin USEPA 1310 & 8081A mg/L 0.14 -- <0.001 
74 DDT, DDE, DDD USEPA 1310 & 8081A mg/L 0.10 -- <0.001 
75 Dieldrin USEPA 1310 & 8081A mg/L 0.80 -- <0.001 
76 Kepone Qualitative mg/L 2.1 -- Absent 
77 Mirex Qualitative mg/L 2.1 -- Absent 
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78 Polychlorinated biphenyls USEPA 1310 + 3510 C & 8082 mg/L 5.0 -- <0.5 
79 Dioxin (2,3,7,8- TCDD) HRGC/HRMS:ECO/AV/IAC/012 ng/kgdm 1000 -- <8.7 
80 Hexavalent Chromium as Cr6+ APHA 3500 mg/L 5.0 -- <0.02 

Reviewed By Approved By 
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VISAS� 

Ref: vst./MO EF&CC/201231"24/' 
Aprwl 3, 2023 

To., 

TI1e Scie-tist�B 
Min�Sby or Environment for�KS & Cllmab? d,�rige. 
Regionol office (EZ), 
A/3, Chaodrase'kharpur, 
Bt-lU8ANESWAR - 7S ll023, Od1sha 

r,,1: ➔ 91 07261-41442 
v"1@v, .. o:.i�al.com 

Suh.: Half yearly Complia nee stabl& of Envirerimentali Oea ranee for the 
1period firom 10ctober-2O22 to March-2023.

Ref.: (a) Envkonment Ctearances NCI. : F. No. J-110Ul33J2007·!A U (I), dtd. 
12.06.2007 
[b) E1wironment Clearances No. : F. N'.o. l·l1011/10D0/2007�IA n (l), dtd.
03.07.2008 
(C) EnvfronTT\@IltClear.anc.es No. : F No. �11011/4'91/2009-IA II (I) Dated
28th 0d, 2009

Dea1r Sir, 

Witt'l refereoce to the above subject, please find enclosed herewlth six m011thfy 
,oompltanc-e status of Ell\llIOOmeiltDI Clearances (I=. No. J-11011/33f2007elA II 
(.It dated 12,06.2007, F. No� J-110l 1/1O0O/20U7-IA II (l}, dated 0-:3.O7 .2008 
&. F No. J-U0tl/491J2009·IA Ir (I} Darted 28th Oct, 2009) tor ttie period 
October-2022 to March-2023 alot1g !Nitti monitoring report of Ambient Air 
Quality, Stack Emission, Effluent Quality and Noise rnonltorlng for yotir kind 
Information please. 

Thank.ling vou,

Yours faithfiJIIV, 

For V.ISA Ste:i!I limited 

("\ 

�
(Asit Kumar Patry) 0 6 APR 2�l3 

Head-EHS 

capes to: 1) 

2) 

' .. �Ece, ED 
The Member Secretary, State Pollution o . , 1sha

1

Paribesh Bhawiln, ,A/11 a, N karrtha Nagar, Unit Vlll, 
Bhubaneswar 

The Member Secretary; c.entral PoUutlon Con rol Board, New 
Dellnf 

VISA Steel Limited 
(CJ)I.L5110901tl9'n'PI.C0046,01J 

Phml Offie.t!: i!C:Qli11g1mogcr ln�rial Cornpls:ii, N�lit; Jok'hap-litQ. 7.5:5026, Dl!t Jojp,tlf; Odislia 
�CQillered OFfiw. VISA HOlJSE, 11 &lmrc Km,r;in-, NO)IDpalll, Bh-.iD01111!'S.,..._11r 15101 S 

· Scann�d with OKEN Stain ner
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COMPLIANCE STATUS OF ENVIRONMENTAL CLEARANCE 
MoEF Letter No.: F No. J-11011/33/2007-IA II (I) Dated 12th June,2007 

Sl. 
No. 

CONDITIONS COMPLIANCE STATUS 

SPECIFIC CONDITIONS: 

1. The gaseous emission from various process 
units shall conform to the load/mass based 
standards notified by this Ministry on 19th 
May, 1993 and standards prescribed from 
time to time. The Orissa State Pollution 
Control Board (OSPCB) may specify more 
stringent standards for the relevant 
parameters keeping in view the nature of the 
industry and its size and location. At no time, 
the emission level shall go beyond the 
prescribed standards. Interlocking facilities 
shall be provided so that process can be 
automatically stopped in case emission level 
exceeds the limit. 

Being Complied. 

 Regularly monitoring of stack emission
(PM & Gaseous) is being carried out for
all stacks.

 Monitoring reports are being submitted
to State Pollution control Board, CPCB &
Ministry of Environment & Forest on
regular basis. The monitoring results are
well within the prescribed norms.

 Monitoring Results for the period from
October-2022 to March-2023 is enclosed
in the ANNEXURE-1

 Interlocking facilities provided at DRI,
Ferrochrome, CPP for stopping the
process automatically incase emission
level exceeds the limit.

2. Continuous Stack monitoring facilities for all 
the major stacks and adequate air pollution 
control systems shall be provided to keep 
emission levels below 50 mg/Nm3 and 
reports submitted to the OSPCB & CPCB. 

Complied. 

 8 Nos. of Continuous stack monitoring
facilities have been installed at chimneys
of WHRB- 1 & 2, Power Plant and FeCr
Plant and coke oven plant.

 Air Pollution Control Systems are
provided at MBF, DRI, CPP, FeCr & Coke
Oven.

 Emission level has been maintained well
within the prescribed norms.

 Installed 03 nos. of ESP at Captive Power
Plant, 11 nos. of DES/bag filter, 02 nos. of
GCP & 02 nos. of FES in different
operating units as per the requirement of
the process to control the air pollution.

3. In-plant control measures for checking 
fugitive emissions from all the vulnerable 
sources shall be provided. Gas cleaning 
system in MBF, Fume and dust extraction 
system to BF stock house, DRI kiln, DRI EAF, 
Ore and Coal crushing & Screening section, 
Coke oven etc. and bag filter in SMS, pulse 
jet type bag filter system in raw material 
handling area will be provided to control 

Being Complied. 

 Gas cleaning plant consisting of dust
catcher, thickener, scrapper & settling
tank is being operated at  MBF unit and
additional 15 nos. of DFS at ground
hopper, belt conveyor and 16 nos. of
DSS have been installed at raw material
yard, internal road and other areas to
control the fugitive emission. In addition
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fugitive emissions. ESP to WHRB to control 
emissions within 100 mg/Nm3 and bag filters 
to DRI kiln, EAF, BF, Submerged Arc Furnace 
(SAF), Coke oven plant, Lime plant, Dolo 
plant will also be provided to control air 
emissions within 50 mg/Nm3. further, 
specific measures like water sprinkling 
around the coal stockpiles and asphalting or 
concreting of the roads shall be done to 
control fugitive emissions. 

to that there are FES and DES installed 
to abate the secondary fugitive emission 
at Blast furnace. 

 20 Nos. of fixed type water sprinklers
have been installed at raw material
storage yard for suppression of dust
generated during transportation of raw
material

 7 Nos. of Rain gun type sprinklers
installed near main gate to control
fugitive dust emission.

 Gas cleaning Plant consisting of heat
exchangers, cyclones & bag houses have
been installed in Ferro-chrome Plant.

 DSS at internal roads and Water spraying
nozzles installed at over the belt
conveyors and ground hopper for
suppression of fugitive dust generation
in Ferro-chrome Plant.

 Additional 16 nos. of Dry Fog System

(DFS) and 11 Nos. of Dust Suppression

System (DSS) provided at Power Plant

area for water sprinkler through pipe for

suppression of fugitive emission.

 Fixed type water spraying nozzles at belt

conveyor, 36 Nos. DFS at Ground

Hopper of coal feeding point and 131

Nos. DSS at belt conveyor, raw material

yard and internal road at DRI unit and

iron ore crusher for suppression of fine

dust particles generated during material

transfer of DRI Plant.

 Adequate Dry Fog System and DSS has

been installed at Ground Hopper

Briquette Plant, raw material yard and

conveyor belt of Ferro-chrome units.

 There are De-dusting systems (approx.

100 nos. of hoods and dampers)

attached with different junction houses

of Kiln Cooler Discharge, Intermediate

Bins and Product Hopper circuit of

Sponge Iron unit to suppression fugitive

dust generation.

 Pug Mill is attached with dust storage
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silo for appropriate moisture addition 
during unloading of dust in the Hvyas. 

 05 Nos. of telescopic type unloading
spout have been installed at Product
Separation Building of Sponge Iron Plant,
for unloading of Sponge Iron lumps,
fines and Dolochar without creating
fugitive dust generation at DRI Plant
unit.

 Adequate DES installed at different
operating process of DRI.

 Installed 03 nos. of ESP at Captive Power
Plant, 11 nos. of DES/bag filter, 02 nos.
of GCP & 02 nos. of FES in different
operating units as per the requirement
of the process to control the air
pollution.

 03 Nos. of telescopic type unloading
spout have been installed at Fly-ash Silo
of Power Plant, for unloading the Fly-ash
without creating any dust nuisance at
Power Plant.

 03 Nos. of telescopic type unloading
spout have been installed at GCP Silo of
SMS for unloading of GCP dust without
creating fugitive dust generation at SMS.

 02 Nos. of telescopic type unloading
spout have been installed at GCP silo of
Ferrochrome unit for unloading of GCP
dust without creating fugitive dust
generation at Ferro-chrome unit.

 02 Nos. of Dust extraction systems
have been installed at hammer
Crusher-1&2 of Coal delivery circuit

of Coke Oven Plant

 360 degree rotational 08 no.of Rain
gun type water sprinkler are installed

at coal yard &Coke yard 08no.of
Impact sprinkler installed at other
area of coke oven. Another 29 no.of

impact sprinkler are installed from
hammer crusher Road to learning
center.3nos of impact type sprinkler

installed at ground hopper.

 Complied with water tanker engaged
for water sprinkling on internal roads

of the plant premises for suppression
of fugitive dust emission at Coke
Oven unit. And also 29 no. of fixed

type impact sprinkler are installed
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along the internal road. 

 Regular water sprinkling is being carried
out at dust generating areas.

4. Secondary fugitive emission shall be 
controlled within the prescribed limits, 
regularly monitored and records maintained. 
Guidelines/Code of practice issued by the 
CPCB in this regard shall be followed. 

Being Complied. 

Adequate FES and DES installed to abate the 
secondary fugitive emission at different units 
i.e. Blast furnace, Ferrochrome, SMS and DRI.

Also work zone air quality monitoring is being
carried out on regular basis and required
corrective actions are being taken care.

5. Total requirement of water from River 
Bramhani/Kharsuan shall not exceed 39,600 
m3/day and prior ‘Permission’ for the total 
water requirement shall be obtained from 
the Department of water resources, Govt. of 
Orissa before commissioning the project. 
Effluent Treatment Plant (ETP) shall be 
installed for the treatment of process water. 
Cooling tower and boiler blow down water 
will be used for coke quenching. All the 
waste water generated shall be treated, 
recycled and reused either in the process or 
for dust suppression or green belt 
development. No waste water shall be 
discharged outside the factory premises and 
‘Zero’ discharge shall be adopted. Domestic 
effluent shall be treated in septic tanks by 
soak pits. 

Complied. 

 We have already obtained permission
from IDCO, Govt. of Odisha for drawl of
250m3/hr. of water from River Bramhani
for phase -1 through agreement.

 The total Cooling tower & boiler blow
down water and DMP generated water
is collected in a common drain and sent
to ETP followed by RO of capacity 1000
KLD and water being utilized in
production process as per requirement.
Thus, there is no waste water discharge
from CPP unit.

 Cooling tower & boiler blow down water
is being used for coke quenching & dust
suppression at internal roads.

 Domestic waste water is being used for
Horticultural activities. No waste water
discharged to outside premises. “Zero”
discharge is being maintained.

 Three number of Sewage Treatment
Plant have been established for
treatment of domestic waste water at GT
Hostel, colony and canteen building.
Treated water is being reused for
plantation purpose.

 Runoff water is not being discharged
outside the plant premises. however

as per SPCB guide line we had
constructed Surface runoff treatment
System(SRTS ) for treatment of

surface runoff water of  factory
premises, coal & raw material stack
yard and utilized in-house for

Quenching, dust suppression and
plantation activities.

6. All the Iron skull, scrap from CCM and char 
shall be used in EAF. Semi-burnt coke dust 

Being Complied. 

 Presently iron skull, scrap, iron ore fines,
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and coke breeze shall be reused in the power 
plant. Iron ore fines shall be sold to sinter 
plant for reuse. BF slag (granulated) shall be 
sold to cement plants. BF dust, Thickener 
mud, EAF/LRF dust, fines from ESPs, EAF slag 
shall be used for land filling, road 
construction etc. Slag from Ferro chrome 
unit shall be disposed off in a suitably 
designed landfill as per CPCB guidelines to 
prevent leaching to the sub-soil and 
underground aquifer. Used oil shall be sold 
to recyclers and re-processors only. 

coke fines, BF slag are being sold to other 
users.  

 100% Char is being used at CFBC Boiler.

 Bag filter dust, thickener sludge, are
being used for land filling and road
construction. Ash from ESP is being
supplied to brick manufacturing units.

 We have installed Metal Recovery Plant
(Zigging plant) for chromium recovery
from slag. After recovery, ferrochrome
slag is being reused for internal road
making & construction of building etc.

 Whatever used oil generated from
different units being sold to authorized
recyclers as per hazardous waste
(Management, handling and trans-
boundary) Rule.

7. The company shall develop rain water 
harvesting structures to harvest the rain 
water for utilization in the lean season 
besides recharging the ground water table. 

Complied. 

 We have already installed a pressure
recharge rain water harvesting system at
our GT hostel.

 At rain water reservoir another Reverse
Osmosis process(Cap. 50 M3/hr), and this
R.O. water being utilized in production
process as per requirement.

8. Out of total 448 ha, green belt shall be 
developed in 181 ha. Area within and around 
the plant premises as per the CPCB 
guidelines in consultation with DFO 

Complied. 

Total Area of plant premises    : 525.0 (Ac.) 

Area covered by plantation      : 173.5 (Ac.)  

No. of saplings Planted  :  162256 (approx.) 

9. Occupational health surveillance of the 
workers shall be done on a regular basis and 
records maintained as per the factories Act. 

Being Complied. 

 We have established a well-equipped
First Aid Centre with all necessary
facilities and manned round the clock.

 Periodical health checkup of employees
and contractual workers are carried out
regularly.

 This year total 652 employees covered in
periodical medical examination. All
medical records are maintained.

10. Recommendations made in the CREP 
guidelines issued for the steel plants shall be 
implemented. 

Complied. 

We are adhering to CREP guidelines. 

GENERAL CONDITIONS: 
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1. The project authorities must strictly adhere 
to the stipulations made by the Orissa 
Pollution Control Board (OSPCB) and the 
State Government. 

Being Complied. 

We are regularly complying with all the 
conditions stipulated by SPCB/ CPCB. 

2. No further expansion or modifications in the 
plant should be carried out without prior 
approval of the Ministry of Environment and 
Forests. 

Noted. 

No expansion or modernization will be 
carried out without prior approval of Ministry 
of Environment & Forests. 

3. At least four ambient air quality monitoring 
stations shall be established in the 
downward direction as well as where 
maximum ground level concentrations of 
SPM, SO2, NOx are anticipated in 
consultation with the OSPCB. Data on 
ambient air quality and stack emission 
should be regularly submitted to this 
Ministry including its Regional Office at 
Bhubaneswar and the OSPCB/CPCB once in 
six months. 

Complied. 

 We have established four Ambient Air
Quality Monitoring Stations after
consultation with Regional Officer
OSPCB.

 Ambient air quality, stack emission
monitoring is being carried out as per
SPCB, Odisha prescribed norms.

 Monitoring results are being submitted
regularly to SPCB & MoEF. 24x7 data
transfer to SPCB and CPCB. The
monitoring report of six month is
herewith attached in the ANNEXURE-1

4. Industrial waste water shall be properly 
collected, treated so as to conform to the 
standards prescribed under GSR 422 (E) 
dated 19th May, 1993 and 31st December, 
1993 or as amended from time to time. The 
treated waste water shall be utilized for 
plantation purpose. 

Being Complied. 

 All the industrial waste water is being re-
cycled back by closed circuit system after
adequate treatment.

 Domestic waste water is being reused for
plantation & dust suppression on roads.

5. The overall noise levels in and around the 
plant are shall be kept well within the 
standards (85 dBA) by providing noise 
control measures including acoustic hoods, 
silencers, enclosures etc. on all sources of 
noise generation. The ambient noise levels 
should conform to the standards prescribed 
under EPA Rules,1989 viz. 75 dBA (daytime) 
and 70 dBA (nighttime) 

Being Complied. 

 Adequate noise control measures have
been installed and are also considered in
the designing parameters.

 Ambient noise levels are being measured
at various locations and noise level are
well within the prescribe norms.

 Monitoring Results for the period from
October-2022 to March-2023 is enclosed
in the ANNEXURE-1

6. The project proponent shall also comply with 
all the environmental protection measures 
and safeguards recommended in the 
EIA/EMP report. Further, the company must 
undertake socioeconomic development 
activities in the surrounding villages like 
community development programmes, 
educational programmes, drinking water 

Being Complied. 

 Environment protection measurement
proposed in the EIA & EMP report have
been implemented.

 Socio-economic development activities
are ongoing in different Villages.
Surrounding the plant areas focus of
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supply and health care etc. development are community 
development programs, educational 
programs, drinking water supply and 
health care etc. Dedicated CSR team is 
working for their activities having 
expertise and skill.     

7. As mentioned in the EIA/EMP, Rs.100.00 
Crores earmarked towards capital cost and 
recurring cost/annam for environment 
pollution control measures shall be 
judiciously utilized to implement the 
conditions stipulated by the Ministry of 
Environment and Forests as well as the State 
Government. The funds so provided shall not 
be diverted for any other purpose. 

Complied. 

 We have complied with all those
stipulated conditions proposed in our
EIA/EMP report.

 The fund earmarked for Environmental
Protection shall not be diverted in any
other purposes at any circumstances.

8. The Regional Office of this Ministry at 
Bhubaneswar / CPCB / OSPCB shall monitor 
the stipulated conditions. A six monthly 
compliance report and the monitored data 
along with statistical interpretation shall be 
submitted to them regularly. 

Noted. 

We are adhering to the schedule and 
accordingly reports are being submitted to 
Regional Offices of OSPCB, CPCB and MoEF 
regularly. 

9. The project proponent shall inform the 
public that the project has been accorded 
environmental clearance by the Ministry and 
copies of the clearance letter are available 
with the OSPCB / Committee and may also 
be seen at website of the Ministry of 
Environment and Forest at  http:/ 
www.envfor.nic.in. This shall be advertised 
within seven days from the date of issue of 
the clearance letter, at least in two local 
newspapers that are widely circulated in the 
region of which one shall be in the 
vernacular language of the locality 
concerned and a copy of the same shall be 
forwarded to the Regional office at 
Bhubaneswar. 

Complied. 

10. Project authorities shall inform the Regional 
Office as well as the Ministry, the date of 
financial closure and final approval of the 
project by the concerned authorities and the 
date of commencing the land development 
work. 

Complied. 

******************************
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COMPLIANCE STATUS OF ENVIRONMENTAL CLEARANCE 
MoEF Letter No.:   F No. J-11011/1000/2007-IA II (I) Dated 3rd July, 2008 
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A. SPECIFIC CONDITIONS:

1. On-line stack monitoring facilities for all the 
stacks and sufficient air pollution control 
equipments viz. Electrostatic precipitators 
(ESPs) shall be provided to Captive Power 
Plant to control particulate matter from 
AFBC boilers within 100 mg/Nm3 and reports 
submitted to the Ministry’s Regional Office 
at Bhubaneswar OPCB & CPCB. 

The following compliances are being made for 
the Power Plant installed under earlier EC. 

 We have installed of 03 Nos. of stack
emission monitoring (gaseous & Dust
emission) analyzers at 75 MW Power Plant
at the chimneys of WHRB-I & II & CFBC
Power Plant.

 Adequate pollution control equipment/
devices are like ESP, Bag filters have been
installed at CPP to keep the particulate
matter emission with in the prescribed
limits.

 Monthly monitoring results are being
submitted to SPCB, Odisha and six month
compliance reports are being submitted
to Regional Office of MoEF & CPCB
regularly.

2. Bag filters shall be provided to the reheating 
furnace and electric arc furnace to control 
the particulate emissions below 50 mg/Nm3. 
Stack of adequate height shall be provided 
to the reheating furnace in rolling mill 
section. The hood for fume extraction and 
spark arrestor, bag filters etc. shall be 
provided to control particulate matter from 
the stack attached to the induction furnace 
in Steel melting Shop (SMS). 

Complied. 

 The Air pollution Control measures
adopted at Steel Melting Shop are
encapsulated water jacket in the duct line
of the flue gas, hair pin cooler system, bag
filter, ID fans and the chimney with a
height of 50 M above the ground level.
Hood/ canopy have been made to extract
the dust from the work floor area. Finally
all the duct lines are connected with main
flue gas duct line of EAF & LRF before hair
pin cooling system.

 The stack attached with the reheating
furnace in rolling mill section is of 72 m
height.

3. Gaseous emissions including secondary 
fugitive emissions from all the sources shall 
be controlled within the latest permissible 
limits issued by the Ministry and regularly 
monitored. Guidelines/ Code of Practice 
issued by the CPCB shall be followed. 

Complied. 

 Gaseous emissions including secondary
fugitive emissions from all the sources are
being monitored regularly and the results
are well within the latest permissible
limits.

4. Dust suppression and extraction system shall 
be provided to raw material handling areas 
crusher house, junction towers, feed point, 

Complied. 

 Water sprinklers and dry fog systems are
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conveyors and transfer points. Water 
sprinkling shall be done in stockyard. 

installed at different junction towers, 
conveyors and transfer points. 

 03 nos. 12 KL capacity truck mounted
water tanker engaged for water sprinkling
(6AM to 10PM) in stockyards and raw
material storage yards on regular basis for
suppression of dust.

5. Vehicular pollution due to transportation of 
raw material and finished product shall be 
controlled. Proper arrangements shall also 
be made to control dust emissions during 
loading and unloading of the raw material 
and finished product. 

Being Complied. 

 03 nos. water tankers sprinkling is being
done from 6 AM to 10 PM on regular
basis on internal roads of the plant
premises to suppress the dust due to
vehicular movement and raw material
and product storage yards being taken
care of.

6. Total water requirement from River Kharsua 
shall not exceed 1,498 m3/hr. Closed circuit 
circulating/cooling water system shall be 
used. The wastewater from the 
demineralization (DM) plant shall be 
neutralized in neutralization pit. All the 
treated wastewater shall be recycled and 
reused either in the process or for dust 
suppression, green belt development and 
various other activities at the site. ‘Zero’ 
effluent discharge shall be strictly followed 
and no wastewater shall be discharged 
outside the premises. Domestic effluent 
shall be treated in septic tank followed by 
soak pit and used for green belt 
development. 

Complied. 

 We have already obtained permission
from IDCO, Govt. of Odisha for drawl of
250m3/hr of water from River Bramhani
for phase -1 through agreement.

 The total Cooling tower & boiler blow
down water and DMP generated water
is collected in a common drain and
sent to ETP followed by RO of capacity
1000 KLD and water being utilized in
production process as per requirement.
Thus, there is no waste water
discharge from CPP unit.

 Cooling tower & boiler blow down
water is being used for coke quenching
& dust suppression at internal roads.

 Domestic waste water is being used for
Horticultural activities. No waste water
discharged to outside premises. “Zero”
discharge is being maintained.

 Three number of Sewage Treatment
Plant have been established for
treatment of domestic waste water at
GT Hostel, colony and canteen building.
Treated water is being reused for
plantation purpose.

 Runoff water is not being discharged
outside the plant premises. however
as per SPCB guide line we had

constructed Surface runoff
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treatment System(SRTS ) for 

treatment of  surface runoff water of 
factory premises, coal & raw 
material stack yard and utilized in-

house for Quenching, dust 
suppression and plantation 

activities. 

7. Prior permission for the drawl of 1,498 
m3/hr from River Kharsua shall be obtained 
from the concern department. No effluent 
shall be discharged outside the plant 
premises and ‘Zero’ discharge should be 
adopted. 

Complied. 

 Necessary permission already obtained
for drawl of water.

 No effluent is being discharged to outside
the plant premises maintaining Zero
discharge.

8. Metallic scrap, scales and mill cuttings shall 
be recycled and reused in the process. Slag 
and refractory waste shall be properly 
disposed off in environment friendly 
manner. All the char from DRI plant and 
coke fines shall be utilized in AFBC boiler of 
power plant and no char shall be disposed 
off anywhere else. Mill scale and dust from 
Rolling mill shall be used in sinter plant. 
Scrap shall be used in SMS; Broken 
refectories shall be disposed off in 
environment friendly manner. Used oil shall 
be sold to authorized recyclers/ re-
processors only. 

Being Complied. 

9. All the SMS Slag shall also be properly 
utilized or disposed off in environment 
friendly manner. Slag shall be used for road 
making only after passing through Toxic 
Chemical Leachability Potential (TCLP) test. 
Toxic slag shall also be disposed off in 
secured landfill as per CPCB guidelines All 
the other solid waste including broken 
refractory mass shall be disposed off in 
environmental friendly manner. 

Agreed. 

10. Proper utilization of fly ash shall be ensured 
as per Fly ash Notification, 1999 
subsequently amended in 2003. Fly ash and 
bottom ash shall be disposed off to ash pond 
through high concentration slurry disposal 
system (HCSD) and utilized as per Fly ash 
Notification. 

Being Complied. 

Fly-ash utilization as per the fly ash notification 
2009 is strictly followed. 

100 % utilisation of fly ash is being made for 
the period from October-2022 to March-2023 . 

11. As proposed, green belt shall be developed 
in 33% area in and around the plant as per 

 Thick green belt has been already
developed along the peripheral boundary,
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the CPCB guidelines in consultation with 
DFO. 

raw material storage yard and at all the 
probable dust generation area in side the 
plant premises. 

 Status of green belt has been regularly
submitted to your good office

12. All the recommendations made in the 
Charter on Corporate Responsibility for 
Environment Protection (CREP) for the Steel 
plants shall be implemented. 

Being complied. 

B. GENERAL CONDITIONS:

1. The project authorities must strictly adhere 
to the stipulations made by the Orissa 
Pollution Control Board (OPCB) and the 
State Government. 

Agreed 

2. No further expansion or modifications in the 
plant shall be carried out without prior 
approval of the Ministry of Environment and 
Forests. 

Agreed 

3. The gaseous emissions from various process 
units shall conform to the load/mass based 
standards notified by this Ministry on 19th 
May, 1993 and standards prescribed from 
time to time. The Orissa Pollution Control 
Board (OPCB) may specify more stringent 
standards for the relevant parameters 
keeping in view the nature of the industry 
and it size and location. At no time, the 
emission level shall go beyond the 
prescribed standards. Interlocking facilities 
shall be provided so that process can be 
automatically stopped in case emission level 
exceeds the limit. 

Being Complied. 

 We are regularly monitoring stack
emission (SPM & Gas analysis) from all
major stacks.

 Monitoring reports are being submitted to
State Pollution control Board, CPCB &
Ministry of Environment & Forest
regularly. The monitoring results are well
within the norms.

 Interlocking facilities provided at DRI,
Ferrochrome, CPP for stopping the process
automatically incase emission level
exceeds the limit.

4. At least four ambient air quality monitoring 
stations shall be established in the 
downward direction as well as where 
maximum ground level concentration of 
SPM, SO2 and NOx are anticipated in 
consultation with the OPCB. Data on 
ambient air quality and stack emissions shall 
be regularly submitted to this Ministry 
including it Regional Office at Bhubaneswar 
and OPCB, CPCB once in six month. 

Complied. 

 We have established four permanent
CAAQMS at all four directions in our plant
in consultation with SPCB.

 Environmental Monitoring is being carried
out and reports submitted to SPCB &
Regional Office of MoEF at BBSR, CPCB
and SPCB on regular basis. The monitoring
report is enclosed in the ANNEXURE-1.

5. In-plant control measures for checking 
fugitive emissions from all the vulnerable 
sources shall be provided. Further, specific 
measures like water sprinkling around the 
coal stockpiles and asphalting or concreting 

Being complied. 
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of the roads shall be done to control fugitive 
emissions. 

6. Industrial wastewater shall be properly 
collected, treated so as to conform to the 
standards prescribed under GSR 422 (E) 
dated; 19th may 1993 and 31st December, 
1993 or as amended from time to time. The 
treated wastewater shall be utilized for 
plantation purpose. 

Being Complied. 

 All the industrial waste water is being re-
cycled back by closed circuit system after
adequate treatment.

Domestic waste water is being reused for
plantation & dust suppression on roads.

7. The overall noise levels in and around the 
plant area shall be kept well within the 
standards (85 dBA) by providing noise 
control measures including acoustic hoods, 
silencers, enclosures etc. on all sources of 
noise generation. The ambient noise levels 
shall conform to the standards prescribed 
under EPA Rules, 1989 viz. 75 dBA (day time) 
and 70 dBA (night time). 

Already complied. 

The overall noise levels in and around the plant 
area are being monitored on monthly basis and 
monitoring report is enclosed in the 
ANNEXURE-1. 

8. Occupational health surveillance of the 
workers shall be done on a regular basis and 
records maintained as per the Factories Act. 

Being Complied. 

 We have established a well equipped first
aid centre manned around the clock with
all necessary facilities and equipments.

 Periodical health checkup of employees
and contractual workers are carried out
regularly.

 This year total 652 employees covered in
periodical medical examination. All
medical records are being maintained.

9. The company shall develop rain water 
harvesting structures to harvest the rain 
water for utilization in the lean season 
besides recharging the ground water tables. 

Complied. 

 We have already installed a pressure
recharge rain water harvesting system at
our GT hostel.

10. The project proponent shall also comply 
with all the environmental protection 
measures and safeguards recommended in 
the EIA / EMP report. Further, the company 
must undertake socio-economic 
development activities in the surrounding 
villages like community development 
programmes, educational programmes. 
Drinking water supply and health care etc. 
Suggestions made during the public hearing 
shall be implemented 

Complied. 

11. As mentioned in the EIA/EMP, Rs. 100.00 
Crores and Rs. 100.00 Crores earmarked 
towards the capital cost and recurring cost 
towards the environmental pollution control 

Complied. 
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measures shall be judiciously utilized to 
implement the conditions stipulated by the 
Ministry of Environment and Forests as well 
as the State Government. The funds so 
provided shall not be diverted for any other 
purpose. 

12. The Regional Office of this Ministry at 
Bhubaneswar/ CPCB/OSPCB shall monitor 
the stipulated conditions. A six monthly 
compliance report and the monitored data 
along with stastical interpretation shall be 
submitted to them regularly. 

Being complied. 

13. The Project Proponent shall inform the 
public that the project has been accorded 
environmental clearance by the Ministry and 
copies of the clearance letter are available 
with the OPCB and may also be seen at 
Website of the ministry of Environment and 
Forests at http:/envfor.nic.in. This shall be 
advertised within seven days from the date 
of issue of the clearance later, at least in two 
local newspapers that are widely circulated 
in the region of which one shall be in the 
vernacular language of the locally concerned 
and a copy of the same shall be forwarded 
to the Regional Office at Bhubaneswar. 

Complied. 

14. Project authorities shall inform the Regional 
office as well as the ministry, the date of 
financial closure and final approval of the 
project by the concerned authorities and the 
date of commencing the land development 
work. 

Complied. 

**************************** 
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COMPLIANCE STATUS OF ENVIRONMENTAL CLEARANCE 
MoEF Letter No.:   F No. J-11011/491/2009-IA II (I) Dated 28th Oct, 2009 
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SPECIFIC CONDITIONS: 

1. Continuous monitoring facilities for all the 
stacks and sufficient air pollution control 
equipments viz. fume extraction system with 
bag house/filters, I D fan and stack of adequate 
height to submerged arc furnace shall be 
provided to control emissions below 100 
mg/Nm3. Monitoring of total Chromium (Cr) 
and Carbon monoxide (CO) shall also be 
ensured. Standards for Nickel (Ni), Chromium 
(Cr) and Lead (Pb) shall be within permissible 
limit. The Orissa Pollution Control Board 
(OPCB) may specify more stringent standards 
for the relevant parameters keeping in view 
the nature of the industry and its size and 
location. At no time, the emission level shall go 
beyond the prescribed standards. Interlocking 
facilities shall be provided so that process can 
be automatically stopped in case emission 
level exceeds the limit.  

Adequate pollution control 
equipment/devices are like GCP, Bag 
filters, system along with chimneys 
of required height are already 
installed at different location to 
keep the particulate matter emission 
within the prescribed limits. 

Monthly monitoring results are 
being submitted to SPCB, Odisha and 
six monthly compliance reports are 
being submitted to Regional Office 
of MoEF & CPCB regularly. 

2. In-plant control measures for checking fugitive 
emissions from all the vulnerable sources shall 
be provided. Fugitive dust emissions from the 
stock pile of raw materials and fines dump in 
the open area shall be controlled by dust 
suppression system by routine water 
sprinkling. Dust extraction system with bag 
filters shall be provided to control the fugitive 
dust from raw material handling, screening and 
conveying section alongwith product handling 
section, transfer and feeding points to control 
fugitive dust emission to meet the OPCB 
norms. Internal roads shall be made black 
topped and asphalted. Water spraying shall 
also be done to prevent the dust emanation 
due to vehicular movement.  

 20 nos. of fixed type water
sprinklers have been installed
at internal road and raw
material storage yard for
suppression of dust generated
during transportation of raw
material in Ferrochrome Plant.

 Regular water sprinkling being
carried out at dust generating
area.

 Gas cleaning plant consisting of
heat exchangers, cyclones &
bag houses have been installed
in Ferrochrome plant.

 3 nos. of dry fog system has
been installed at ground
Hooper, screen building and

101 1565



Sl.No. CONDITIONS COMPLIANCE STATUS 

day-bin of Ferrochrome for 
suppression of fine dust 
particles generated during 
material transfer. 

3. Data on ambient air quality, stack emission and 
fugitive emission shall be uploaded on the 
Company’s website and also regularly 
submitted on-line to the Ministry’s Regional 
Office at Bhubaneswar, OPCB and SPCB as well 
as hard copy once in six months. Data on SPM, 
SO2 and NOx shall also be displayed 
prominently outside the premises at the 
appropriate place for the information of 
general public. 

Monitoring data on ambient air 
quality and stack emission are 
submitted to the statutory 
authorities on regular basis. 

4. Secondary fugitive emission from all sources 
shall be controlled within the latest permissible 
limits issued by the Ministry and regularly 
monitored. Guidelines/Code of practice issued 
by the CPCB shall be followed. 

Secondary fugitive emissions 
controlled within the prescribed 
limits. Guidelines/Code of practice 
issued by the CPCB in this regard are 
being followed. 

5. Vehicular pollution due to transportation of 
raw material and finished product shall be 
controlled. Proper arrangements shall also be 
made to control dust emission during loading 
and unloading of the raw material and finished 
product. 

Water sprinkling for the internal 
roads within the plant premises for 
suppression of dust generated due 
to vehicular movement and raw 
material and product storage yards 
are being taken care of. 

6. Total water requirement from River Kharsuan 
and IDCO shall not exceed 375 m3/day. 
However, make-up water requirement for the 
proposed Ferro alloy plant shall be met from 
water allotted to M/s Visa Steel Limited (VSL). 
Closed circuit cooling system shall be adopted 
i.e. cooling water shall be recycled/reused in
the process to reduce water consumption. The
blow down and other discharges including DM
effluents shall be collected in a common pond,
treated and recycled back to the process
and/or used for ash handling, dust suppression
and green belt development. Domestic waste
water shall be treated in septic tank followed
by soak pits system and used for green belt
development.

 We have already obtained
permission from IDCO, Govt.
of Odisha for drawl of
250m3/hr of water from
River Brahamini for phase -1
through agreement.

 The total Cooling tower &
boiler blow down water and
DMP generated water  is
collected in a common drain
and sent to ETP followed by
RO of capacity 1000 KLD and
water being utilized in
production process as per
requirement. Thus, there is
no waste water discharge
from CPP unit.

 Cooling tower & boiler blow
down water is being used for
coke quenching & dust
suppression at internal
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roads. 

 Domestic waste water is
being used for Horticultural
activities. No waste water
discharged to outside
premises. “Zero” discharge is
being maintained.

 Three number of Sewage
Treatment Plant have been
established for treatment of
domestic waste water at GT
Hostel, colony and canteen
building. Treated water is
being reused for plantation
purpose.

 Runoff water is not being
discharged outside the
plant premises. however
as per SPCB guide line we

had constructed Surface
runoff treatment 
System(SRTS ) for 

treatment of surface 
runoff water of factory 
premises, coal & raw 

material stack yard and 
utilized in-house for 

Quenching, dust 
suppression and plantation 

activities.. 

7. Prior permission for the drawl of 375 m3/day 
water from river Kharsuan/ Bramhani/IDCO 
from the concerned department shall be 
obtained. Actual source of water shall be 
finalized and informed to the Ministry’s 
Regional Office at Bhubaneswar. OPCB and 
CPCB alongwith the permission letter.  

The water requirement for the Ferro 
alloy plant are met from water 
allotted to M/s VISA STEEL LTD (VSL). 

8. ‘Zero’ effluent discharge shall be strictly 
followed and no waste water shall be 
discharged outside the premises.  

No waste water discharge to outside 
of the plant premises. “Zero” 
discharge is being maintained. 

9. Regular monitoring of influent and effluent 
surface, sub-surface and ground water shall be 
ensured and treated wastewater shall meet 
the norms prescribed by the State Pollution 
Control Board or described under the E(P) Act 
whichever are more stringent.  

Being complied 

10. Metal recovery plant shall be installed to 
recover maximum metal through hydraulic 
jigging process. Discharge from metal recovery 
plant shall be monitored for the Chromium 
content and maintained within the permissible 

Metal recovery plant installed and it 
is being operated with a resourceful 
recovery of metals. Regular 
monitoring  being carried out. 
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limit before recycling and reuse. SAF slag 
tailing shall be dumped in own premises in 
secured land fill constructed as per CPCB 
guidelines after recovery of the metal. Used 
oils/lubricants shall be sold to authorized 
recyclers / re processors. 

11. Chromate slag shall be used for road making 
only after passing through Toxic Chemical 
leachability Potential (TCLP) test otherwise 
ferrochrome shall be recovered from the slag 
and output waste shall be disposed in secured 
landfill as per SPCB guide lines. All the other 
solid waste shall be properly disposed off in 
environment-friendly manner. No hazardous 
material shall be spilled out and good 
housekeeping practices shall be adopted. 
Hazardous waste shall be handled as per the 
hazardous waste (Management & Handling) 
Rules, 1989and subsequent amendment. 

Being complied. 

TCLP test report is attached as 
Annexure-2 

12. Flue dust from the bag house shall not be 
dumped anywhere but reused in the process. 
Chrome ore fines shall be reused in briquetting 
plant. Dolomite shall also be reused. 

The flue dust from the bag house is 
reused in the briquette making.  

13. Proper handling, storage, utilization and 
disposal of all the solid waste shall be ensured 
and regular toxic metal content in the waste 
material and its composition, end use of 
solid/hazardous waste shall be submitted to 
the Ministry’s Regional Office at Bhubaneswar, 
SPCB and CPCB. 

Information regarding handling, 
storage, utilization and disposal 
submitted to the board from time to 
time of solid waste of solid waste 
are being submitted to the board on 
regular basis. 

14. As proposed, green belt shall be developed in 
at least 17 acres (33%) out of 50 acres land 
within and around the plant premises as per 
the CPCB guidelines in consultation with DFO. 

Complied. 

15. All the recommendation made in the charter 
on Corporate Responsibility for Environment 
Protection (CREP) for the Ferro chrome units 
shall be strictly implemented. 

The recommendation made in the 
charter on CREP for the FeCr units 
implemented. 

16. All the commitments made to the public during 
the public hearing /Public consultation 
meeting shall be satisfactory implemented. 

NA 

17. The company shall provide housing for 
construction labour within the site with all 
necessary infrastructure and facilities such as 
fuel for cooking , mobile toilets, mobile STP, 
safe drinking water, medical health care, 
crèche etc. The housing may be in the form of 
temporary structures to be removed after the 

Complied. 
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completion of the project. 

GENERAL CONDITIONS: 

1. The project authorities must strictly adhere to 
the stipulations made by the Orissa Pollution 
Control Board (OSPCB) and the State 
Government. 

It is being implemented. 

2. No further expansion or modifications in the 
plant should be carried out without prior 
approval of the Ministry of Environment and 
Forests. 

We agree to the condition and 
assure you that no further expansion 
or modification shall be carried out 
without the prior approval of MoEF. 

3. At least four ambient air quality monitoring 
stations shall be established in the downward 
direction as well as where maximum ground 
level concentrations of SPM, SO2, & NOx are 
anticipated in consultation with the OSPCB. 
Data on ambient air quality and stack emission 
should be regularly submitted to this Ministry 
including its Regional Office at Bhubaneswar, 
OSPCB and CPCB once in six months. 

Complied. 
4 Nos. of CAAQMS (Continuous 
Ambient Air Quality Monitoring 
Station) has been installed at 4 
different locations of the plant 
premises and uploading the data 
continuously in RT-DAS server. 

4. In-plant control measures for checking fugitive 
emissions from all the vulnerable sources shall 
be provided. Fume and dust extraction system 
with bag filters shall be provided at the 
transfer and discharge points to control 
fugitive emissions. Further, specific measures 
like water sprinkling around the raw material 
storage areas and asphalting or concreting of 
the roads shall be done to control fugitive 
emissions. 

Gas cleaning plant consisting of dust 
catcher, thickener, scrapper & 
settling tank provided with the 
system to take care of the emissions. 

We have provided additional water 
sprinkling by providing water 
tankers and sprinklers to suppress 
the dust emissions. 

5. Industrial waste water shall be properly 
collected, treated so as to conform to the 
standards prescribed under GSR 422 (E) dated 
19th May, 1993 and 31st December, 1993 or as 
amended from time to time. The treated waste 
water shall be utilized for plantation purpose. 

 All the industrial waste water is
being re-cycled back by closed
circuit system after adequate
treatment.

 Domestic waste water is being
reused for plantation & dust
suppression on roads.

6. The company shall develop rain water 
harvesting structures to harvest the rain water 
for utilization in the lean season besides 
recharging the ground water table. 

We have constructed a rain water 
harvesting structure near our GT 
Hostel for recharging the ground 
water table. 
Besides this, we have also a rain 
water harvesting pond with a 
capacity of 500000 m3. To utilize its 
water, Reverse osmosis plant of 
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Capacity–1400 m3/day, has been 
installed. 
Further the stored water is used for 
dust suppression through water 
tanker.  

7. The overall noise levels in and around the plant 
are shall be kept well within the standards (85 
dBA) by providing noise control measures 
including acoustic hoods, silencers, enclosures 
etc. on all sources of noise generation. The 
ambient noise levels should conform to the 
standards prescribed under EPA Rules,1989 viz. 
75 dBA (daytime) and 70 dBA (nighttime). 

We are monitoring the noise level 
regularly and reports are being 
submitted. 

8. Occupational health surveillance of the 
workers shall be done on a regular basis and 
records maintained as per the factories Act. 

Health check-up of all the employees 
done and records maintained. 

9. The project proponent shall also comply with 
all the environmental protection measures and 
safeguards recommended in the EIA/EMP 
report. Further, the company must undertake 
socio-economic development activities in the 
surrounding villages like community 
development programmes, educational 
programmes, drinking water supply and health 
care etc. 

We have complied to the directions 
for taking environmental protection 
and socio economic development. 

10. As proposed Rs. 13.10 Crores shall be 
earmarked towards capital cost and recurring 
cost/annum for the environment pollution 
control measures and utilized judiciously to 
implement the conditions stipulated by the 
Ministry of Environment and Forests as well as 
the State Government. The funds so provided 
shall not be diverted for any other purpose. 

We have earmarked the capital cost 
and recurring cost/annum for the 
environment pollution control 
measures and utilize judiciously to 
implement the conditions stipulated 
by the Ministry of Environment and 
Forests as well as the State 
Government. 

11. A copy of clearance letter shall be send by the 
proponent to concerned Panchayat, Zila 
Parishad/ Municipal Corporation, Urban Local 
Body and the local NGO, if any, from whom 
suggestions / representations, if any, were 
received while processing the proposal. The 
clearance letter shall also be put on the web 
site of the company by the proponent. 

Complied 

12. The project proponent shall upload the status 
of compliance of the stipulated environment 
clearance conditions, including results of 
monitored data on their website and shall 
update the same periodically. It shall 
simultaneously be sent to the Regional Office 

As per the requirement, we are 
regularly submitting all the relevant 
information’s to the Ministry as per 
the stipulated environment 
clearance conditions, including 
results of monitoring data on their 
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of the MOEF at Bhubaneswar, the respective 
zonal office of CPCB and the OPCB. The criteria 
pollutant levels namely; SPM, RSPM, SO2, NOx 
(ambient levels as well as stack emissions) or 
critical sectorial parameters Carbon monoxide 
(CO), Chromium (Cr), Nickel (Ni) Lead (Pb), 
indicated for the projects shall be monitored 
and displayed at a convenient location near 
the main gate of the company in the public 
domain.   

website and shall update the same 
periodically.  

13. The project proponent shall also submit six 
monthly reports on the status of the 
compliance of the stipulated environmental 
conditions including results of monitored data 
(both in hard copies as well as by e-mail) to the 
Regional Office of MOEF, The respective Zonal 
Office of CPCB and the SPCB. The Regional 
Office of this Ministry at Bhubaneswar / CPCB / 
OPCB shall monitor the stipulated conditions. 

We are submitting six-monthly 
reports on the status of the 
compliance of the stipulated 
environmental conditions including 
results of monitored data (both in 
hard copies as well as by e-mail) to 
the Regional Office of MOEF, The 
respective Zonal Office of CPCB and 
the SPCB. The Regional Office of this 
Ministry at Bhubaneswar / CPCB / 
OPCB shall monitor the stipulated 
conditions. 

14. The environmental statement of each financial 
year ending 31st March in Form-V as is 
mandated to be submitted by the project 
proponent to the concerned State Pollution 
Control Board as prescribed under the 
Environment (Protection) Rules, 1986, as 
amended subsequently, shall also be put on 
the website of the company alongwith the 
status of compliance of environmental 
conditions and shall also be sent to the 
respective Regional Office of the MOEF at 
Bhubaneswar by e-mail.    

We have submitted the 
environmental statement of each 
financial year ending 31st March in 
Form-V as is mandated to be 
submitted by the project proponent 
to the concerned State Pollution 
Control Board as prescribed under 
the Environment (Protection) Rules, 
1986,  

15. The project proponent shall inform the public 
that the project has been accorded 
environmental clearance by the Ministry and 
copies of the clearance letter are available with 
the SPCB and may also be seen at website of 
the Ministry of Environment and Forest at 
http:/ www.envfor.nic.in.This shall be 
advertised within seven days from the date of 
issue of the clearance letter, at least in two 
local newspapers that are widely circulated in 
the region of which one shall be in the 
vernacular language of the locality concerned 
and a copy of the same shall be forwarded to 
the Regional office at Bhubaneswar. 

Complied. 

16. Project authorities shall inform the Regional Complied. 
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Office as well as the Ministry, the date of 
financial closure and final approval of the 
project by the concerned authorities and the 
date of commencing the land development 
work. 

**************************** 
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Month 

Oct 2022 

Nov 21022 

Dec 2022 

Jan 20:Z.l 

Feb1o:23 

Mar 2023 

Manlh 

Oci:2022 

Nov2022 

D,ec. ZOZ2 

Jall"I 2023 

Feb 2023 

Mar2,Q23 

VISA STEEL UM1111E D 

IICAUNGANAGAR INDUSTRIAL COM P,LEX; J'AI PUR ROAO
MONITORING R:EtPORT FOR THE PER:l10D FROM October, 2022 TO Ma1rc:h, 2023

CAAQMS,-1 CAAQMS-2 

(B0hlnd 1GET Ha$tt!U 1(NearWTP

Maix Mt11 Avg Max Mln ,Avg 

60.9 21.0 41.0 53 •. 8 16,2 35,0 

73.67 11.04 24.5? 63.81 14.18 39 

90.01 20.93 50,17 83.29 24.15 53,72 

94.2 39.1.9 68.57 86.33 22.36 54.34 

54.89 33-.36, 44,41 70.94 l?',07 44.0S 

66.SB I 21.78 44.18 s,o.2s 16,,47 48.36 

CAAQMS-1 CAAQ,MS•2 

�Behi1nd 1GIT Hostelt INearWTP) 

Max MTn Avg Max. Min Avg: 

46,7 11 . .2. 28.9 49.88 15.6, 32.8 

51.71 13.S 32.6 46,89 18.62 32.75 

34.61 11..93 23.27 39.95 18.92 32.12 

44,8.3 7.17 2.3.83 44,67 i4.51 34.12 

SS.22 25,
1

67 43.31 34,44 16.04 25.,86 

52,22 15.22 33.72 J9,65 116.42 28.03 

CAAOM.-S·3 

(N@ar l@arm.1 ng center) 

Ma,c: Min .Avg 

74.2 38.7 56.4 

75.39 36.6S' 56 

89.32 53.41 72,91 

94.89 46,69 70.79 

91.29 37,82 66.8,6 

87.49 18.14 48.8-8 

CAA1QMS-3 

�I'll �ar. learntng Centerl 

Max Min Avg 

40.1 4.1. .20.2 
40.73 24.84 31.3, 

44.88 19,3.2 33.55 

53.38 21.69 37.33 

35.as 17.9'5 26.64 

33.55 U5.:3B 24.96, 

CMQMS-4 

1[Near DM Plant)i 

Max Min A'1£ 
:31.6 1:3.4 .22,5 

73.2 19.57 34..65' 

84.37 35,04 S9.7 

74.34 36.07 55.20 

92.8 14.57 74.19 

57.54 24.1� 40.85 

CAA.QM<S �4 

,f Near DM PIQnt�

MaliC 

24.l

39.6 

'1,0.7 

67.9:l. 

39.72 

43.32 

Min AVR 

11.l 17.6 
14.14 29.87 
14.45 28.88 

23.83 43.88 

7.52. 26.7 

16.37 30.84 
Pac;!? I 1 of 14 
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so,: 

Month 

Oct 2022 

Nov 2022 

0cc 2022 

Ian 2023 

Feb 2023 

Mar 2023 

NOx: 

Month 

Oct 2022 

Nov 2022 

Dec 2022 

Jan 2023 

Feb 2023 

Mar 2023 

VISA STEEL LIMITED

KAIINGANAGAR INDUSTRIAL COMPLEX, IAJPUR ROAD

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023

CAAQMS•l CAAQMS•Z CAAQM5•3 CAAQMS-4 

(8ohlnd GET Hostol) (Near WTP) INear Leaming Center) lNear OM Plant) 

Max Min Avg Max Min Avg Max Min Avg Max Min Av• 

46.0 28.1 37.1 2 0.6 14.S 18.7 21.6 14.l 18. 0 26.7 13.2 19.8

52.95 22.97 37.45 20.67 9.34 15.92 16.62 1 5.14 1S. 78 26.93 15.58 18.89 

40.85 24.68 32.S7 25.59 18.58 21.78 20.91 15.61 17.33 27.87 13.35 11.n

72.35 30.96 45.29 25.13 22.16 23.66 20.08 15.81 18.42 28.29 17.45 21.56

44.36 23.55 33.95 25.45 19.45 '3.29. 20.59 16.7 18.96 23.8 17.18 20.01 

48.19 21.5 4 34.86 20.36 16.17 18.55 17.12 15.7 16.37 17.19 8.45 11.83 

CAAQMS-1 CAAQMS,2 CAAQMS-3 CAAQMS-4 

/Behind GET Host•I) NearvnP (Near Learning Center) (Near OM Plant) 

Max Min Avg Max Mjn Avg MaJC Min Avg Max Min Avg 

14.21 6.91 10.S6 12.7 9.4 11.0 9.8 5.9 7.2 13.8 11.9 13.0 

17.05 6.93 11.99 13.11 10.85 11.9 10.12 6.88 8.55 22.3S 11.98 17.04 

17.11 6.91 12.01 14.88 9.97 12.42 10.75 7.91 9 .21 21.62 20.03 20.56 

15.23 6.98 10.27 16.55 10.2 12.76 20.8 5.7 11.61 21.81 20.49 20.97 

-15.25 15 15.11 18,71 16.44 16.69 26.33 14.53 17.88 28. 54 21.07 21.55 

15.82 11,2 6  13.54 29.31 16.57 19.18 14.42 12.41 13.18 27. 75 16.94 19.34 
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CO: 

Month 

Oct 2022 

Nov 2022 

Dec 2022 

Jan 2023 

Feb 2023 

Mor 20l3 

VISA STEEL LIMITED

KALINGANAGAR INDUSTRIAL COMPLEX, JAJPUR ROAO

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023 

CAAQMS-1 CAAQMS-2 CAAQMS-3 CAAQMS-4 

(Behind GET Hostel) (NeorWTP {N��r Learning Center) (Near OM Plant}

Ma• Min Avg Max Min Avg Ma• Min Ave Ma_x Min Avg 

1.0 0.6 0.8 1.4 0.8 1.1 1.8 1.1 1.6 1.5 0.9 1.2 

1 0.78 0.9 1.32 0.78 1.07 2 1.16 1.55 1.64 0. 75 1.08 

1.09 0.75 0.95 l.54 1.09 1.27 l.68 0.83 1.21 1.59 l.08 1.32 

1.28 0.81 1.07 1.81 1.12 1.42 1.34 0.95 1.16 1.72 0.88 1.33 

1.11 0.9 1.01 1.54 1.17 1.32 l.34 0.95 t.i6 1.43 1.16 1.32 

1.12 0.8 0.96 1.5 1,15 1.29 1.68 1.02 1.31 1.5 0.96 1.14 

Pa1c I 3of14 
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Name of the Statk 

Fcrrochrome Stack 

(Complex-1)

Fertochtome Stack•1 

(Complex-2) 

F<!rrochrome Stack -2 

(Complex-2)

Power Plant(CFBC} 
Stack -3 

81iut fumi,ce Stack 

Power P lant Stac.k

(WHRBH) 

Power Plant Stac:k

(WHRB #2) 

COk� 0.refl Statk-1 
CEMS!fl 

Coke Oven St.Jck. •.l 
CEMSU2 

VISA STEEL LIMITED
l<AUNGANAGAR INDUSTRIAL COMPLEX, JAIPUR ROAD

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023

Emissions from Point Source 

Oct-2022 Nov-2022 
PM 501 NO, PM SO, NO, PM 

(mg/Nm') (ms/Nm
3

) (mg/N (mg/Nm') (mg/Nm1
) (mg/Nm1) (mg/Nm3

) 
m') 

82.31 230.75 NA 58.77 113.01 N A NA 

32.71 361.32 NA 34.08 391.61 NA NA 

28.05 337.38 NA 15.52 336,14 NA NA 

NA NA NA NA NA NA N A 

NA NA NA NA NA NA NA 

36.6 208.37 NA 41.8 302.12 NA 17.84 

42.31 182.08 NA 42.64 223.S9 NA 39.01 

17.51 61.27 NA 26.22 61.S NA 49.21 

28.82 106.67 
NA 

33.24 122.09 NA 31.01 

N.A- No« avnilablt due tu $ltutdown 

Dtt-2022 
so, 

(mg/Nm3)

NA 

NA 

NA 

NA 

NA 

28S.56 

313.13 

.. 

61.57 

116.35 

.. .

NO, 

(mg/Nm3
) 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

Pagel4ofJ4 
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Name of tht Stoc:-k 

Ferrochrome Suck 
(Complex-1)

Ferrothrome Stack-1 
(Complex-2) 

Fertochrome Stack -2 
(Complex-2) 

Power Plant(CFBCI 
Slack-3 

Blan Furnace Stack 

Power Plant Stack

(WHRO #1) 

Powe, Plant Stack
(WHRS ff2) 

COke 0Vet! Steck -1 
CEMStrl 

Coke OvM Stack -'2 
(.£MS#2 

VISA STEEL LIMITED
KALINGANAGAR INDUSTIUAL COMPLEX, JAJPUR ROAD

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023 

Jan-2023 Feb-2023 I 
PM SOt NO, PM so, NO, 

I 
PM 

(mg/Nm1
) (ms/Nm1) (mg/Nm') (mg/Nm') (mg/Nm') (mg/Nm') (mg/Nm') 

NA NA NA 54.?2 124.42 NA 53.81 

NA NA NA NA NA NA 19.24 

NA NA NA NA NA NA 33.29 

NA NA NA NA NA NA 21.01 

N A NA NA NA NA NA NA 

36.14 211.83 NA 20.4? 320.1 NA 24.93 

42.31 17?.64 NA 43.86 216.U NA 37.54 

48.69 221.48 NA 41.19 304.93 NA 39.87 

25.09 90.49 NA 38.34 146.48 NA 30.6S 

N.A - Not 11vnilnblc due to shutdo,vn

• 

Mar .. 2023 

so, NOi 

(mg/Nm') (mg/N 
m') 

119.45 NA 

358.?3 N.A 

411.54 NA 

254.38 79.38 

NA NA 

24S.12 NA 

198.84 NA 

303.33 NA 

US.76 NA 

Page IS of 14 
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VISA STEEL LIMITED 
KALINGANAGAR INDUSTRIAL COMPLEX, JAJPUR ROA.O

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023 

Results of Noise level Monitoring 
Oct-2022: 

Dau Time fdBtA" �1-htTime (dB(All 

SI. 
Location No. 6 A M ·  10PM 10PM •6AM 

Max. Hin, Avn. Max. Min, AV"', 

l security Gate -1 55.6 51.1 53.35 52.3 51.2 51.75 

2 Security Gate • 2 49,3 47.2 48,25 52.6 49.8 51.2 

3 caote-en Bullcllng SJ.S so.a 52.15 51.4 44,2 47.8 

4 Arc-- Furnace (Fe-Cr) 66.7 62.l 64.4 65.8 59,1 62.45 

5 
&riquettlng Plant (Fe- 66.6 61.l 
Cr) 

63.85 64.6 61,5 63.05 

6 
FeCr • n. Office 48,7 48.1 "18.4 47.4 45.9 46,65 

Building 

7 J3Kv MRSS 5L.8 49.S 50.65 48,1 46.3 47.2 

8 TG Building (CPP) 68.8 66.8 67.8 68.7 6S.l 66.9 

9 Pump House (CPP) 66.9 61.8 64.35 66,6 60.4 63.5 

10 
Administrative Building 55.5 50.3 
{l "° Floor)

52.9 50.2 49.6 49,9 

11 
Administrative Bulldtng S2.2 49.9 
(2""' Floor}

51.05 47,8 46.2 47 

12 Quenching Tower
64.0 54.0 

(Coke Oven) 
59,0 58.0 53,0 55.5 

13 
Pushtr Car (Coke 65,0 58.0 
Ov<!n) 

61.S 60.0 56.0 58.00 

14 Workshop (at Coke 
68.0 60.0 

Oven) 
64,00 56.0 52,0 54.0 

15 
Coke Oven office 5 4 .0 48.0 
Bullding (1st Floor)

51.0 47.0 43.0 45.0 

P�tc I 6of14 

-
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: VISA STEEL LIMITED 
KALINGANAGAR INDUSTRIAL COMPLE.><, IAJPUR ROAD

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023

l6 
Coke Oven office 

Building (2"' Floor) 54.0 46.0 50.0 45.0 40.3 44.65 

17 
Coke Yard 69.0 60.0 65.5 58.0 53.0 55.S

l8 
Coal Yard 67.0 60.0 63.S ss.o 49.0 52.00 

19 
Coke Screen Building 69.0 64.0 66.S 67.0 64.0 65. 5

Nov,2022 

Dav Ti me fdBIAH NlahtTlme fdBfAH 
SI. 

Loc.ation No. 6AM .. 10PM 10PM -6AM 

Max. Min. Ava. Max. Min. Avo. 

1 Security Gate -1 55.6 51.l 53.35 S2.3 so.a Sl.SS 

2 Seturlty Gate • 2 49.3 47.2 48.25 so.a 49.8 50.3 

3 Canteen Bulldlng 52.8 so.a 51.8 51.4 45.6 48.5 

4 Arc• FtJrnace (Fe-Cr) 66.7 62.1 64.4 63.4 59,1 61.25 

5 
Briquett ing Plant (Fe-

66.6 61.1 63.85 64.6 61.5 63.05 Cr) 

6 FeCr• II, Office 49.7 48.1 48.9 49.6 46.8 48.2 
Sullding

7 33Kv MRSS 51.8 48,9 60.35 48.1 46.3 47.2 

8 TG Building (CPP) 68.8 66.8 67.8 67.6 65.1 66.35 

9 Pump House (CPP) 66.9 63.4 65.15 66.6 60A 63.5 

10 
Administrative Build ing 55.S 50.3 52.9 s0.2 49.6 49.9 
(l"Aoor) 

II 
Administrative Bulldlng 

51.9 49.9 50.9 47.8 44.8 46.3 
(2rd Aoor) 

12 
Quenching Tower 63.0 52.0 57.5 57.5 52.0 S4.75 

Page I 7 of14 
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·' VISA STEEL LIMITED 
KAUNGANAGAR INDUSTRIAL COMPLEX. JAJPUR ROAD 

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023

(Coke Oven) 

13 
Pusher Car (Coke 

64.0 56.0 60.0 61.0 56.0 58.5 Oven) 

14 
workshop (at Coke 

67.0 61.0 64.00 56.0 52.S 54.25 
Oven) 

15 
Coke Oven office 
Building (1" Floor) 54.0 49.0 51.S 46.0 43,0 44.5 

16 
Coke Oven office 
Building {2n d  Floor) 54.0 46.0 50.0 45.0 40,J 44.65 

17 
Coke Yard 69.0 61.0 65,0 58.0 54.0 56.0 

18 Coal Yard 67,0 61.0 64,0 57.0 51.0 54.0 

19 
Coke Screen Building 69,0 64.0 66,5 67.0 62.0 64. S 

Dec-2022 

Dav Time ldBIA1l Niaht Time /dB/AH 
SI, 

LO�lltlon 
No. 

6AM-10PM 10PM -6AM 

Max. Min, Avo. Max. Min. Ava. 

l Sewrity Gate •1 54.6 51.1 52..85 52,3 50.6 51.55 

2 Security Gate • 2 49.3 47.2 48.2S 50.8 49.8 50.3 

3 Canteen Sulldh\9 53.8 so.a 52,3 51.4 45.6 48.5 

4 Arc• Fuma-ce (Fe·Cr) 66.7 62.l 64.4 61.4 59.1 60,25 

5 
6fiquen1ng Plant (Fe- 66.6 61.1 63.85 64,6 61.S 63.05 
Ct) 

6 FeCr· I!, Office 49.7 48.l A8.9 49.6 46.8 48,2 
Building

Page I 8 of 14 
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VISA STEEL LIMITED 

KA.UNGANAGAR INDUSTRIAL COMPLEX, JA.JPUR ROAD

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023

7 

8 

9 

10 

11 

Li 

13 

14 

15 

16 

17 

18 

19 

33Kv MRSS 

TG Building (Cl'P)

P\Jmp House (CPP) 

Admlntstrative Builcllng 
(1st floor)

Administrative Building
, (2� Floor)

Quenching Tower
(Coke Oven} 

Pusher Car (Coke 

Oven) 

Workshop (at Coke 
oven) 

Coke Oven office 
Building (I" Floor)

Coke Oven office 
Building (2"� Floor)

Coke Yard 

Coal Yard 

Coke Screen 8uildlng

52.8 48.9 

68.8 66.8 

66.9 63.4 

54.5 50.3 

51.9 49,9 

62.0 53.0 

62.0 59.2 

65.2 60.4 

53.2 so.a 

53.5 50.0 

66.2 60.4 

61.1 56.5 

70.0 64.2 

50.85 48.l 46.3 47.2 

67.8 67.6 65.1 66.35 

65.15 66.6 60.4 63.5 

52.4 50.2 49.6 49.9 

50.9 47.8 44.8 46.3 

57.5 56.0 52.0 54.0 

60.6 60.0 58.0 59.0 

62.8 55.4 52.0 53.7 

51.6 46.0 42.2 44.1 

51.75 46.0 41.8 43.9 

63.3 55.0 51.0 58.5 

58.8 51.5 48.3 49.9 

67.1 67.0 64.1 65.55 

Page I 9ofU 
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VI SA. STEE l UMtrED 

KAUNGANAGAR lNOU,STA:IAl COMPl!.EX., JAJPUR, ROAD 

MONITORING R 1EPORT FOR THE PERIOD· F·ROM October1. 2022 TO Mar,ch., 2023 

Jan-2023 

Dav Time. (dD(An Nr�ht Time (dB{A)) 

s1. 
l.oc�t>ioift 

No, tiAM- 10PM lOP,M -6AM 

Milx. Hin. Avg. J.lax. Nin. Avg. 

l Sei:u rlty Gate -1 54.7 Sl!.l 52.9 52,.3 5U.8 51.SS

2 Security Gate • 2 49,3 47,3 48.3 50,8 ' 49.8 50.J

3 Ca11tcen Bu II ding 53.8 50.8 5:2.3 51.4 45.6 48.S

4 Ate- Furnace {F@•Cr) NA. NA NA NA NA N'.A 

5 
Boqu@tting P�11t (Fe· 

NA NA NA NA 1"4A NA 
Cr) 

6 
FeCT· II, Offke 

NA NA NA 1"4A. NA NA 
SUilding 

7 33Kv MRSS S2,8 48.� 50.85 48.1 46.3 47.2 

a TG B111!d111g (CPP) 68.8 66.8 6VJ 67,6 65,1 66.35 

9 Pump House (CPP) �-9 6:3.4 S.5.15 66.6 60.4 63.S

10 
Admlnl�tratfve Btllldlng 

54.5 50.J $1_,4, 50.2 49.6 49.9 
(1!11 Floor) 

11 
ACl'i'nl nlstratlive IB-UJIEdl 119 

51.9 49.9 50.9 47,8 44.8 46.3 
(.Zr.i F10<lr) 

12 
Quenching Tower 

63.0 53.·0 58.0 57.0 52,5 54.75 
(Coke oven) 

13 
Pusher Car (Coke 

63,.D se.o Go.s Go.,o 56.0 58.0 
Oven) 

1111 
Workshop ( at Co e 

66.5 60.0 63.25 55,0 52,0 S3.S 
Oven) 

P1g,e 110 of 14 
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VISA STEEL UM ITED 
11:A:ll.lNGA. AGAR INDU5'TRIAl. CO'MPIL'E>C, JAJIP'U R ROAD 

MONITORING; !REPORT FOR THE PERIOD FROM 1Dcto:ber, 2022 TO March, 2,023

15 
Coke Oven office 
Building (1 Ii\ Floor) 53.2 50.0 51.6 

16 
Ca'ke Ove..n office 

Building (2"11 Floor) 
53.S 50.0 Sl.75 

17 
Cok� Yard 67.0 60.5 63.?5 

18 
Coal Yard 62..2 56.0 59.l

19 Coke Screen BuTlding 70.0 153,0 66.5 

Feb-1023 

D-DV Time (dBlAn 

SI., Locn:lon 
NO, 

tiAM-1JOPM 

1Max:.. Min. A\tt\l. 

1 Securi
t

y Gabe a J 53.7 SI.I 5.2.4 

2 security Gate - 2 49.J 4•7.3- �a.:3 

3 Canteen 6uildi ng 
I 

53 ., 6 50,8 52,3 

q Arc- Furnace (Fe-Cr) 66.7 6l_l 1639

5 Briquettl nt P1ant Ct=e,, 66.7 61.l 63..il 
Cr) 

6 FeOr- JI� Office 
NA NA W\ 

BuUdlng 

7 33Kv MRSS 52.,S. 48.9 50.85 

8 TG suHdlng (OPP) 68.8' 66.8 67.B

!ii Pump, kciuse (�P} 66.9 6J.4 65,15 

10 
Actmlnist�tiYC!I Sul r j lng 54.5 501,3 52..4 
(l,; floor) 

46.'0 42.0 44-.0

46,0 41.0 43.5 

55.0 5"0.0 52.5 

51.5 48,0 49.75 

67.0 64.0 65.5 

Nia ht Time ldB,fA)1_ 

Max. 

S:2..3 

50.8 

52.4 

65,S 

64 

A 

48,1 

67.6 

66,6 

50.2, 

10PM -illiAM 

Mi11. AV!III • 

50.8 .51.155 

413.8 50.3 

45,6 49 

59.3 G:2.A 

61.S 6'.2.; 7 5 

NA 

46.3 47.2 

65,1. 66.3S 

60.4 63.S

49.6 49.'9 

flap! I 11 of HI 
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• • 

.· VISA STEEL LIMITED 

KAUNGANAGAR INDUSTRIAL COMP.LEK? JNPUR ROAD 

MONITORING REPORT FOR THE PERIOD FROM October. 2022 TO March, 2023

11 
Admin istrative Building
(2"" Floor) 51.9 49.9 50,9 47.8 44,8 46.3 

12 
Quenching Tower

63,0 53.0 58.00 57,5 53,0 55,25 
(Coke Oven) 

13 
Pusher Car (Coke 

64,0 56.0 60.0 61.0 56.0 58,5 
Oven) 

14 
Workshop (at Coke 

67.0 61.0 64,00 56.0 52,5 54,25 
Oven) 

15 
Coke Oven office 

54.0 49.0 51.5 46.0 43.0 44.5 
Building(!" Floor)

16 
Coke Oven office 

Building (2"" Floor)
54.0 46,0 so.o 45.0 40.3 44.65 

17 
Coke Yard 69.0 61.0 65.0 58.0 53.0 55.5 

18 
Coal Yard 67.0 61,0 64,0 57.0 52.0 54.S

19 
Coke Screen Building 69.0 64.0 66.S 67.0 62.0 64. 5

Mar-2023 

Dav Ii!DS (��(A).l_ Night Time (dB(A)l

SI, Location 6 A M -10PM 1 0 P M -6AM No. 

Max. Min. Ava, Max. Min. Ava. 

1 Secur ity Gat� •1 54.6 51.1 52.85 53,3 51.2 52.25 

2 S@curlty Gate • 2 49.3 47.2 48.,5 52.6 49.8 51.2 

3 canteen Bulldlng 54,S 50.8 52.65 s1,,q 44.2 47.8 

• Arc• Furnace (fe-Cr} 66,7 62.l 64.4 65,8 59.1 62.45 

Pfgc I 12 of 14 

120 1584



. -

VISA STEEL LIMITED 

KALINGANAGAR INDUSTRIAL COMPLEX, JAIPUR ROAD
MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023 

5 
Briquetting P1ant (Fe-
Cr) 66.6 61.1 63.85 66.7 61.5 64.1 

6 Fee,- u, omce
48.7 48.1 46,4 47.4 45.9 46,65 

Building 

7 33Kv MRSS 52.8 48.5 50.65 48.l 46.3 47.2 

8 TG Buildlng (CPI') 68.8 66.8 67.8 68.7 65.1 66.9 

9 Pump House (CPP) 66.9 61.8 64.35 66,6 60.4 63.5 

10 
Administrative Building
(t• Floor) 55.5 50.3 52.9 50.2 49.6 49.9 

11 
Administrative Building

52.2 48.9 50.55 47.8 I 46.2 47 
{2"' Floor} 

12 
Quenching Tower 

62.0 51.5 56.75 55.5 51.0 53.25 
(Coke Oven) 

13 
Pusher Car (Coke 

63.0 55.5 59.25 60.0 54.5 57.25 
Oven) 

14 Wor1<shop (at Coke 
66.0 58.0 62.00 56.0 51.0 53.S 

Oven) 

15 Coke Oven office 

BUIiding (l" Floor)
54.0 49.0 51.5 45.0 42.5 43.75 

16 
Coke oven office 

BuHd;ng (2"' Floor)
52.0 45.0 48.5 45.0 40.3 44.65 

17 Coke Yard 69.0 6 0 .0 64.5 58.0 53.5 55.75 

18 
Coal Yard 67.0 62.0 64.S 58.0 54.0 56.0 

19 
Coke Screen Building 69.0 64.0 66.5 67.0 61.0 6 4 .  0 

Page I 13 of 1 4  
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VISA STEEL LIMITED 
KALINGANAGAR INDUSTRIAL COMPLEX, JAJPUR ROAD

MONITORING REPORT FOR THE PERIOD FROM October, 2022 TO March, 2023

Effluent Analysis Report 
Oct-2022 

SI. No. Parameter Unit 
llreseribcd 

Li.miis 
Doller blow Cooling Tower 

down Blow Down 

I pH - S.5-9.0 NA 7.89 

2 
Suspended NA 

Solids mg/I JOO 35.52 

Total NA 

3 DiSS()IVed mg/I 2100 142.30 

Solids 

Oil &Grease mg/I 10 
NA 

SOL 

Bio NA 

s 
Chemical mf!/1 JO 8.S6
Oxygen 
Demand 

Chemical 
NA 

6 Oxygen msf1 250 28.98 

Demand 

Nov-2022 

SI. No. Parameter Unit 
Prescribed 

Limits 
Boiler blow Cooling Tower 

down Blo'w Down 

I pH . 5.S-9,0 NA 7.67 

2 
Suspended mgll 
Solids 

100 NA 38.42 

Toul 
3 D

issolved mgll 2100 NA 178.33 

Solids 

4 Oil &Grcose mg/1 10 IIA BDL 

Page J 14 of 14 
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VfSA STEIL U MITED 
l(A UNGANA:GAR INDUSTRIAL ,ooM'PLEX, JAJPUR 'ROAD 

MONITORtNG �EPORT FOR TIHE PERIOD FIROM October, 2022 TO March, 20/ZJ 

Bfo 

s 
Cliemical 

t111�ll 
OA.'Ygen. 
Dtrnam1 

Chemical 
6 Oxyg�n ms/1 

D� 

SI. No, J"aram�ter Unit 

l plJ -

2 
u.spBndccl

11wl Solids

Totru
J Dissolv.cd mg/1 

Solids

i1 Oil & Grease fflg/1 

Bio

5 
Chemical

mgtl 
Ox�gen
Demand

Chemical

6 O;x:ygen. mg/I 
Demand

JO 

2.50 

Pr,c11cribtd 

Limits 

S.S-9.0

IOO 

2100 

10 

JO 

250 

NA 1.0.26 

NA 32,GS 

Bojltr ldo-w CoQling. TC1wer 
dom1 

NA 

NA 

NA 

NA 

INIA 

NA 

BJowDown 

7.58 

.58.42.. 

17J.21 

60'.L. 

8.26 

25.15,5 
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VISA STEEL UM ITED 

ICAUNGANAGAR INDUSTBIAL COMP LU(,. .JAJPU R 1ROAD1 

MONl'li1OfUNG REPOR.T FOR THE PERIOD FRO·M October; 202.:Z TO March,, l0,23, 

Sl No,. Panmeter oil 

l pH -

2 
Suspended

mg/I 
Solids

Total
3 DESsolve.d mgl1 

Solids

4 Oil & Grease mg/t 

Bio

j 
Ch.emioo.1 mg/I 
Oxygen

Dmwid

Chemtcal

6 Oxygen mg/1 
Demand

Sll. No. Parani,cf e,r IUmt 

1 pH -

2 Suspended 
mg/I Solid:. 

Total 

3 Dissolved mg/l 
So]ids 

4 Oi � ,& Grease mg/1 

l'n•.scrib-,::d 

Limits 

5.s.-9.0

100

2�00 

IO 

30·

250 

P.r c:s c rib�dl
Limi1s;

.5.S-9.0· 

100 

2100 

rn 

BaHcrlblow 
dnwn 

NA 

NA 

NP.. 

NA 

NA 

NA 

Cooling Towu 
BluwOown 

7.44 

48A2 

223.55 

BOL 

8,11:J 

27.65 

.Boiler bluw Cooling Tc0'¥\1e:r 
ilown 

NA 

NIA 

NA 

NA 

Dl<JW D1H'\'n 

7.46 

58.42 

213,.SS 

6Dl 

Pa.ge I 16 af llA 
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VISA STEEL LIMITED 

KALI NGANAGAR INIC>USTRIAL COMPLEX, JIU PUR ROAD

MONll10RING REPORT FOR THE PERIOD FROM1 October, 2022 TO March, 2.021

Bio 

5 
Chemjc:a] 

mg/l Oxygen 
Demand 

Chem•'Cnl 

01o;.Jgen lllg/1 
Demand 

Mar-2023: 

l '-'• Fi r.:amdr.- Unit 

I pH , 

2 
Suspentlc4 

mg/1 
Solids 

Total 
Disso-]w;d mg/I 
Solids 

4 Oil & Grease mg/1 

Bio 

5 
Chcm�col 

mg/I 
0xygr:n 
Demand 

Cltcmi� 
Oxygen mg/1 
Demand 

NA! Not a\Jailablo due to CPP st!utdown. 

BOL: Below D�tectlv,e Lim it

30 INA 8.16 

:2.50 � 24.65 

Pr�si:ribed 

Limilti 
Boiler blow oollng Tower 

down Bio"' Down 

S.S-9.0 7.55 7.9-9 

100 28.12 67.55 

2l(K) 164,30 2:ZJ.55 

10 13DL SDl 

30 8.15 8.17 

250 2.4.eO 2.4.66 

P•e I UofM 
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Description CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Prescribed
Standards

0 - 100 0 - 0 - 100 0 -

Maximum
Data

51.73 461.04 76.07 3502.23

Minimum
Data

0.0 0.0 17.65 108.92

Arithmetic
Mean

25.59 222.53 31.65 263.94

Median 25.84 217.87 32.09 197.2
Standard
Deviation

8.63 87.71 6.12 327.96

Maximum
Value At

Time
2023-09-28 2023-07-17 2023-03-31 2023-03-31

Minimum
Value At

Time
2023-04-05 2023-04-05 2023-07-13 2023-06-10

Valid Data
Points

220 220 155 155

Total Data
Points

365 365 365 365

Data
Availability

%
60.27% 60.27% 42.47% 42.47%

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.

1 2023-
01-01

NA NA NA NA

2 2023-
01-02

NA NA NA NA

3 2023-
01-03

NA NA NA NA

4 2023-
01-04

NA NA NA NA

5 2023-
01-05

NA NA NA NA

6 2023-
01-06

NA NA NA NA

7
2023-
01-07 NA NA NA NA

8 2023-
01-08

NA NA NA NA

9 2023-
01-09

NA NA NA NA

10 2023-
01-10

NA NA NA NA

11 2023-
01-11

NA NA NA NA

12 2023-
01-12

NA NA NA NA

13 2023-
01-13

NA NA NA NA

14 2023-
01-14

NA NA NA NA

15 2023-
01-15

NA NA NA NA

16 2023-
01-16

NA NA NA NA

17 2023-
01-17

NA NA NA NA

18 2023-
01-18

NA NA NA NA

19 2023-
01-19

NA NA NA NA

20 2023-
01-20

NA NA NA NA

21 2023-
01-21

NA NA NA NA

Real Time Data Acquisition And Monitoring

Site Name: M/s. Visa Steel Limited

Report: Custom Report

From Date: 2023/01/01 00:00:00 To Date : 2023/12/31 23:59:00
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22 2023-
01-22

NA NA NA NA

23 2023-
01-23

NA NA NA NA

24 2023-
01-24

NA NA NA NA

25 2023-
01-25

NA NA NA NA

26 2023-
01-26

NA NA NA NA

27 2023-
01-27

NA NA NA NA

28 2023-
01-28

NA NA NA NA

29 2023-
01-29

NA NA NA NA

30 2023-
01-30

NA NA NA NA

31 2023-
01-31

NA NA NA NA

32 2023-
02-01

NA NA NA NA

33
2023-
02-02 NA NA NA NA

34 2023-
02-03

NA NA NA NA

35 2023-
02-04

NA NA NA NA

36 2023-
02-05

NA NA NA NA

37 2023-
02-06

NA NA NA NA

38 2023-
02-07

NA NA NA NA

39 2023-
02-08

NA NA NA NA

40 2023-
02-09

NA NA NA NA

41 2023-
02-10

NA NA NA NA

42 2023-
02-11

NA NA NA NA

43 2023-
02-12

NA NA NA NA

44 2023-
02-13

NA NA NA NA

45 2023-
02-14

NA NA NA NA

46 2023-
02-15

NA NA NA NA

47 2023-
02-16

NA NA NA NA

48 2023-
02-17

NA NA NA NA

49 2023-
02-18

NA NA NA NA

50 2023-
02-19

NA NA NA NA

51 2023-
02-20

NA NA NA NA

52 2023-
02-21

NA NA NA NA

53 2023-
02-22

NA NA NA NA

54 2023-
02-23

NA NA NA NA

55 2023-
02-24

NA NA NA NA

56 2023-
02-25

NA NA NA NA

57 2023-
02-26

NA NA NA NA

58 2023-
02-27

NA NA NA NA

59 2023-
02-28

NA NA NA NA

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.

134 1598



60 2023-
03-01

NA NA NA NA

61 2023-
03-02

NA NA NA NA

62 2023-
03-03

NA NA NA NA

63 2023-
03-04

NA NA NA NA

64 2023-
03-05

NA NA NA NA

65 2023-
03-06

NA NA NA NA

66 2023-
03-07

NA NA NA NA

67 2023-
03-08

NA NA NA NA

68 2023-
03-09

NA NA NA NA

69 2023-
03-10

NA NA NA NA

70 2023-
03-11

NA NA NA NA

71 2023-
03-12

NA NA NA NA

72 2023-
03-13

NA NA NA NA

73 2023-
03-14

NA NA NA NA

74 2023-
03-15

NA NA NA NA

75 2023-
03-16

NA NA NA NA

76 2023-
03-17

25.74 441.56 27.08 208.07

77 2023-
03-18

25.94 447.90 27.21 191.65

78 2023-
03-19

26.18 448.02 27.37 197.20

79 2023-
03-20

26.28 449.24 27.44 207.69

80 2023-
03-21

26.30 449.22 25.42 205.46

81 2023-
03-22

25.99 448.19 25.58 187.82

82 2023-
03-23

22.32 390.56 35.56 188.30

83 2023-
03-24

26.07 284.73 48.44 182.41

84 2023-
03-25

19.41 286.34 NA NA

85 2023-
03-26

12.42 284.42 NA NA

86 2023-
03-27

9.72 284.56 27.42 388.44

87 2023-
03-28

13.02 303.07 28.92 401.22

88 2023-
03-29

14.62 299.47 28.08 399.02

89 2023-
03-30

10.52 284.54 28.23 390.56

90 2023-
03-31

4.06 279.13 76.07 3502.23

91 2023-
04-01

10.47 312.64 69.20 2499.36

92 2023-
04-02

24.12 263.77 31.14 169.87

93 2023-
04-03

33.71 320.16 31.13 172.34

94 2023-
04-04

18.34 200.91 21.05 173.45

95 2023-
04-05

0.00 0.00 27.03 167.94

96 2023-
04-06

0.00 0.00 31.93 169.30

97 2023-
04-07

0.00 0.00 30.38 172.76

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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98 2023-
04-08

0.00 0.00 32.15 171.82

99 2023-
04-09

0.00 0.00 32.76 173.51

100 2023-
04-10

0.00 0.00 33.11 176.08

101 2023-
04-11

6.01 63.80 33.66 171.95

102 2023-
04-12

18.09 237.76 33.61 172.14

103 2023-
04-13

26.15 46.20 33.82 181.35

104 2023-
04-14

25.22 135.85 34.44 176.82

105 2023-
04-15

24.59 236.73 33.29 173.82

106 2023-
04-16

25.58 210.01 32.87 177.91

107 2023-
04-17

24.33 194.08 32.74 171.09

108 2023-
04-18

24.92 272.01 32.85 172.73

109 2023-
04-19

24.26 251.30 33.60 168.67

110
2023-
04-20 24.18 250.39 34.85 167.82

111 2023-
04-21

24.24 236.99 31.81 169.91

112 2023-
04-22

25.47 251.87 31.10 177.02

113 2023-
04-23

24.26 262.05 30.06 171.92

114 2023-
04-24

24.25 258.80 30.35 171.91

115 2023-
04-25

24.28 224.31 31.18 172.43

116 2023-
04-26

24.29 218.90 32.19 172.32

117 2023-
04-27

24.28 173.60 32.55 171.09

118 2023-
04-28

25.42 137.01 32.46 174.76

119 2023-
04-29

24.45 115.17 32.35 170.58

120 2023-
04-30

24.24 109.43 31.21 168.50

121 2023-
05-01

24.44 104.65 29.32 171.51

122 2023-
05-02

26.52 103.10 31.52 179.25

123 2023-
05-03

24.21 143.14 30.84 169.55

124 2023-
05-04

26.90 171.15 31.10 179.21

125 2023-
05-05

24.38 170.87 31.53 169.10

126 2023-
05-06

24.24 171.70 31.14 168.09

127 2023-
05-07

24.37 171.11 32.89 166.95

128 2023-
05-08

28.53 161.07 32.55 162.95

129 2023-
05-09

38.36 177.81 32.09 165.66

130 2023-
05-10

38.61 177.75 32.87 165.81

131 2023-
05-11

38.28 177.89 33.12 158.27

132 2023-
05-12

38.24 178.03 32.37 148.89

133 2023-
05-13

38.22 178.13 31.17 143.63

134 2023-
05-14

38.70 177.98 31.27 154.82

135 2023-
05-15

38.83 177.84 31.46 165.78

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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136 2023-
05-16

38.39 177.55 31.06 173.04

137 2023-
05-17

38.58 177.51 32.13 172.99

138 2023-
05-18

38.39 178.04 33.07 158.23

139 2023-
05-19

38.74 177.99 30.82 171.41

140 2023-
05-20

39.10 177.67 27.43 169.88

141 2023-
05-21

38.39 177.60 32.51 172.47

142 2023-
05-22

38.40 177.59 32.41 172.62

143 2023-
05-23

38.39 177.63 32.64 172.15

144 2023-
05-24

38.93 177.65 32.96 173.02

145 2023-
05-25

33.30 177.33 31.35 161.02

146 2023-
05-26

28.29 177.73 31.98 150.22

147 2023-
05-27

28.28 177.93 32.96 149.91

148 2023-
05-28

28.38 178.29 33.05 142.50

149 2023-
05-29

28.14 178.24 32.86 123.42

150 2023-
05-30

29.01 177.96 32.74 137.73

151 2023-
05-31

28.48 177.80 32.85 148.95

152 2023-
06-01

28.61 177.87 33.41 141.91

153 2023-
06-02

28.50 177.90 33.03 137.20

154 2023-
06-03

28.47 177.69 32.66 145.88

155 2023-
06-04

28.28 177.49 33.40 150.53

156 2023-
06-05

28.42 177.64 33.62 139.51

157 2023-
06-06

28.85 177.94 33.26 135.20

158 2023-
06-07

30.86 178.00 33.58 148.75

159 2023-
06-08

28.12 178.61 33.69 119.82

160 2023-
06-09

28.10 178.80 31.09 110.86

161 2023-
06-10

28.58 178.70 20.30 108.92

162 2023-
06-11

28.23 178.35 NA NA

163 2023-
06-12

28.13 178.61 NA NA

164 2023-
06-13

28.16 178.33 31.19 119.36

165 2023-
06-14

26.83 155.47 32.84 178.87

166 2023-
06-15

30.97 133.26 34.15 265.11

167 2023-
06-16

32.72 126.70 27.28 278.90

168 2023-
06-17

31.95 176.24 32.05 371.94

169 2023-
06-18

23.37 236.10 33.99 240.44

170 2023-
06-19

23.71 243.97 34.87 345.28

171 2023-
06-20

22.22 233.52 36.04 323.41

172 2023-
06-21

24.53 257.47 32.09 300.02

173 2023-
06-22

30.12 260.75 33.39 329.12

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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174 2023-
06-23

29.18 240.48 29.57 261.76

175 2023-
06-24

25.65 250.23 33.71 266.15

176 2023-
06-25

24.98 246.34 28.32 258.77

177 2023-
06-26

25.21 233.50 32.75 261.42

178 2023-
06-27

25.85 235.59 30.26 236.70

179 2023-
06-28

27.10 320.73 35.38 332.18

180 2023-
06-29

29.05 320.43 36.19 331.06

181 2023-
06-30

29.71 310.85 27.55 373.09

182 2023-
07-01

27.44 315.40 24.58 432.35

183 2023-
07-02

26.88 326.31 31.37 384.67

184 2023-
07-03

29.22 329.83 36.00 395.77

185 2023-
07-04

15.41 226.22 35.69 163.78

186 2023-
07-05

8.95 193.82 33.56 297.44

187
2023-
07-06 20.91 262.63 34.19 254.16

188 2023-
07-07

19.67 342.34 29.02 295.35

189 2023-
07-08

25.35 288.92 27.07 321.40

190 2023-
07-09

25.70 285.88 26.37 289.64

191 2023-
07-10

32.45 312.79 24.13 287.04

192 2023-
07-11

25.49 318.23 24.19 300.20

193 2023-
07-12

31.78 312.59 19.43 287.86

194 2023-
07-13

28.14 326.28 17.65 290.65

195 2023-
07-14

27.96 306.77 17.84 287.30

196 2023-
07-15

28.27 301.38 24.27 284.71

197 2023-
07-16

31.23 292.99 35.69 288.89

198 2023-
07-17

24.98 461.04 32.98 397.24

199 2023-
07-18

33.55 317.19 29.67 281.46

200 2023-
07-19

29.86 304.62 35.19 278.97

201 2023-
07-20

25.29 287.13 34.75 259.41

202 2023-
07-21

32.52 263.41 35.10 279.02

203 2023-
07-22

26.38 289.15 35.05 242.98

204 2023-
07-23

25.39 275.89 NA NA

205 2023-
07-24

25.68 221.26 NA NA

206 2023-
07-25

29.83 272.93 NA NA

207 2023-
07-26

24.02 315.58 38.57 225.10

208 2023-
07-27

27.89 332.16 34.87 221.58

209 2023-
07-28

24.29 281.81 31.62 256.03

210 2023-
07-29

29.78 272.79 30.64 234.94

211 2023-
07-30

27.85 276.41 32.03 218.69

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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212 2023-
07-31

29.31 277.49 32.12 244.30

213 2023-
08-01

27.95 272.40 33.19 231.16

214 2023-
08-02

25.29 334.92 27.22 221.22

215 2023-
08-03

26.51 268.35 35.39 221.05

216 2023-
08-04

23.95 265.73 28.38 220.29

217 2023-
08-05

27.63 277.30 32.13 265.08

218 2023-
08-06

27.46 296.62 33.29 289.73

219 2023-
08-07

23.17 318.79 31.55 300.95

220 2023-
08-08

30.67 313.14 31.90 317.65

221 2023-
08-09

30.06 309.42 26.72 315.51

222 2023-
08-10

26.00 300.60 31.63 313.09

223 2023-
08-11

25.51 308.39 30.82 315.63

224 2023-
08-12

28.59 306.27 33.44 311.94

225 2023-
08-13

28.48 307.23 27.52 307.32

226 2023-
08-14

25.74 281.31 34.31 310.66

227 2023-
08-15

26.44 284.99 32.24 311.00

228 2023-
08-16

25.83 291.50 32.70 311.76

229 2023-
08-17

26.78 281.01 33.99 309.89

230 2023-
08-18

23.66 295.01 31.62 310.83

231 2023-
08-19

23.49 303.64 28.45 314.59

232 2023-
08-20

24.40 293.89 27.93 307.70

233 2023-
08-21

24.50 297.25 29.86 307.43

234 2023-
08-22

21.43 291.84 26.41 305.01

235 2023-
08-23

20.70 300.74 23.11 291.31

236 2023-
08-24

22.81 299.14 24.89 311.02

237 2023-
08-25

26.12 302.75 21.61 305.03

238 2023-
08-26

30.98 275.12 NA NA

239 2023-
08-27

30.16 242.04 NA NA

240 2023-
08-28

31.47 227.99 NA NA

241 2023-
08-29

33.13 237.61 NA NA

242 2023-
08-30

30.49 237.97 NA NA

243 2023-
08-31

28.05 241.13 NA NA

244 2023-
09-01

29.10 245.80 NA NA

245 2023-
09-02

28.63 213.36 NA NA

246 2023-
09-03

31.92 212.20 NA NA

247 2023-
09-04

27.76 207.73 NA NA

248 2023-
09-05

0.00 0.00 NA NA

249 2023-
09-06

9.79 67.60 NA NA

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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250 2023-
09-07

18.99 136.80 NA NA

251 2023-
09-08

18.42 123.06 NA NA

252 2023-
09-09

21.58 171.55 NA NA

253 2023-
09-10

23.87 188.00 NA NA

254 2023-
09-11

18.94 146.00 NA NA

255 2023-
09-12

20.02 179.91 NA NA

256 2023-
09-13

17.43 149.19 NA NA

257 2023-
09-14

16.45 124.54 NA NA

258 2023-
09-15

20.27 206.83 NA NA

259 2023-
09-16

19.25 175.85 NA NA

260 2023-
09-17

21.10 194.02 NA NA

261 2023-
09-18

20.05 172.34 NA NA

262 2023-
09-19

19.50 119.27 NA NA

263 2023-
09-20

18.94 126.74 NA NA

264
2023-
09-21 24.82 233.86 NA NA

265 2023-
09-22

39.38 250.41 NA NA

266 2023-
09-23

41.44 216.84 NA NA

267 2023-
09-24

38.83 177.14 NA NA

268 2023-
09-25

32.15 169.97 NA NA

269 2023-
09-26

36.85 160.74 NA NA

270 2023-
09-27

44.79 185.67 NA NA

271 2023-
09-28

51.73 164.03 NA NA

272 2023-
09-29

42.21 161.22 NA NA

273 2023-
09-30

25.42 141.23 NA NA

274 2023-
10-01

15.66 88.87 NA NA

275 2023-
10-02

8.91 101.31 NA NA

276 2023-
10-03

6.84 187.03 NA NA

277 2023-
10-04

14.68 190.86 NA NA

278 2023-
10-05

24.29 178.32 NA NA

279 2023-
10-06

24.48 166.61 NA NA

280 2023-
10-07

25.38 211.75 NA NA

281 2023-
10-08

24.96 197.50 NA NA

282 2023-
10-09

25.23 244.85 NA NA

283 2023-
10-10

18.93 203.53 NA NA

284 2023-
10-11

11.43 169.14 NA NA

285 2023-
10-12

23.74 302.10 NA NA

286 2023-
10-13

NA NA NA NA

287 2023-
10-14

NA NA NA NA

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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288 2023-
10-15

NA NA NA NA

289
2023-
10-16 NA NA NA NA

290 2023-
10-17

NA NA NA NA

291 2023-
10-18

NA NA NA NA

292 2023-
10-19

NA NA NA NA

293 2023-
10-20

NA NA NA NA

294 2023-
10-21

NA NA NA NA

295 2023-
10-22

NA NA NA NA

296 2023-
10-23

NA NA NA NA

297 2023-
10-24

NA NA NA NA

298 2023-
10-25

NA NA NA NA

299 2023-
10-26

NA NA NA NA

300 2023-
10-27

NA NA NA NA

301 2023-
10-28

NA NA NA NA

302 2023-
10-29

NA NA NA NA

303 2023-
10-30

NA NA NA NA

304 2023-
10-31

NA NA NA NA

305 2023-
11-01

NA NA NA NA

306 2023-
11-02

NA NA NA NA

307 2023-
11-03

NA NA NA NA

308 2023-
11-04

NA NA NA NA

309 2023-
11-05

NA NA NA NA

310 2023-
11-06

NA NA NA NA

311 2023-
11-07

NA NA NA NA

312 2023-
11-08

NA NA NA NA

313 2023-
11-09

NA NA NA NA

314 2023-
11-10

NA NA NA NA

315 2023-
11-11

NA NA NA NA

316 2023-
11-12

NA NA NA NA

317 2023-
11-13

NA NA NA NA

318 2023-
11-14

NA NA NA NA

319 2023-
11-15

NA NA NA NA

320 2023-
11-16

NA NA NA NA

321 2023-
11-17

NA NA NA NA

322 2023-
11-18

NA NA NA NA

323 2023-
11-19

NA NA NA NA

324 2023-
11-20

NA NA NA NA

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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325 2023-
11-21

NA NA NA NA

326 2023-
11-22

NA NA NA NA

327 2023-
11-23

NA NA NA NA

328 2023-
11-24

NA NA NA NA

329 2023-
11-25

NA NA NA NA

330 2023-
11-26

NA NA NA NA

331 2023-
11-27

NA NA NA NA

332 2023-
11-28

NA NA NA NA

333 2023-
11-29

NA NA NA NA

334 2023-
11-30

NA NA NA NA

335 2023-
12-01

NA NA NA NA

336 2023-
12-02

NA NA NA NA

337 2023-
12-03

NA NA NA NA

338 2023-
12-04

29.85 438.41 NA NA

339 2023-
12-05

42.23 229.97 NA NA

340 2023-
12-06

42.00 95.29 NA NA

341
2023-
12-07 22.57 103.07 NA NA

342 2023-
12-08

21.71 121.94 NA NA

343 2023-
12-09

32.29 140.06 NA NA

344 2023-
12-10

31.10 138.17 NA NA

345 2023-
12-11

23.44 138.28 NA NA

346 2023-
12-12

25.01 141.13 NA NA

347 2023-
12-13

3.67 142.44 NA NA

348 2023-
12-14

NA NA NA NA

349 2023-
12-15

NA NA NA NA

350 2023-
12-16

NA NA NA NA

351 2023-
12-17

NA NA NA NA

352 2023-
12-18

NA NA NA NA

353 2023-
12-19

NA NA NA NA

354 2023-
12-20

NA NA NA NA

355 2023-
12-21

NA NA NA NA

356 2023-
12-22

NA NA NA NA

357 2023-
12-23

NA NA NA NA

358 2023-
12-24

NA NA NA NA

359 2023-
12-25

NA NA NA NA

360 2023-
12-26

NA NA NA NA

361 2023-
12-27

NA NA NA NA

362 2023-
12-28

NA NA NA NA

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U
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363 2023-
12-29

NA NA NA NA

364 2023-
12-30

NA NA NA NA

365 2023-
12-31

NA NA NA NA

Time CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
PM_U

CEMS_6_GCP_FerroChrome_SAF_3_4_Complex2-
SO2_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
PM_U

CEMS_7_GCP_FerroChrome_SAF_5_Complex2-
SO2_U

Sl
No.
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Pulsejet type bag filter at Ferro chrome-2 Briquette Plant 

Pulsejet type bag filter at Ferro chrome-1 Briquette Plant 
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 Pulsejet type bag filter at Ferro chrome-2 

 Pulsejet type bag filter at Ferro chrome-1 
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 Pulsejet type bag filter at Ferro chrome 

 Pulsejet type bag filter at DRI IOCP 
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 DRI PULSE JET TYPE BAG FILTER DAY BIN  

      CHP PULSE JET TYPE BAG FILTER 
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 Pulsejet type bag filter at DRI 

Pulsejet type bag filter at Blast Furnace 
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 Pulsejet type bag filter at Blast Furnace 
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Water sprinklers and Dry fog systems 
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WATER SPRINKLERS, RAIN GUN at different locations 

DRI 

CHP 

MAIN 

GATE 
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GROUND 

HOPPER FeCr 

#1 

CONVEYOR BELT FeCr #1 
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COKE OVEN ROAD 
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COKING COAL STORAGE YARD 
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Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India    Tel.: 0674-3511721 
E-mail: visiontek@visiontek.org, visiontekin@gmail.com

Visit us at: www.visiontek.org 

Ref: Envlab/23-24/ TR-07886    Date: 05.10.2023 

TEST REPORT 

1. Name of the Industry : VISA Steel Limited, Kalinganagar, Jajpur 

2. Sampling Location : Ferrochrome slag from bath complex 1& 2 composite sample 

3. Sample Type : Chrome slag 

4. Sample Collected By : VCSPL Representative in front of VISA Steel Representative 

5. Sampling Date : 01.09.2023 

6. Receiving Date : 02.09.2023 

Sl No Parameter Testing Method Unit 

Requirement / Limit 

SCHEDULE II 
Analysis 

Results 
Max Min 

1 Arsenic USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 

2 Barium USEPA 1331 & 200.7 mg/L 100 -- <0.05 

3 Cadmium USEPA 1331 & 200.7 mg/L 1.0 -- <0.05 

4 Chromium/ Cr(III) Compounds USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 

5 Lead USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 

6 Manganese USEPA 1331 & 200.7 mg/L 10 -- <0.05 

7 Mercury USEPA 1331 & 200.7 mg/L 0.20 -- <0.05 

8 Selenium USEPA 1331 & 200.7 mg/L 1.0 -- <0.05 

9 Silver USEPA 1331 & 200.7 mg/L 5.0 -- <0.05 

10 Ammonia as NH3 USEPA 1331 & APHA 4500 C mg/L 50 -- 1.41 

11 Cyanide USEPA 1331 & APHA 4500 F mg/L 20 -- <0.05 

12 Nitrate (Nitrate- Nitrogen) USEPA 1331 & IS 3025 (Part 34) mg/L 1000 -- 0.33 

13 Sulphide as H2S USEPA 1331 & APHA 4500 S F mg/L 5.0 -- 2.12 

14 1,1- Dichloroethylene USEPA 1331 + 5030 C & 8260 B mg/L 0.70 -- <0.01 

15 1,2- Dichloroethane USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 

16 1,4- Dichlorobenzene USEPA 1331 + 5030 C & 8260 B mg/L 7.5 -- <0.01 

17 2,4,5- Trichlorophenol 
USEPA 1331 + 3510 C + 8041 A & 

8270 D 
mg/L 400 -- <0.05 

18 2,4,6- Trichlorophenol 
USEPA 1331 + 3510 C + 8041 A & 

8270 D 
mg/L 2.0 -- <0.05 

19 2,4- Dinitrotoluene 
USEPA 1331 + 3510 C + 8041 A & 

8270 D 
mg/L 0.13 -- <0.01 

20 Benzene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 

21 Benzo (a) pyrene USEPA 1331 + 5030 C & 8260 B mg/L 0.001 -- <0.0001 

22 Bromodichloromethane USEPA 1331 + 5030 C & 8260 B mg/L 6.0 -- <0.01 

23 Bromoform USEPA 1331 + 5030 C & 8260 B mg/L 10. -- <0.01 

24 Carbontetrachloride USEPA 1331 + 5030 C & 8260 B mg/L 0.50 -- <0.01 

25 Chlorobenezene USEPA 1331 + 5030 C & 8260 B mg/L 100 -- <0.01 

26 Chloroform USEPA 1331 + 5030 C & 8260 B mg/L 6.0 -- 0.01 

27 Cresol (ortho + meth + para) USEPA 1331 + 5030 C & 8260 B mg/L 200 -- <0.05 

28 Dichlorobromomethane USEPA 1331 + 5030 C & 8260 B mg/L 10 -- <0.01 

29 Hexachlorobenzene USEPA 1331 + 5030 C & 8260 B mg/L 13 -- <0.01 

30 Hexachlorobutadiene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 

ANNEXURE-3
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31 Hexachloroethane Qualitative mg/L 3.0 -- Absent 

32 Methylethylketon USEPA 1331 + 5030 C & 8260 B mg/L 200.0 -- <0.01 

33 Naphthalene USEPA 1331 + 5030 C & 8260 B mg/L 5.0 -- <0.01 

34 Nitrobenzene USEPA 1331 + 5030 C & 8260 B mg/L 2.0 -- <0.01 

35 Pentachlorophenol USEPA 1331 + 5030 C & 8260 B mg/L 100 -- <0.05 

36 Pyridine USEPA 1331 + 5030 C & 8260 B mg/L 5.0 -- <0.01 

37 Tetrachloroethylene USEPA 1331 + 5030 C & 8260 B mg/L 0.7 -- <0.01 

38 Trichloroethylene USEPA 1331 + 5030 C & 8260 B mg/L 0.5 -- <0.01 

39 Vinylchloride USEPA 1331 + 5030 C & 8260 B mg/L 0.2 -- <0.01 

40 2,4,5- TP (Silvex) Qualitative mg/L 1.0 -- Absent 

41 2,4- Dichlorophenoxyacetic acid USEPA 1311 & + 5030 C & 8260 B mg/L 10.0 -- <0.01 

42 Alachlor USEPA 1311 & + 5030 C & 8081 A mg/L 2.0 -- <0.005 

43 Alpha HCH USEPA 1311 & + 5030 C & 8081 A mg/L 0.001 -- <0.0005 

44 Atrazine USEPA 1311 & + 5030 C & 8141 A mg/L 0.20 -- <0.001 

45 Beta HCH USEPA 1311 & + 5030 C & 8081 A mg/L 0.004 -- <0.001 

46 Butachlor USEPA 1311 & + 5030 C & 8081 A mg/L 12.5 -- <0.001 

47 Chlordane USEPA 1311 & + 5030 C & 8081 A mg/L 0.03 -- <0.001 

48 Chloropyriphos USEPA 1311 & + 3510 C & 8141 A mg/L 9.0 -- <0.001 

49 Delta HCH USEPA 1311 & + 3510 C & 8081 A mg/L 0.004 -- <0.001 

50 Lead USEPA 1311 + 200.7 / 200.8 mg/L 5.0 -- <0.05 

51 
Endosulfan (alpha + beta + 

Sulphate) 
USEPA 1311 & + 3510 C & 8081 A mg/L 0.04 -- <0.001 

52 Endrin USEPA 1311 & + 3510 C & 8081 A mg/L 0.02 -- <0.001 

53 Ethion USEPA 1311 & + 3510 C & 8141 A mg/L 0.30 -- <0.001 

54 Heptachlor & its Epoxide USEPA 1311 & + 3510 C & 8081 A mg/L 0.008 -- <0.001 

55 Isoproturon USEPA 1311 & + 3510 C & 8081 A mg/L 0.9 -- <0.001 

56 Lindane USEPA 1311 & + 3510 C & 8081 A mg/L 0.4 -- <0.001 

57 Malathion USEPA 1311 & + 3510 C & 8141 A mg/L 19 -- <0.001 

58 Methoxychlor USEPA 1311 & + 3510 C & 8081 A mg/L 10 -- <0.001 

59 Methylparathion USEPA 1311 & + 3510 C & 8141 A mg/L 0.70 -- <0.001 

60 Monocrotophos USEPA 1311 & + 3510 C & 8141 A mg/L 0.10 -- <0.001 

61 Phorate USEPA 1311 & + 3510 C & 8141 A mg/L 0.2 -- <0.001 

62 Toxaphene Qualitative mg/L 0.50 -- Absent 

63 Antimony USEPA 1310 & 200.7 mg/L 15.0 -- <0.05 

64 Beryllium USEPA 1310 & 200.7 mg/L 0.75 -- <0.05 

65 Cobalt USEPA 1310 & 200.7 mg/L 80.0 -- <0.05 

66 Copper USEPA 1310 & 200.7 mg/L 25.0 -- <0.05 

67 Molybdenum USEPA 1310 & 200.7 mg/L 350.0 -- <0.05 

68 Nickel USEPA 1310 & 200.7 mg/L 20.0 -- <0.05 

69 Thallium USEPA 1310 & 200.7 mg/L 7.0 -- <0.05 

70 Vanadium USEPA 1310 & 200.7 mg/L 24.0 -- <0.05 

71 Zinc USEPA 1310 & 200.7 mg/L 250.0 -- <0.05 

72 Fluoride USEPA 1310 & APHA 4500 F C mg/L 180.0 -- 16.8 

73 Aldrin USEPA 1310 & 8081A mg/L 0.14 -- <0.001 

74 DDT, DDE, DDD USEPA 1310 & 8081A mg/L 0.10 -- <0.001 

75 Dieldrin USEPA 1310 & 8081A mg/L 0.80 -- <0.001 

76 Kepone Qualitative mg/L 2.1 -- Absent 

77 Mirex Qualitative mg/L 2.1 -- Absent 
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78 Polychlorinated biphenyls USEPA 1310 + 3510 C & 8082 mg/L 5.0 -- <0.5 

79 Dioxin (2,3,7,8- TCDD) HRGC/HRMS:ECO/AV/IAC/012 ng/kgdm 1000 -- <8.7 

80 Hexavalent Chromium as Cr6+ APHA 3500 mg/L 5.0 -- <0.02 

Reviewed By Approved By 
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6a 
Visiontek Consultancy Services Pvt. Ltd.

(Committed For Better Environme11t) 

Certified/or: ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 (OH&S), ISO/IEC 17025:2017 
Accredited bJ•: NARET-A Grade, MOEF & CC/CPCB & SPCB-A Grade 
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F.:n,irunmenl •�•b 

Food tab 
Mattrldl.i1b 

Soll I.ah 

• Infrastructure Enginering • Surface & Sub-Surface ln,-estigalion
•Quality Control & Project Manai:cmcnt
• Rene\\able En,r�

• Agricultural Oe,·elopment • Mine Planning & Design \tintral tab 

• \\ater Resource Management 
• Em·ironmental & Social Stud, 

Ref: VCSPL/22/R-7351 

1. Name of Industry
2. Sampling location
3. Sample Type
4. Sample collected by
5. Sampling Date
6. Receiving Date

SI. Parameter No 

I Arsenic 

2 Barium 
3 Cadmium 

4 Chromium /Cr(III) Compounds 

5 Lead 

6 Manganese 

7 Mercury 
8 Selenium 

9 Silver 

10 Ammonia as NH3 

11 Cyanide 

12 Nitrate(nitrate-nitrogen) 
13 Sulphide as H2S 
14 1,1-Dichloroethylene 

15 1,2-Dichloroethane 

16 1,4-Dichlorobenzene 

17 2,4,5-Trichlorophenol 

1 8  2,4,6-Trich lorophenol 

19 2,4-Dinitrotoluene 

20 Benzene 

21 Benzo( a)Pyrene 

22 Bromodichloromethane 

23 Bromoform 

24 Carbontetrachloride 

25 Chlorobenzene 

26 Chloroform 

27 Cresol (ortho + meta + para) 

• lnfonnation TKhnoloi:.v
• Puhlic Health Engineerini:

TEST REPORT 

• Mineral/Sub-Soil Esploralion 
• Waste l\lanagcn1ent Sen-ice, 

Date: 05.02.2022 

& 
Mkroblolog_, lab 

VISA Steel ltd, Kalinganagar, Jajpur 
Ferrochrome slag from bath complex 1 & 2 composite Sample 
Chrome Slag 
VCSPL Representative in presence VISA steel ltd 
27.01.2022 
28.01.2022 

Requirement/Limit 

Testing Methods Unit SCHEDULEU· 

Max Min 

USEPA 1311 &200.7 mg/L 5.0 -

USEPA 1311 & 200.7 mg/L 100 . 
-

USEPA 1311 & 200.7 mg/L 1.0 -

USEPA 1311 &200.7 mg/L 5.0 --

USEPA 1311 &200.7 mg/L 5.0 --

USEPA 1311 &200.7 mg/L 10 -

USEPA l3 l I & 200.7 mg/L 0.20 -

USEPA l3l I & 200.7 mg/L 1.0 

USEPA 1311 &200.7 mg/L 5.0 -

USEPA 1311 & APHA 4500 C mg/L so• -

USEPA 1311 & APHA 4500 F mg/L 20* -

USEPA131I & IS 3025 (Part34): mg/L 1000 -

USEPAl31 I & APHA 4500S F mg/L 5.0 --

USEPA 1311+5030C & 8260B mg/L 0.70 --

USEPA 1311 +5030C & 8260B mg/L 0.5 --

USEPA 13l1+5030C & 8260B mg/L 7.5 -

USEPA13 ll+ 3510C + 8041A&8270D mg/L 400 --

USEPA131 l+ 3510C + 8041A&8270D mg/L 2.0 
--

USEPA1311+ 3510C + 8041A & 8270D mg/L 0.13 
--

USEP A 1311 +5030C & 8260B mg/L 0.5 
--

USEPA 1311+5030C & 8260B mg/L 0.001 --

USEP A 13 I 1+5030C & 8260B mg/L 6.0 --

USEPA 13 l 1+5030C & 8260B mg/L 10.0 -

USEPA 1311+5030C & 8260B mg/L 0.50 --

USEPA 1311+5030C & 8260B mg/L 100 --

USEPA 1311+5030C & 82608 mg/L 6.0 --

USEP A 1311 +5030C & 8260B mg/L 200 --

Analysis 
Results 

<0.05 

<0.05 
<0.05 

<0.05 

<0.05 

<0.05 

<0.05 

<0.05 

<0.05 

1.39 

<0.05 

035 
2.0 8 

<0.01 

<0.01 

<0.01 

<0.05 

<0.05 

<0.01 

<0.01 

<0.0001 

<0.01 

<0.01 

<0.01 

<0.01 

0.01 

<0.05 

Plot No.- M-22 & 23, Chanda.lea Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India �el.: 0674-3511721 . 
E-mail: visiontek@vcspl.org, visiontekin@gmaiJ.com

Visit us at: www.vcspl.org 
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Visiontek Consultancy Services Pvt. Ltd.
(Committed For Better Em•iro11111e11t)

Certified for: ISO 9001 :1015, ISO 14001 :2015. ISO 45001 :2018 (OH&S), ISO/IE.C 17025:2017

Accredited by : "lABET-A Grade, MOEF & CC/CPCB & SPCB-A Grade
• .\lint Planning & l)e5ign

l.ahoroton Ser\ices
En, ;,.,,,,;;;nl I 1h -

Food I.ab 
�lalrrial I.ab 

',oil t,,b 
\tln(·ral Lab 

• lnfrasrrucmrt Enginerlng
• \\1ter Re5ourct ,1an11temrnt
• ED\ ironmt'ntal & Social Stud�

•Surface & Sub-Surface tn,estigarion
• Qualil) Control & Project Man11i:rmrn1
•Ren,�able Eneri:.,

•Agricultural De\'elopment
• Information Trchnolo�
• Public Ilea Ith 1:.ni;ncrrini:

• \lincraLISub-Soil Ftploratlon
•Wajte \lan1gemtnl Sen kn

&. 
'1icrob� I ab 

28 Dibrornochlorornethane US EPA 1311 +5030C & 8260B mg/L JO -- <0.01 
29 Hexachlorobenzenc USEPA 13 ll+5030C & 8260B rng/L .13 - <0.0100 

30 H exachlorobutadiene USEP A l 3 I l+5030C & 8260B mg/L 0.5 -- <0.01 

31 Hcxachloroethanc Qualitative rng/L 3.0 - Absent 

32 Methylethylketone USEPA l311+5030C & 82608 rng/L 200.0 -- <0.01 

33 Naphthalene USEPA 1311 +5030C & 82608 mg/L 5.0 - <0.01 

34 Nitro benzene USEPA 1311+5030C & 8260B mg/L 2.0 -- <0.01 

35 Pentachlorophenol USEPA 1311 +5030C & 8260B mg/L 100 -- <0.05 

36 P yridine USEPA I 311 +5030C & 8260B mg/L 5.0 -- <0.01 

37 Tetrachloroetbylene USEP A 13 l l  +5030C & 8260B mg/L 0.7 -- <0.01 

38 Trichloroethylene USEP A 1311 +5030C & 8260B mg/L 0.5 - <0.01 

39 Vinylchloride USEPA 13 I I +5030C & 82608 rng/L 0.2 -- <0.01 

40 2,4,5-TP (Silvex) Qualitative mg/L 1.0 -- Absent 

41 2,4-Dichlorophenoxyacetic 
acid USEP A 1311 +5030C & 82608 mg/L 10.0 - <0.0100 

42 Alachlor USEPA l311+5030C& 8081A mg/L 2.0 -- <0.005 

43 Alpha HCH USEPA l311+5030C & 8081A mg/L 0.001 -- <0.0005 

44 Atrazine USEPA l311+5030C& 8141A mg/L 0.20 -- <0.001 

45 Beta HCH USEPA l3 I 1+5030C & 8081A mg/L 0.004 -- <0.001 

46 Butachlor USEPA l311+5030C & 8081A mg/L 12.5 - <0.001 

47 Chlordane USEPA 1311+5030C & 8081A mg/L O.o3 -- <0.001 

48 Chlorpyriphos USEPA l311+3510C& 8141A mg/L 9.0 - <0.001 

49 Delta HCH USEPA l311+3510C & 8081A mg/L 0.004 - <0.001 

50 Lead USEPA l311+ 200.7/200.8 mg/L 5.0 -- <0.05 

51 Endosultan (alpha+ beta+ 
Sulphate) USEPA l311+3510C&8081A mg/L 0.04 - <0.001 

52 Endrin USEPA 1311+35 IOC & 8081A mg/L 0.02 
--

<0.001 

53 Ethion USEPA 1311+3510C & 8141A mg/L 0.30 -- <0.001 

54 H eptachlor & its Epoxide USEPA 131J+3510C & 8081A mg/L 0.008 - <0.001 

55 lsoproturon USEPA l311+3510C& 8081A mg/L 0.9 -- <0.00IO 

56 Lindane USEPA 1311+3510C&808!A mg/L 0.4 -- <0.001 

57 Malathion USEPA 13 l 1+3510C& 8141A mg/L 19 - <0.001 

58 Methoxychlor USEPA 1311+3510C & 8081A mg/L 10 -- <0.001 

59 Methylparathion USEPA 1311+3510C&8141A mg/L 0.70 -- <0.001 

60 Monocrotophos USEPA 1311+3510C & 8141A mg/L 0.10 -- <0.0010 

61 Phorate USEPA l311+3510C & 8141A mg/L 0.2 -- <0.0010 

62 Toxaphene Qualitative mg/L 0.50 - Absent 

63 Antimony USEPA 1310&200.7 mg/L 15.0 -- <0.05 

64 Beryllium USEPA 1310 & 200.7 mg/L 0.75 - <0.05 

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bbubanes�ar, Kh�rda, Od_isha-751024, India .. Tel.:.0674-35U721.E-mail: visiontek@vcspl.org, v1siontekm@gmad.com 
Visit us at: www.vcspl.org 
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Visiontek Consultancy Services Pvt. Ltd. 
(Committed For Better Enl'ironment) 

Certified for: ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 (OH&S), lSO/IEC 17025:2017 

Accredited by : NABET-A Grade, MOEF & CC/CPCB & SPCB-A Grade Mat.rial l»b 
Sol!l.,1b 

\lin<ral lab • Infrastructure Enginering
• Waler Re�ourcc Manal(emenl
• En\'ironmental & Social Stud�

• Surface & Sub-Surface Investigation
•Quality Control & Project Managemenl
• ltene" able l:'.ner�· 

•Agricultural 0e,,e.lopmH1t 
• Information Technoloi:y 
• Public llealth Engineering

65 Cobalt USEPA 1310 &200.7 mg/L 

66 Copper USEPA 1310 &200.7 mg/L 

67 Molybdenum USEPA 1310&200.7 mg/L 

68 Nickel USEPA 1310&200.7 mg/L 

69 Thallium USEPA 1310&200.7 mg/L 

70 Vanadium USEPA 1310 &200.7 mg/L 

71 Zinc USEPA 1310 & 200.7 mg/L 

72 Fluoride 
USEPA1310 & APHA 23RD EON 4500F C 

mg/L 

Aldrin USEPA l3lo+3510C&808JA 
73 mg/L 

74 DDT,DDE,DDD USEPA 1310+3SIOC & 8081A mg/L 

75 Dieldrin USEPA 1310+3510C&8081A mg/L 

76 Kepone Qualitative mg.IL 

77 Mirex Qualitative m!!/1 

78 Polychlorinated biphenyls USEPA 1310+ 3510C&8082 mg/L 

79 Dioxin (2,3,7,8-TCDD) HRGC/HRMS:ECO/AV/lAC/OU Ng/kgd 
m 

Hexavalent chromium as Cr6+ APHA 3500 
80 mg/L 

Reviewed 

• Mine Planning & Design
• Mineral/Sub-Soil Explornlion & 

Mkroblol� I.ob • Waste Managemenl Sen ices 

80.0 -- <0.05 

25.0 - <0.05 

350.0 -- <0.05 

20.0 -- <0.05 

7.0 -· <0.05 

24.0 - <0.05 

250.0 .. <0.05 

·-

180.0 17.88 

-·

0.14 <0.0010 

0.10 -- <0.0010 

0.80 .. <0.0010 

2. l -- Absem 

2.1 .. Absent 

5.0 -- <0.5 

1000 -· <8.7 

5.0 .. BDL(DL:0.02) 

Plot No.- M-22 & 23, Chandaka Industrial Estate, Patia, Bhubaneswar, Khurda, Odisha-751024, India Tel.: 0674-3511721 
E-mail: visiontek@vcspl.org, visiontekin@gmail.com

1' • 
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Item No.02 Court No.1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 

ORIGINAL APPLICATION NO.82/2022/EZ 
(I.A. NO.18/2023/EZ, I.A. NO.23/2023/EZ) 

IN THE MATTER OF: 

Kalinga Nagar ParibeshSurakhya Samiti, 
Represented by it’s President Aswini Kumar Dhal 
At/PO/PS – Jakhapura,  
Danagadi, Kalinganagar, Jajpur,  
Odisha – 755026, 

…. Applicant(s) 

Versus 

1. Chief Secretary, Odisha cum Chairman,
State Pollution Control Board, Odisha,
Secretariat Bldg., Bhubaneswar,
Odisha – 751001,

2. Member Secretary,
State Pollution Control Board, Odisha,
A/118, Nilakanthanagar, Unit-VIII,
Nayapalli, Bhubaneswar,
Odisha – 751012,

3. Additional Chief Secretary,
Forest and Environment Department,
Government of Odisha,
Secretariat Building Bhubaneswar,
Odisha – 751001,

4. The Secretary,
Ministry of Environment, Forests and Climate Change,
Indira Paryavaran Bhawan, Jorbagh,
New Delhi – 110003,

5. Member Secretary,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
New Delhi – 110032,

6. Managing Director,
M/s VISA Sun Coke Ltd,
VISA House, 11, EkamraKanan,
Nayapalli Bhubaneswar,
Pin – 751015,

7. Managing Director,
M/s VISA Coke Ltd,
VISA House, 11, EkamraKanan,
Nayapalli Bhubaneswar,
Pin – 751015,
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8. Managing Director,
Odisha Industrial Infrastructure Development Corporation of Odisha
(IDCO),
IDCO Tower, Janapath, Bhubaneswar,
Pin – 751022,

…. Respondent(s) 

Date of hearing: 11.05.2023 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER 

For Applicant(s) : Mr. Sankar Prasad Pani, Advocate (in Virtual Mode) 

For Respondent(s) : Mr. Nayan Chand Bihani, Advocate a/w 
 Ms. Papiya Banerjee Bihani, Advocate for 1 & 2, 
 Mr. Surendra Kumar, Advocate for R-5, 
 Mr. Sumeer Sodhi, Advocate a/w 
 Mr. Prannoy Joe Sebastian, Advocate for R-7, 
 Ms. Amrita Pandey, Advocate in I.A. No.18/2023 (in Virtual Mode) 

ORDER 

1. Mr. Sankar Prasad Pani, learned Counsel is present for the

Applicant in Virtual Mode. Mr. Nayan Chand Bihani, learned

Counsel along with Ms. Papiya Banerjee Bihani, learned Counsel

appearing for Respondent Nos. 1&2, Mr. Surendra Kumar, learned

Counsel appearing for Respondent No.5, Mr. Sumeer Sodhi, learned

Counsel along with Mr. Prannoy Joe Sebastian, learned Counsel

appearing for Respondent No.7, are present in Court and Ms.

Amrita Pandey, learned Counsel appearing for the Applicant in I.A.

is present in Virtual Mode.

2. The allegation in the Original Application is that Integrated Steel

Plant Project of M/s VISA Steel Ltd. for a capacity of 1.5 MTPA Steel

Plant and 100 MW Captive Power Plant (CPP) was granted

Environmental Clearance by the Ministry of Environment, Forest

and Climate Change on 12.06.2007 for production of steel billets.

3. The learned Counsel for the Applicant submits that the Coke Plant

operated by Respondent Nos. 6 and 7, M/s VISA SunCoke Ltd. and
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66. The IDCO, Respondent No.8, in its counter-affidavit dated

31.10.2022 has stated that it entered into an agreement on

16.11.2017 with M/s VISA SunCoke Ltd. under lease deed for grant

of land in KNIC, Duburi, over an area of Ac.25 decimal in

Jakhapura Mouza under Danagadi Tahasil for Jajpur District, for

establishment of Coke Plant and Associated Steam Generation Unit

over an area of 25 acres out of the area of Ac.390 decimal (earlier

leased out in favour of M/s VISA Steel Ltd.) as per rules and

regulations of IDCO following due process of law. It is also stated

that the State Pollution Control Board, Odisha, has issued Consent

order dated 29.03.2019 for discharge of sewage and trade effluent

in favour of M/s VISA Coke Limited (erstwhile M/s VISA SunCoke

Ltd.).

67. The Applicant has filed rejoinder-affidavit dated 16.11.2022,

reiterating the same allegations as in the Original Application,

namely, that M/s VISA Coke Ltd. being a registered company does

not have Environmental Clearance in its name and the EIA

Notification, 2006, mandates the requirement of obtaining prior

Environmental Clearance from the concerned regulatory authority

for all new projects or activities listed in the Schedule; or expansion

and modernization of existing projects or activities listed in the

Schedule; or any change in product mix in an existing

manufacturing unit included in the Schedule. However, since the

activity of Coke Oven Plant was already covered in the

Environmental Clearance dated 12.06.2007 granted to M/s VISA

Steel Ltd., we are of the firm opinion that mere creation of another

company in the name and style of M/s VISA Coke Ltd. for operating

the existing Coke Oven Plant does not require a fresh
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Environmental Clearance and even if M/s VISA Coke Ltd. has 

changed its name from M/s VISA SunCoke Ltd. to M/s VISA Coke 

Ltd., fresh Environmental Clearance is not required. 

68. In addition, the Applicant in his rejoinder affidavit has raised a

fresh issue, namely, that the Respondent No.7 is discharging

untreated black coloured and oily coated water from three different

locations in a stretch of 100 meters through holes in the boundary

wall of M/s VISA Coke Ltd. opposite to Hanuman Temple and the

same is being discharged into the Gandanalla through agricultural

lands. It is also alleged that local farmers have made complaints to

the authorities but no action has been taken till date.

Similar facts have been averred by the Applicant in his 

additional affidavit dated 16.08.2021 but we find that that violation 

of environmental norms have been re-considered by the State 

Pollution Control Board, Odisha, in the Minutes of the Meeting held 

on 16.11.2022 and it was noted that though there were some non-

compliances, a direction was issued by the State Board and the 

industry submitted a time bound Action Plan for remedial action 

and subsequent inspections showed that the industry had 

completed all the remedial actions before the timeline granted. 

However, if there are any fresh environmental violations, it shall be 

the duty of the State Pollution Control Board, Odisha, to examine 

the same during regular inspections being the regulatory authority 

and appropriate action shall be taken against the violator as per 

law.   

69. The Respondent No.7 has also filed its rejoinder affidavit dated

16.11.2022 reiterating the contents of its counter-affidavit that

Environmental Clearance was granted in favour of M/s VISA Steel
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78. There shall be no order as to costs.

..................................... 
B. Amit Sthalekar, JM

……....................................... 
Dr. Arun Kumar Verma, EM 

May 11, 2023, 
Original Application No.82/2022/EZ 
(I.A. No.18/2023/EZ, I.A. No.23/2023/EZ)
AK 
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VISA STEEL LIMITED 

Ref: VSL/EMD/SPCB/2013-14/ / 6- I
September 27, 2013 

To, 

Sr. Environmental Engineer, 
State Pollution C ontrol Board, Odisha 
Paribesh Bhawan, A/118, 
Nilakantha Nagar, Unit VIII, 
Bhubaneswar - 751 012 
ODISHA 

PLANT OFFICE 
KALINGANAGAR INDUSTRIAL COMPLEX 
Al/POST· JAKHAPURA · 755 026 
DIST JAJPUR. ODISHA 
TEL (•91-6726) 242 '41 
FAX (•91-6726) 242 442 
E-mail ,n1QYIS8Sleel com 

Wet>s,!r. www v1su1ee1 com 

Subject: Installation of Real Time Data Acquisition System (RT-DAS) 

Dear Sir, 

With reference to the above, we would like to intimate your goodself that 
the Real Time Data Acquisition system (RT-DAS) has already been installed at 
our plant site and the system is functioning continuously by transferring on-line 
data captured at our AAQMS system. We have verified from the uniform 
resource locator (URL) code allotted to us that the data is getting transferred to 
SPCB server on continuous basis. We request you to kindly consider our plant in 
the list of Integrated Steel industries for successful transfer of AAQMS data to 
SPCB server. 

This is for your kind information and record. 

Thanking you, 

Yours faithf'Jlly, 
For VISA Steel Ltd. 

�� 

{MANOJ 'UMAR)
Executive Director 

cc to: The Regional Officer, Regional Office SPCB, Cuttack, 
586, Surya Vihar, Link Road, 
Cuttack - 753012. ODISHA

iegd Off;,e; VISA HOU!,E, 11 EKAMRA KANAN, NAYAPAlll, BHUBANESWAR-751 015, Tel. f,91-674) 2552479 Fo, (,91-674) 2554661 
Co,p O11,ce VISA H•)UIE, B/10. ALIPORE ROAD, KOLKATA. 700 027. Tel. (,91-33) 30119000, Fo·,. (;91-33) 30119002 
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VISA STEEL UMITED 

Re : Extension of MoU 

,., /i'0£1 /AIU-'.1.f•JPA • 7 5:, 020; 
Ol!I :i,>.J'l./ij. o,;;� 
1.t 1-�•-ono1 n>J 6•� 
f ;.\') ·071G) 1�2 d•1 
,•.ldzi:e . , 91 9337 I.• 
<·rnoJ bs,.m«i�10,r .. • '""' 
vci .. �•, w,,,n,. '11,0"' • c•� 

12th Noverr1oe-r 2008

'f,'i.: a�k,,erV•m::dgu receipt. 'N1th than s, your letter No. $JNSU18/3564: dated 6th 

No,,iember 2008 on the subject matter. 

We are p1eftsed to furnish below the point-wise status of the information desired 
by �'OU 

(1). Physical. Status:- As you are aware that we have signed the MoU with the 
Government of Ori a .for setting up a 0.35 million TPA integra.ted special 
steel and· stainless steel plant. In· the meantime, we have enhanced the 
capacity ,n phase - I of the project out of which following facilities have 
r.1lieady been cornm,ssioned:-

�a). Blast Furnact: 
(b) ORI Plant
(c) 'Ferro Chrorr)B Plant
(d). Power Plant . 
(e) Coke Oven Piant ·.

225,000 TPA 
300,000 TPA 
50,.000 TPA 
50MW 
400,000 TPA 

The !ollowing proje ts are in advance stage of implementation:-

(a). Steel Melt s· op 
(bJ Rolling Mill 
{ ) Power Plant 

500,000 TPA 
500,000 TPA 
25MW 

Th:� oldeJing of ,3bove projects. has already been completed and 
construction work is progressing sati.sfactorily. 

Iot?,f Investment alrnady made so far:- We have completed the· financial

closure of Hie project. We have already invested Rs. 1328 Crores as 
again�t Rs. 345.78. Crores mentioned in the MoU. The details of-the 
irl\/e_stment inade sc

r 
far d u!y certified by 'C A. are enclosed herewith. 

t3J R�- so,,s for n·on-- chieverr ent of milestone:- We have achieved the 
1 fJ IC d 

Lir,e .Df c.omm:ss:cning of units ;ncluctirt£f Blast Furn�ce, DRi ptani.
')ICOI_ H�1 'St1:.. 
•!VJ 

'f+U 

!n gar 

fO 
,,-. 
. . . � 
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b r'. MODI 

'IV7[J.,.-·::.::,, r'\ ··.J I �L../D.
VISA STEEL LIMITED 

:.,/POST JAKH.li-tJRA 75� o;,6 

DIST. .!AJI\JR. O�,S5A 

i.1 1•91 ·<>726i no o•Y 
fa,. 1+91 ·67201 242 ••2 
Maori<,: +9 I YJ375 48044 
E·"'°" hp ..,o,;j;Cfv,,� '""' 
VJ1Pl::u1-. ._ vi�nll.<el c,...,, 

Ferro Chrome Pant ano Power plant. We have already inve ted almost 
four times more han h amount committed in the �oU. M anwhile the 
Steel Melt Shop and Rolling Mill are in �dvan.ce stage of implementation. 

(4) 

Steel Melt Shop 
Roiling Mill (not in MoU) 
Po-,ver P,ant (not in MoU) 

by 3rd Qtr of FY 2009-10 
by 3rd Qtr of FY 2009-10 
by 2nd Qtr of FY 2009-10 

(�,) Pr ces<' ing Fe � Please find enclosed herewith Demand Draft 
No.621013, dated 12/11/2008 in favour of IPICOL payable at S81, 
Bhubaneswar for an amount of Rs. 1,00,000/- (Rupees One Lac only) 
towards processing fee. 

You are aware that we have submitted a proposal to IPICOL for amendment of 
our �v1oU tu 1.5 million TPA which has bee,1 cleared by SLSWCA and is pending 
approval of HLCA. We request you to kindly do the needful in this regard. 

111 view of above, we request you the follow1ng-

(a) To extend the validity of the MoU for a further period of 3 years.'
(b) To amend the MoU to 1.5 million TPA steel capacity.

Your confirmation in this regard is requested. 

Mr. S Sahu, 
Chief General Manager, 
IPICOL, 
IPICOL House, Janpath 
Bhubaneswar - 751 022 

• I._ ' ) i 
' 

., C [·�/, C•� �� 

Warm regards, 

Yours Sincerely, 

(B.P. Modi) 
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,�.'f)USTR!AL PROMOTION ANO INVESTMENT CORPORATION OF ORISSA LIMITED(A Go·1cnn1111ntoJ Oriss:i Um!Lfrti¾klll(J l�ICOi.._HOUSE:::, JANPATH, BHUBANESWAr051 on,1ORISSA(tNDIAI i"ti,: 01>74-�5'.'2'i01-03, 2542ij05-06 (i::PABX), Fax: 91. 674. 2543766E-mail : 1;:uc:ol@i.antha t · W b • , . _ • rne .m, <• s1tn , wv1w.1p,c,,lori!>sa.co111t-jo.SJNSL/18/ 3 t,s (;, � Dt.6/11/2008 
To Mis Visa Steel Ltd. Visa House. Ekrarn Kanan, !\ayapalH, Bhubanes�·ar-751 015. 

Sub: E.�.t\:n�ion of MoU 

Pi east n::ier tu yuur c.lmed 8!J 0/2008 aJdresscJ !O th..: Prini.:ipul S.:i.:n.:\ur�, ')tc\!I &. !\1ines o�p(lrtmc:nt, Govtmment of Oriss.1 on thi: ,1hovi.: suhj...:-.;L You ure requested to st:nd us the information on the follow in": • Physical status of individual manufacturing facililies envisl.lgcd in the MoU .• Rr.!asons for non achievement of mile stones laid down in the MoU signc.:dwith Govcrntnt!nl un 26/12/2003.• Exp(:cti.:d dotti.: of completion o1 lhc balanci: mile 'ituncs"• 'fotal iw, �:;tmenl ..ilre..idy m�de by the cump�n:· al(ing \\ 1th its :,ourccs duly
certified by a C.A.• A demand draft of Rs.1.00 lakh drawn in fa\our of IPICOL towardsproc1.::ss·ing fi:�cs.Thanking you, 

� y 
Chief G1.:t11.·rnl Manal:!,-:r 
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.1::> DIS HA 

OFFICE OF THE 

Tel: 2564033/2563924 
EPABX: 256190912562847 

E-mail: paribesh1@ospcboard.org 
Web site : www.ospcboard.org 

STATE POLLUTION CONTROL BOARD, ODISHA 
Parivesh Bhawan, A/118, Nilakantha Nagar, Unit-VIII, 

Bhubaneswar - 751 012 
By speed post/ 
Through online 

No. '3b82... /IN0-11-CTE-NIPL-12 Date IO. C13. 2.62'

Online application No.: 3188178 

CERTIFICATE ON "NO INCREASE IN POLLUTION LOAD" IN ACCORDANCE WITH 
MOEF&CC, GOVT. OF INDIA NOTIFICATION NO. S.O. 3518(E)

1 
DATED 23.11.2016 AND 

AMENDED NOTIFICATION VIDE S.0. 236 (E), DATED 16.01.2020 

1. The MoEF&CC, Govt. of India had issued Notification vide SO-3518(E) dated 23.11.2016

for issue of "No Increase in Pollution Load" certificate for changes in plant configuration

and product mix for the project.

2. The MoEF&CC, Govt. of India has issued amended notification vide S.O 236(E), dated

16.01.2020 which stipulates "Any change in raw material-mix or product-mix, change in

quantities within products or number of products in same category for which prior

environmental clearance has been granted shall be exempted from the requirement of

prior environmental clearance provided there is no increase in pollution load and the

resultant increase in production is not more than 50 percent of the production capacity

permitted in the earlier environmental clearance and the project proponent shall follow

the procedure for obtaining 'No Increase in Pollution Load' certificate from the concerned

State Pollution Control Board or Union Territory Pollution Control Committee, as the case

may be".

3. M/s Visa Steel Ltd. At - Kalinga Nagar Industrial Complex, Post - Jakhapura, Dist. -

Jajpur has submitted an application through online in accordance with MoEF&CC, Govt.

of India Notification No. S.O 236(E) dtd. 16.1.2020 for Issue of "No Increase in Pollution

Load Certificate" for enhancement of Ferro-Chrome production from 1.25 L TPA to 1.50

LTPA.

4. Consent to Establish was granted by the Board vide OM No. 29888, dated 06.12.2006 for

expansion upto 1.5 MTPA Integrated Steel Plant, where the capacity of SAF was as

follows:

SI. Shop/ 
No. Unit 
1. SAF

�. Phase-I 
� 0.5 MTPA 
50,000 TPA 
2x16.5 MVA 

·;Phase-II
1:0 MTPA

1,00,000 TPA 
4x16.5 MVA 

1,50,000 TPA 
6x16.5 MVA 

5. Environmental Clearance was granted by MoEF&CC, Govt. of India vide F. No. J-

11011/33/2007-IA.ll(I), dated 12.06.2007 for Integrated Steel Plant (1.5 MTPA) and

WHRB-CPP (100 MW) at Kalinga Nagar Industrial Complex, Jakhapura, Sukinda, Jajpur.

The capacity of Ferro-Chrome production was 150000 TPA.

Page 1 of 3 
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6. Consent to Operate has been granted from the Board vide no. 5659, dated 01.07.2020
and is valid upto 31.03.2021 for the following:

SI. Product Quantity
�No. I 

1. Captive Power Plant (CPP) 75 MW 
(50 MW WHRB + 25 MW CFBC) 

2. Ferro Chrome Plant (FAP Unit - 1 & 2) 5x16.5 MVA (125000 TPA) 
3. Recovered Ferro Chrome (Metal Recovery 27 TPD 

Plant - 2 of capacity 30 TPH) 
4. Recovered Ferro Chrome (Harsco Metal 20 TPD 

Recovery Plant 40 TPH) 

7. The project proponent has received No Increase in Pollution Load (NIPL) certificate from
the third-party auditor empaneled by the Board (i.e. IMMT, Bhubaneswar) for the
proposal.

8. The proposal was discussed in the Technical Committee meeting for issue of "No
Increase in Pollution Load Certificate" held on 11.01.2021.

9. The Committee recommended for Issue of "No Increase in Pollution Load Certificate" for

enhancement of Ferro-Chrome production from 1 25 L TPA to 1.50 L TPA, At - Kalinga

Nagar Industrial Complex, Post - Jakhapura, Dist.- Jajpur and recommended the
following:

To 

(i) The proponent shall inform to the MoEF&CC, Govt. of India about enhancement of

Ferro-Chrome production from 1.25 L TPA to 1.50 L TPA and take additional
pollution control measures. if any as advised by the MoEF&CC, Govt. of India.

(ii) Under no circumstances the proponent shall install additional plant and machineries

for enhancement of Ferro-Chrome production from 1.25 L TPA to 1.50 L TPA.

(iii) The proponent shall be allowed for trial run for 06-months for enhancement of
Ferro-Chrome production from 1.25 L TPA to 1.50 L TPA. During the trial run period,
a joint inspection and/or monitoring shall be carried out twice by Regional Office and
Head Office of State Pollution Control Board, Odisha to check the adequacy of the
existing pollution control measures for enhancement of Ferro-Chrome production
from 1.25 L TPA to 1.50 L TPA. The monitoring shall be carried out in the full rated

capacity. All the parameters submitted in the report of "No Increase in Pollution
Load" by the proponent to be verified during this monitoring. Based on the

satisfactory performance of the existing pollution control measures for enhancement
of Ferro-Chrome production from 1.25 L TPA to 1.50 L TPA, final Consent to Operate
will be considered.

The Director, 
Mis Visa Steel Ltd., 
At-Visa House, 11, Ekamra Kanan, 
Nayapalli, Bhubaneswar, 
Dist. - Khordha - 751015 
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Memo No. 3b83 /Date IC. C 2>. �o;;_ 1
J 

Copy forwarded to: 
1. The Secretary, MoEF&CC, Govt of India, New Delhi.

2. The District Collector & Magistrate, Khordha.
3. The Director, Factories & Boiler, Bhubaneswar.

4. The Regional Officer. S.P.C Board, Bhubaneswar.
5. Consent to Operate Cell, SPC Board, Bhubaneswar.

6. The DFO, Khordha.

7. Hazardous Waste Management Cell, SPC Board, Bhubaneswar

8. Copy to Guard file

Page 3 of 3 

��� 
Chief Env. Engineer 
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CONSENT ORDER 

STATE POLLUTION CONTROL BOARD, ODISHA 
(DEPARTMENT OF FOREST &ENVIRONMENT, GOVERNMENT OF ODISHA) 

A/118, Nilakantha Nagar, Unit-VIII, Bhubaneswar-751012 
Phone-2561909/ EPABX :2561909/2562847 

E-mail: paribeshl@ospcboard.org / Website: www.ospcboard.org

SPEED POST 

/ IND-1-CON-5008 

CONSENT ORDER 

Dt. 0� �01- 202..,\ 

Sub: Consent for Existing / New operation of the plant under Section 25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under Section 21 of the Air 
(Prevention & Control of Pollution) Act, 1981. 

Ref : Your online application ID No. 3 65041 4, Dtd. 11-06-2021 & 
Consent to operate order vide letter No. 5250, dtd. 26.03.2021 

This Consent to Operate order is hereby granted under section 25/26 of Water 
(Prevention & Control of Pollution) Act, 1974 and under section 21 of Air (Prevention & 
Control of Pollution) Act, 1981 and rules framed there under to 

Name of the Industry ..... : ____ .....;M.a.a./;..;as-'--. ...a..V ..... IS ___ A........a..5-'--T=E=E=L--L __ IM ___ I ___ T __ E __ D _____ _ 

Name of the Occupier & Designation; S ri Manoi Kuma r, Di recto r

Address: ___ A_t-_K_a_l_in __ g._a ____ N __ a_g ___ a _r _I n_d __ u __ s __ t __ ri __ a __ l __ C __ o __ m....,p.._l __ e __ x .... , _J __ a __ kh __ a .... p._u __ r __ a __ , __ J'""'a .. i p __ u __ r __ 

This consent order is valid for the period 6 months i.e., up to 07.01.2022

After receipt of certificate on No Increase in Pollution Load vide letter No. 3682, dtd. 

10.03.2021 & grant of Consent to Establish vide letter No. 7588, dtd. 04.06.2021 the production 

capacity of Ferro Chrome (FAP Unit-1 &2) 5x16.5 MVA Furnace has increased from 1,25,000 

TPA to 1,50,000 TPA. 

This consent order is valid for the product quantity, specified outlets, discharge quantity 

and quality, specified chimney/stack, emission quantity and quality of emissions as specified 

below. This consent is granted without prejudice to the court cases pending before the Hon'ble 

NGT and the Hon'ble Supreme Court of India against the industry and the general & special 

conditions stipulated therein. 

A. Details of Products Manufactured

SI. No. Product 

01. Ferro Chrome (FAP Unit- 1 & 2) 

Quantity 

5x16.5 MVA (1,50,000 TPA) 
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CONSENT ORDER 2 

B. Discharge permitted through the following outlet subject to the standard

Outlet Description Point of Quantity Prescribed standard 
No. of outlet discharge of 

discharge 

1. Domestic To be Reused in 
effluent completely gardening pH ss BOO FC 
from colony, treated in and dust (ma/I) (mg/I) MPN/ 100ml 
hostel & STPs suppression 6.5 to 9.0 100 30 100 

canteen. (3nos.) 

2 Wash water To be No --

from jigging completely discharge 
and cooling recycled/ 
water reused 

3. Treated After --

surface treatment pH ss C(" Phenolic Cyanide 

runoff from shall be (mg/I) (mg/I) compound (mg/I) 

Ferro reused and 
(mg/I) 

5.5- 100 0.1 1.0 0.2 
Chrome excess 9.0 

Plant area discharged 
to outside 
through 

Culvert -1 

C. Emission permitted through the following stack subject to the prescribed
standard

Chimney Description of Stack Stack Quantity of Prescribed 
I Stack height emission Standard 

No. (m) (Nm3/hr) mg/Nm3 

Stack attached to PM 

1. Stack attached to Ferro Chrome Plant-1 
41 3,15,000 

100 

& 2 (2x16.5MVA) 

2. Stack attached to GCP outlet of 
45 2x2,20,000 

50 

Furnace- 3 & 4 

3. Stack attached to GCP outlet of 
45 2,20,000 

50 

Furnace- 5 

4. 
Stack attached to bag filter of Drier of 

31 63,000 
100 

Briquetting Plant (FAP-I &II) 

Bag Filter of ground hopper,BC-2 100 

5. conveyor up to day bin building bunker 32 25,000 
feeding Plant (FAP-I & II) 

6. 
Bag Filter of Day bin building batching 

32 74,000 
100 

(FAP-I & II) 

7. 
Stack attached to bag filter of furnace 

30 22,000 
100 

building feeding(FAP-I & II) 
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CONSENT ORDER 3 

8. Stack attached to Drier (FAP-I11, IV & V) 20 2x25,000 100 

9. 
Bag filter attached to raw material bin 

20 20,000 
100 

mixing building and all transfer points 

Bag Filter of RMHS and transfer points 
20 2x20,000 

100 
10. 

Briquette Plant (FAP-11I, IV & V) 

Bag Filter of briquette building (FAP-1II, 
20 20,000 

100 
11. 

IV& V) 

D. Disposal of solid waste permitted in the following manner

SI.No. Type of Quantity Quantity Quantity to be Quantity Description of 

Solid waste generated to be reused off site disposed disposal site. 

reused on off 
site 

1. Slag from 431 TPD - -- -- After recovery of 
Ferro metal from slag 
Chrome the rejected slag 
plant shall be stored in 

an earmarked 
area and shall be 
used for road 
making and low 
land filling inside 
the premises. 

3. Flue Dust 25 TPD -- -- -- Shall be used in 
from FAP briquetting plant 

E. GENERAL CONDITIONS FOR ALL UNITS
1. The consent is given by the Board in consideration of the particulars given in the application. Any change or alternation

or deviation made in actual practice from the particulars furnished in the application will also be the ground liable for
review/variation/revocation of the consent order under section 27 of the Act of Water (Prevention & Control of Pollution)

Act, 1974 and section 21 of Air (Prevention & Control of Pollution) Act, 1981 and to make such variations as deemed fit
for the purpose of the Acts.

2. The industry would immediately submit revised application for consent to operate to this Board in the event of any
change in the quantity and quality of raw material / and products / manufacturing process or quantity /quality of the

effluent rate of emission / air pollution control equipment I system etc.

3. The applicant shall not change or alter either the quality or quantity or the rate of discharge or temperature or the route of 
discharge without the previous written permission of the Board.

4. The application shall comply with and carry out the directives/orders issued by the Board in this consent order and at all
subsequent times without any negligence on his part. . In case of non-compliance of any order/directives issued at any

time and/or violation of the terms and conditions of this consent order, the applicant shall be liable for legal action as per 
the provisions of the Law/Act.

5. The applicant shall make an application for grant of fresh consent at least 90 days before the date of expiry of this
consent order.

6. The issuance of this consent does not convey any property right in either real or personal property or any exclusive

privileges nor does it authorize any injury to private property or any invasion of personal rights. nor any infringement of
Central, State laws or regulation.

7. This consent does not authorize or approve the construction of any physical structure or facilities or the undertaking of
any work in any natural water course.

8. The applicant shall display this consent granted to him in a prominent place for perusal of the public and inspecting
officers of this Board.

9. An inspection book shall be opened and made available to Board's Officers during their visit to the factory.
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.. CONSENT ORDER 

10. The applicant shall furnish to the visiting officer of the Board any information regarding the construction, installation or

operation of the plant or of effluent treatment system / air pollution control system / stack monitoring system any other
particulars as may be pertinent to preventing and controlling pollu1ion of Water I Air.

11. Meters must be affixed at the entrance of the water supply connection so that such meters are easily accessible for
inspection and maintenance and for other purposes of the Act provided that the place where It is affixed shall in no case 
be at a point before which water has been taped by the consumer for utilization for any purposes whatsoever.

12. Separate meters with necessary pipe-line for assessing the quantity of water used for each of the purposes mentioned 
below:

a) Industrial cooling, spraying in mine pits or boiler feed,

b) Domestic purpose

c) Process

13. The applicant shall display suitable caution board at the lace where the effluent is entering into any water-body or any
other place to be indicated by the Board, indicating therein that the area into which the effluents are being discharged is
not fit for the domestic use/bathing.

14. Storm water shall not be allowed to mix with the Ira.de and/or domestic effluent on the upstream of the terminal manholes
where the flow measuring devices will be installed.

15. The applicant shall maintain good house-keeping both within the factory and the premises. All pipes, valves, sewers and

drains shall be leak-proof. Floor washing shall be admitted into the effluent collection system only and shall not be
allowed to find their way in storm drains or open areas.

16. The applicant shall at all times maintain in good working order and operate as efficiently as possible all treatment or
control facilities or systems install or used by him to achieve with the term(s) and conditions of the consent.

17. Care should be taken to keep the anaerobic lagoons, if any, biologically active and not utilized as mere stagnation
ponds. The anaerobic lagoons should be fed with the required nutrients for effective digestion. Lagoons should be 

constructed with sides and bottom made impervious.

18. The utilization of treated effluent on factory's own land, if any, should be completed and there should be no possibility of
the effluent gaining access into any drainage channel or other water courses either directly or by overflow.

19. The effluent disposal on land, if any, should be done without creating any nuisance to the surroundings or inundation of 
the lands at any time.

20. If at any time the disposal of treated effluent on land becomes incomplete or unsatisfactory or create any problem or
becomes a matter of dispute. the industry must adopt alternate satisfactory treatment and disposal measures.

21. The sludge generated from treatment units shall be dried in sludge drying beds and the drained liquid shall be taken to
equalization tank of treatment plant.

22. The effluent treatment units and disposal measures shall become operative at the lime of commencement of production.

23. The applicant shall provide port holes for sampling the emissions and access platform for carrying out stack sampling
and provide electrical outlet points and other arrangements for chimneys/stacks and other sources of emissions so as to
collect samples of emission by the Board or the applicant at any lime in accordance with the provision of the Act or Rules
made therein.

24. The applicant shall provide all facilities and render required assistance to the Board staff for collection of samples / stack 
monitoring I inspection.

25. The applicant shall not change or alter either the quality or quantity or rate of emission or install, replace or alter the air
pollution control equipment or change the raw material or manufacturing process resulting in any change in quality
and/or quantity of emissions, without the previous written permission of the Board.

26. No control equipments or chimney shall be altered or replaced or as the case may be erected or re-erected except with 
the previous approval of the Board.

27. The liquid effluent arising out of the operation of the air pollution control equipment shall be treated in the manner to the 
meet the prescribed standards by the Board in accordance with the provisions of Water (Prevention and Control of 
Pollution) Act, 1974 (as amended).

28. The stack and ambient monitoring system installed by the applicant shall be opened for inspection to this Board at any
time.

29. There shall not be any fugitive or episodal discharge from the premises.

30. In case of such episodal discharge/emissions the industry shall take immediate action to bring down the emission within
the limits prescribed by the Board in conditions/stop the operation of the plant. Report of such accidental discharge
/emission shall be brought to the notice of the Board within 24 hours of occurrence.

31. The applicant shall keep the premises of the industrial plant and air pollution control equipments clean and make all
hoods, pipes, valves, stacks/chimneys leak proof. The air pollution control equipments. location, Inspection chambers.
sampling port holes shall be made easily accessible at all times. 

32. Any upset condition in any of the plant/plants of the factory which is likely to result in increased effluent
discharge/emission of air pollutants and / or result in violation of the standards mentioned above shall be reported to the 
Headquarters and Regional Office of the Board by fax I speed post within 24 hours of its occurence.

33. The industry has to ensure that minimum three varieties of indigenous species of trees are planted al the density of not 
less than 1000 trees per acre. The trees may be planted along boundaries of the industries or industrial premises. This 
plantation is stipulated over and above the bulk plantation of trees in that area.

34. The solid waste such as sweeping, wastage packages, empty containers residues, sludge Including that from air
pollution control equipments collected within the premises of the industrial plants shall be disposed off scientifically to the
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satisfaction of the Board, so as no to cause fugitive emission, dust problems through leaching etc., of any kind. 

35. All solid wastes arising in the premises shall be properly classified and disposed off to the satisfaction of the Board by :

5 

i} Land fill in case of inert material, care being taken to ensure that the material does not give rise to leachate
which may percolate into ground water or carried away with storm run-off.

ii} Controlled incineration, wherever possible in case of combustible organic material. 

iii} Composting, in case of bio..cfegradable material.

36. Any toxic material shall be detoxicated if possible, otherwise be sealed in steel drums and buried in protected areas after
obtaining approval of this Board in writing. The detoxication or sealing and burying shall be carried out in the presence
of Board's authorized persons only. Letter of authorization shall be obtained for handling and disposal of hazardous
wastes.

37. If due to any technological improvement or otherwise this Board is of opinion that all or any of the conditions referred to
above requires variation (including the change of any control equipment either in whole or in part} this Board shall after
giving the applicant an opportunity of being heard, vary all or any of such condition and thereupon the applicant shall be
bound to comply with the conditions so varied.

38. The applicant, his/heirs/legal representatives or assignees shall have no claim whatsoever to the condition or renewal of 
this consent after the expiry period of this consent.

39. The Board reserves the right to review, impose additional conditions or condition, revoke change or alter the terms and
conditions of this consent.

40 Notwithstanding anything contained in this conditional letter of consent, the Board hereby reserves to it the right and
power under section 27(2} of the Water (Prevention & Control of Pollution} Act, 1974 to review any and/or all the
conditions imposed herein above and to make such variations as deemed frt for the purpose of the Act by the Board.

41. The conditions imposed as above shall continue to be in force until revoked under section 27(2) of the Water (Prevention
& Control of Pollution} Act, 1974 and section 21 A of Air (Prevention & Control of Pollution} Act, 1981.

42. The industry shall comply to all the conditions stipulated under Charter on Corporate Responsibility for Environmental
Protection (CREP} guidelines in a time bound manner as envisaged there in. (if applicable}

43. The industry shall comply to the conditions stipulated in CTE order issued by ODISHA State Pollution Control Board. 

44. The industry shall abide by E(P} Act, 1986 and Rules framed there-under

45. In case the consent fee is revised upward or the fees paid is found to be inadequate for any reason during this period,
the industry shall pay the differential fees to the Board (for the remaining years} to keep the consent order in force. If they
fail to pay the adequate amount within the period stipulated by the Board the consent order will be revoked without prior
notice.

46. The Board reserves the right to revoke/refuse consent to operate at any time during period for which consent is granted
in case any violation is observed and to modify/ stipulate additional conditions as deemed appropriate.

GENERAL CONDITIONS FOR UNITS WITH INVESTMENT OF MORE THAN Rs 50 CRORES, AND 17 
CATEGORIES OF HIGHLY POLLUTING INDUSTRIES (RED A). 

1 . The applicant shall analyze the effluent / emissions and Ambient Air Quality every month through approved 
laboratory for the parameters indicated in TABLE· 'B', 'C' & Part •'B' as mentioned in this order and shall 
furnish the report thereof to the Board on monthly basis. 

2. The following information shall be forwarded to the Member Secretary on or before 10th of every month.

a) Performance I progress of the treatment plant.
b) Monthly statement of daily discharge of domestic and/or trade effluent.

3. Non-compliance with effluent limitations

a) If for any reason the applicant does not comply with or is unable to comply with any effluent limitations
specified in this consent, the applicant shall immediately notify the consent issuing authority by telephone
and provide the consent issuing authority with the following information in writing within 5 days of such
notification.

i) Causes of non-compliance
ii) A description of the non-compliance discharge including its impact on the receiving waters.
iii) Anticipated time of continuance of non-compliance if expected to continue or if such condition has been

corrected the duration or period of non-compliance.
iv) Steps taken by the applicant to reduce and eliminate the non-complying discharge and
v) Steps to be taken by the applicant too prevent the condition of non-compliance.

b) The applicant shall take all reasonable steps to minimize any adverse impact to natural waters resulting from
non-compliance with any effluent limitation specified in this consent including such accelerated or additional
monitoring as necessary to determine the nature and impact of the non-complying discharge.

c) Nothing in this consent shall be construed to relieve the applicant from civil or criminal penalties for non­
compliance whether or not such non-compliance is due to factors beyond his control, such as break-down,
electric failure, accident or natural disaster.

4. Proper housekeeping shall be maintained inside the factory premises including process areas by a
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dedicated team. 
5. The industry must constitute a team of responsible and technically qualified personnel who will ensure

continuous operation of all pollution control devices round the clock (including night hours) and should be in
a position to explain the status of operation of the pollution control measures to the inspecting officers of the
Board at any point of time. The name of these persons with their contact telephone numbers shall be
intimated to the concerned Regional Officer and Head Office of the Board and in case of any change in the
team it shall be intimated to the Board immediately.

6. The industry shall engage dedicated qualified manpower to ensure continuous and effective operation of
online stack / Ambient Air Quality / Effluent monitoring stations for maintenance of database, real time data
transfer to SPCB server, data analysis and co-ordination with concerned personnel of process units for 
taking corrective measures in case of non-compliances and to respond to the instructions of SPCB in this
matter.

F. SPECIAL CONDITIONS:
(AIR & WATER POLLUTION CONTROL)

1. The unit shall achieve the enhance production of Ferro Chrome from 1,25,000 TPA to
1,50,000 TPA by increasing the active power input to the furnaces by increasing the
load from 11.088 MW to 13.365 MW in each furnace by increasing the power factor to
0.9 and load factor to 0.9 by using high grade chrome ore 48-52% Cr203 in the burden
mix. Under no circumstances the unit shall install any additional plant facilities to
achieve the said enhanced production capacity.

2. The industry shall comply the conditions stipulated in CTE order issued vide letter
No. 7588, dtd. 04.06.2021 and certificate on No Increase in Pollution load issued vide
letter No. 3682, dtd. 10.03.2021.

3. All the air pollution control devices like GCPs / Bag filters installed at various process units
shall be maintained, operated efficiently and continuously so that particulate matter emission
from the stack shall meet the prescribed standard of the Board as indicated in 'Table-C'. The
industry shall ensure continuous and effective operation of all the APC devices through
preventive maintenance.

4. All the potential fugitive dust generating areas of all the process units shall be covered with
the adequate suction points. The collected dust / fumes shall be treated in the GCPs / Bag
filters/ Scrubbers.

5. Appropriate air pollution control devices shall be installed to collect and treat the secondary
emissions from tapping area of the Ferro Alloy Furnaces.

6. All the transfer points and belt conveyers of both metal recovery plants shall be covered with
GI sheets to minimize fugitive emission.

7. Dry fog I water sprinkling arrangement shall be provided at potential dust generating points
like feed hopper, jaw crusher, jaw crusher, roll crusher, vibrating screen, discharge chutes
and transfer points etc. of metal recovery plants to control fugitive emission.

8. All the online continuous stack emission monitoring systems (GEMS) for measurement
of particulate matter and gaseous pollutants shall be operated effectively &
uninterruptedly and real time monitoring data so generated shall be transmitted directly
to RT-DAS server of the Board without passing through any local PC or server.

9. All the online continuous ambient air quality monitoring stations (CAAQMS) shall be 
operated effectively & uninterruptedly and the online monitoring data so generated shall be
transmitted directly to RT-DAS server of the Board without passing through any local PC
or server.
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CONSENT ORDER 7 

1 O. The pneumatic dust handling system (POHS) installed at the hoppers of all the ESPs and 
BFs shall be operated continuously and effectively so that no fugitive dust nuisance is 
created. 

11. The industry shall comply with all the stipulations contained in the Gazette Notification of
Govt. of India vide No. 155, dtd. 31.03.2012 (copy enclosed). For emission standard, the
details of 'Table-C' of this order is applicable

12. Surface runoff from Ferro Chrome Plant area shall be treated in surface runoff
treatment system (SRTS) and shall be reused and excess shall be discharged to
outside through Culvert -1 meeting the prescribed standard as stipulated in Table -B
during rainy days /rainy season.

13. The additional water requirement 43m3/day (existing -640m3/day after increasing in
production 683m3/day) shall be met from ETP of CPP.

14. Wastewater generated from the jigging section of metal recovery plant shall be treated in
settling tanks of adequate capacity and shall be reused in jigging with make-up water in a
closed loop.

15. Consent to operate is subject to availability of all other statutory clearances required under
relevant Acts / Rules and fulfillment of required procedural formalities.

The occupier must comply with the conditions stipulated in section A, B, C, D E & F to
keep this consent order valid. 

To, 
The Director, 
Mis. Visa Steel Ltd., 
At- Kalinga Nagar Industrial Complex, 
Jakhapura , Dist - Jajpur -755 026 

Encl : As above 

Memo No. 9 20 S
Copy forwarded to: 

MEMBE SECRETARY 

STATE POLLUTION CONTROL BOARD, ODISHA 
/Dt. O� - o ,- - '20 '2.I 

i) Regional Officer, State Pollution Control Board, Kalinganagar
ii) District Collector , Jajpur
iii) D.F.O, Jajpur
iv) Director of Mines, Odisha, Bhubaneswar
v) Director Factories & Boiler, Bhubaneswar
vi) Consent Register

'

.. 

,� 

\ 
CHIEF ENV. ENGINEER 

STATE POLLUTION CONTROL BOARD, ODISHA 
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CONSENT ORDER 

General Standards for discharge of environment pollutants 
PART-A:EFFLUENTS 

SI.No. Parameters Standards 

Inland surface Public Land for Marine Costal Areas 
sewers irrigation 

(a) (b) (c) (d) 

1. Colour & odour Colourless/Odou ------ See 6 of See 6 of Annex-1 
rless as far as Annex-1 
practible 

2. Suspended Solids (mg/I) 100 600 200 For process 
wastewater - 100 

b. For cooling water
effluent 10% above
total suspended matter
of influent.

3. Particular size of SS Shall pass 850 -- ----

5. pH value 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0 5.5 to 9.0 

6. Temperature Shall not exceed ------ ------ Shall not exceed 5
°C 

s
0
c above the above the receiving water 

receiving water temperature 
temperature 

7. Oil & Grease mg/I max. 10 20 10 20 

8. Total residual chlorine 1.0 _,_,_ ------ 1.0 

9. Ammonical nitrogen (as 50 50 --- 50 

N) mg/I max.

10. Total Kajeldahl nitrogen 100 --- ---- 100 
(as NH3) mg/1 max. 

11. Free ammonia (as NH3) 5.0 -- - 5.0 
mg/1 max. 

12. Biochemical Oxygen 30 350 100 100 
Demand (5 days at 
(20

°
C) mg/1 max. 

13. Chemical Oxygen 250 --- -- 250 
Demand, mg/1 max. 

14. Arsenic (as As) mg/1 0.2 0.2 0.2 0.2 
max. 

15. Mercury (as Hg) mg/1 0.01 0.01 ----- 0.001 
max. 

16. Lead (as pb) mg/1 max. 01. 1.0 ___ ,.. 2.0 
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CONSENT ORDER 9 

17. Cardmium (as Cd) mg/1 2.0 1.0 - 2.0 
max. 

18. Hexavalent Chromium 0.1 2.0 --- 1.0 
(as Cr+ 6) mg/I max. 

19. Total Chromium (as Cr) 2.0 2.0 -- 2.0 
mg/I max. 

20. Copper (as Cu) mg/I 3.0 3.0 ----- 3.0 
max. 

21. Zinc (as Zn) mg/I max. 5.0 15 ---·--- 15 

22. Selenium (as Sc) mg/I 0.05 0.05 ----- 0.05 
max. 

23. Nickel (as Nil) mg/I max. 3.0 3.0 ---·--- 5.0 

24. Cyanide (as CN) mg/I 0.2 2.0 0.2 0.02 
max. 

25. Fluoride ( as F) mg/I 2.0 15 ----- 15 
max. 

26. Dissolved Phosphates 5.0 -- ---- -------

(as P) mg/I max. 

27. Sulphide (as S) mg/I 2.0 ---- -----·--- 5.0 
max. 

28. Phennolic compounds 1.0 5.0 ----- 5.0 
as (C6H50H) mg/I max. 

29. Radioactive materials 
a. Alpha emitter 107 107 

108 107 
micro curie/ml. 

b. Beta emitter 106 106 107 106 

micro curie/ml. 

30. Bio-assay test 90% survival of 90% survival 90% survival 90% survival of fish after 
fish after 96 of fish after of fish after 96 hours in 100% effluent 

hours in 100% 96 hours in 96 hours in 
effluent 100% 100% 

effluent effluent 

31 Manganese (as Mn) 2 mg/I 2 mg/I ------- 2 mg/I 

32. Iron (Fe) 3 mg/I 3 mg/I ---·----- 3 mg/I 

33. Vanadium (as V) 0.2 mg/I 0.2 mg/I ---·----- 0.2 mg/I 

34. Nitrate Nitrogen 10 mg/I ----- --·-·--·- 20 mg/I 
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SL 
No. 

(1) 
1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

CONSENT ORDER 

PART-B: NATIONAL AMBIENT AIR QUALITY STANDARDS 

Pollutants Time Weighed Concentrate of Ambient Air 
Average Industrial Ecologically Methods of Measurement 

Residential, Rural Sensitive Area 
and other Area (notified by 

Central 
Government) 

(2) (3) (4) (5) (6) 
Sulphur Dioxide (SO2), Annual* 50 20 -Improved west and Gaeke
µg/m3 

24 Hours** 80 80 - Ultraviolet fluorescence
Nitrogen Dioxide Annual* 40 30 - Modified Jacob & Hochheiser
(NO2), µg/m3 ( Na-Arsenite)

24 Hours** 80 80 - Chemiluminescence
Particulate Matter (size Annual* 60 60 -Gravimetric
less than lOµm) or -TOEM

PM1oµg/m3 24 Hours** 100 100 - Beta Attenuation

Particulate Matter (size Annual* 40 40 -Gravimetric
less than 2.5µm) or -TOEM

PM2.s µir/ m3 24 Hours* * 60 60 - Beta Attenuation

Ozone (03) µg/ m3 8 Hours** 100 100 - UV Photometric
- Chemiluminescence

1 Hours** 180 180 - Chemical Method

Lead (Pb) µg/m3 Annual* 0.50 0.50 -AAS/ICP method after
sampling on EMP 2000 or

24 Hours** 1.0 1.0 equivalent filter paper.
- ED-XRF usinl!: Teflon filter

Carbon Monoxide 8 Hours** 02 02 - Non Dispersive Infra Red
(CO) mg/m3 (NDIR)

1 Hours** 04 04 Spectroscopy
Ammonia (N H3) Annual* 100 100 -Chemiluminescence
µg/m3 - Tndophenol Blue Method

24 Hours** 400 400 
Benzene (C�6) µg/ m3 Annul* OS 05 -Gas Chromatography based

continuous analyzer
- Adsorption and Desorption
followed bv GC analysis

Benzo (a) Pyrene Annual* 01 01 -Solvent extraction followed
(BaP)-Particulate phase HPLC/GC analysis
only, ng/m3 

Arsenic (As), ng/m3 Annual* 06 06 -AAS/ICP method after
sampling on EPM 2000 or
equivalent filter paper

Nickel (Ni),ng/m3 Annual* 20 20 -AAS/TCP method after
sampling on EPM 2000 or
equivalent filter paper

** Annual arithmetic mean of minimum 104 measurements m a year at a particular site taken twice a 
week 24 hourly at uniform intervals. 

** 24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be complied with 98% of 
the time in a year, 2% of the time, they may exceed the limits but not on two consecutive days of 
monitoring. 

by 
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YISAST EL 
Tel: +91 6726 242442 
vsl@visasteel.com 

Ref.No.VSL/MOEF&CC/2023-24/013 
Dt.25th July 2023 

To 
Dr.Bhardwaj Adiraju 
Joint Director/ Scientist "D", 
Ministry of Environment, Forest and Climate Change 
(I.A.Division), Indira Paryavaran Bhavan, 
Jor Bagh Road, Aliganj, New Delhi-110003. 

Sub: Integrated Steel Plant (1.5 MTPA and WHRB-CPP (100MW) by Mis.VISA Steel Limited. 

Dear Sir, 

This is with reference to your letter no.F.No.lA-Z/12011/22/2022-IA-l(M), dated 17.07.2023 and 
letter no.101-255/EPE/274 dated 27th March 2023 seeking to send an action taken report on the 
compliances of the observations made. 

In this regard, we would like to apprise you that we have already submitted our action taken report 
vide email dated 26.04.2023. 

For your reference, we have once again enclosed herewith the submitted action taken report with 
annexures along with a covering letter for your record and reference. The details are given below:-

1) Covering ietter with supporting annexures ( A to E).

2) Point-wise compliance (action taken report) along with its supporting annexures(A 1 to A6).

3) Since the document size exceeds the limit of 20 MB, further details (supporting annexure
of action taken report(A? to A24) are attached in the next consecutive mail.

Thanking you, 

Yours faithfully, 
For VISA Ste I Ltd., 

Cc: 1.The Chairman, Central Pollution Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi-
110032. 

2. Deputy Director General of Forests (C ), Integrated Regional Office, A/3,
Chandrasekharpur, Bhubaneswar- 751023.

3. The Member Secretary, Orissa State Pollution Control Board, Paribesh Bhavan, A/118,
Ni!kantha Nagar, Unit-VI!!, Bhubaneswar-751012, Odisha.

4. The Member Secretary, Ministry of Environment, Forest & Climate Change, Paryavaran
Bhawan, CGI Complex, Lodhi Road, New Delhi-110003.

VISA Steel Limited 
(CIN: L51109OR l 996PLC004601) 

Plant Office: Kolingonogor Industrial Complex, At/Post: Jakhopuro- 755026, Dist. Jajpur, Odisho 
Registered Office: VISA House, 11 Ekomro Kanan, Nayopalli, Bhuboneswor 751015 
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VISASTEEL 

Ref. No. VSL/MOEF&CC/2023-24/003 
Dt.26::-: Aprii 2023

To 
Dr.T.H.Mahato 
Scientist "D" & Head office, 
Ministry of Environment, Forest and Climate Change 
N3, Chandrasekharpur, 
Bhubaneswar - 751023. 

Sub: Submission of Action-taken Report 

Dear Sir, 

Tel: +91 6726 242442 
vsl@visosteel.com 

This is with reference to your letter no.101-255/EPE/274 dated 27th March 2023, seeking to send 
an action taken report on the compliances of the observations made by you within a month. 

The point-wise compliance mentioned in the action taken report is enclosed herewith for your 
record & reference. 

At the very outset, it is pertinent to mention that the complainant's whose name is mentioned in 
the inspection report were fraudulent and mere impersonations by an unknown individual, which 
vvas also pmven during your visit, as the original farmer whose land was shown by them was of 
Mr.Arun Kumar Pradhan who was also present during your inspection and who has clarified the 
allegation raised by the complainant are incorrect and baseless. This was also verified in your 
inspection report that there was no discharge of black water. 

The complainants' like Mr.Madan Mohan Samal who was engaged in VISA Steel Limited as a 
Contractor to provide service for a specific job from 20i6 to 2019 was terminated due to his 
involvement in the fraudulent activities, the issued work order is enclosed herewith as Annexure­

A. Further, Mr.Madan Mohan Samal and other representative are connived with Mr. Ashwini 
Kumar Dhal, President, Kalinganagar Paribesh Surakshya Samiti (KNPSS). 

Kalinganagar Paribesh Surakhya Samiti (KNPSS) is not an independent body and operates on the 
vested interests of Mr. Ashwini Kumar Dhai to further his ulterior extortionist motives and thus 
the Complaint has been made solely to malign the Company and cause substantial damage to 
the reputation of VISA Steel Limited. It is pertinent to mention that Mr. Ashwini Kumar Dhal 
controls KNPSS and him and his associates are consistently lodging baseless complaints against 
the Company to dislodge working of VISA Steel Limited for his own personal interests. 

VISA Steel Limited 
(CIN: LS 1109OR l 996PLC004601) 

Contd.2 

Plant Office: Kolingonogor Industrial Complex, At/Post: Jokhopura- 755026, Dist. Jajpur, Odisho 
Registered Office: VISA House, 11 Ekomra Konon, Noyapalli, Bhuboneswor 751015 
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::2:: 

We had already apprised you of the true facts and circumstances of the matter during your visits, 
however, the same are also delineated herein below for your kind convenience and ready 
reference:-

1) VISA Steel Limited has installed a 4400 Cubic Meter per day capacity for treating surface
runoff water and apart from that a 1000 Cubic Meter per day ETP and RO is installed at
captive Power Plant and 1000 Cubic Meter RO is installed at WTP plant for utilization of
si.ored wale, froir1 lhe rain water rese,voi,.

The Kalinganagar, Jajpur Industrial Area holds the distinction of being one out of the 17 
National Manufacturing Investments Zones (NMIZ) in India and over last two decades, 
many industries like Tata, JSL, JSW, TSML, VISA, Maithan, BRPL, Nu Vista and KJ Ispat 
etc have established their units in Kalinganagar. However, the supporting infrastructure 
required in Kalinganagar like separate channelization of sewerage and surface runoff 
water to a collection sump at lowest elevation, setting up sewerage treatment plant (STP) 
and Surface Runoff Treatment Plant etc., which are supposed to be development under 
the KNIMZ scheme as was suggested by WAPCOS in their report to IDCO & JCDL. 

The topography of the Kalinganagar consists of hill top area having forest and large 
catchment area with the elevation varying from 180 meters above sea ievei to 30 meters. 
The set-up industries like Tata Steel is at 57 Meters, Jindal Stainless Steel is at 49 meters, 
TSML Ferro-tech is at 55 meters, VISA Steel Limited is at 35 meters and other nearby 
villages like Jakhapura, Kudumusahi etc. are at the lowest elevation starting from 55 
meters to 30 meters. 

This steel hub witnesses heavy rainfall to the tune of 700 mm to 1400 mm during the 
rainy season and other seasons due to cyclonic / lower pressure effect. As the topography 
is not plain and terrain of the land gradually gets sloped in all directions, the rainwater 
gushes from the hill top area to the industries situated at the high elevation to the 
industries at low elevation and further to inland areas as a natural phenomenon. 

Due to the above disadvantage of topography and non-implementation of supporting 
infrastructure by the Govt. authorities, VISA Steel whieh is situated at the lowest elevation 
faces the huge surface runoff and at-times during heavy rain the excess surface runoff 
water gets discharged. 

The above issues have been apprised by VISA St.eel Limited since 2014 to various 
Government Authorities like Collector, Jajpur, ADM(Kalinganagar), CEO, Jajpur Cluster 
Development Limited (JCDL), Kalinganagar Development Authority (KNDA) and Member 
Secretary, State Pollution Control Board, Bhubaneswar. The related correspondence is 
attached herewith as Annexure-B.

Contd.3 

188 1652



::3:: 

2) Recently, Kalinganagar Industries Association has also apprised the above issues faced by
the Kalinganagar Industries to Chief Secretary and Chief Development Commissioner,
Govt. of Odisha. The letter is attached herewith as Annexure-C.

The residual water from the upper catchment from the rainfall which has occurred over 
5-6 days ago, also flows at the rate of approx. 70 - 130 Cubic Meter per hour, and the
same was also shown to you during your visit.

3) Taking the advantage of the above issues the President, KNPSS on its own or through its
associated members/ person iodges frivoious compiaints before the muitipie authorities
and judicial forum.

4) In pursuance of one such complaint regarding the alleged discharge of water, air pollution,
declining crop yield and skin irritation due to discharge of its effluent from VISA Steel
Limited, the Member Secretary, SPCB, has issued letter no. 4573, dated 19.05.2020 to the
Collector and District Magistrate of Jajpur. The same has been enclosed and marked as
Annexure-D.

The letter refers to an Inspection Report dated 07.03.2020 verified by R.O., SPCB, 
Kalinganagar, wherein it is recorded that the Company has installed and has a fully 
rundional STP ro, ils canteen building, Sul'fac.e Runoff T1ealrnenl Facility for the 
treatment of surface runoff generated from plant area and Reverse Osmosis Treatment 
System for recycling waste water generated from Power Plant. The Plant has taken all 
the steps for air pollution control measures and any discharge of rain water through 
seepage in culvert no.1 was well within prescribed standard of the board. 

5) Further SPCB board has expressed its inability to verify the alleged damage to agriculture
and health problem alleged in the vicinity of M/s.VISA Steel Limited and requested the
Collector, Jajpur, to instruct the District Agriculture Department and Health Department
to enquire on the above said damage. It is further pertinent to mention that the Additional
District Magistrate, Jajpur has submitted the enquiry report made by the Chief District
Agriculture Officer, Jajpur and Chief District Medical and Public Health Officer, Jajpur vide
letter no.16014, dated 17.11.2020 to the Member Secretary, SPCB. The same has been
enclosed and marked as Annexure-E. The report of Chief District Agriculture Officer
clearly states that agricultural activities can be taken successfully in the area mentioned
by Mr. Ashwini Kumar Dhal in his complaints. The report of Chief District Medical and
Public Health Officer, Jajpur further states that skin irritation may be due to an allergic
skin condition or any other reason, and not due to contact with the discharge of effluent
of M/s. VISA Steel Limited, Kalinganagar.

Contd.4 
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::4:: 

6) However, despite such overwhelming evidence against the allegation made by the
complainant has been pursuing his baseless application before SPCB, MoEF and Hon'ble
National Green Tribunal. The above information clearly evinces that the complainants are
not public spirited individuals raising genuine environmental concerns, rather they are
merely using the cover of KNPSS/ Complaints to harass industries in the area including
the undersigned.

The undersigned is a completely environmentally compliant industry and has even been 
recognized as such by the SPCB. 

Thanking you, 

Yours faithfully, 
For VISA Steel Ltd., 

r�-
[Manoj Kumar] 
Director 
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IMPLIMENTATION STATUS OF ENVIRONMENTAL PROTECTION MEASURES AS PER EIA/EMP 

FeCr-1 - Environment measures 

Sl No Location(Unit) 
Name of the 

equipment 
Attached to No of bag 

I.D. FAN

CAPACITY 

(NM3/hr) 

GAS 

CAPACITY 

(NM3/hr) 

WORKING 

STATUS 

1 

Ferrochrome 

Complex-01 

Gas cleaning 

Plant01 SAF01 2160 107500 230000 OK(Running) 

2 

Ferrochrome 

Complex-01 

Gas cleaning 

Plant02 SAF02 2160 107500 230000 OK(Running) 

3 

Ferrochrome 

Complex-01 Dry fog nozzles 

RMHS Ground 

Hopper(F1&F2) 6 OK(Running) 

4 

Ferrochrome 

Complex-01 

DHS SILO FOR 

SAF01&02. GCP SILO Area 50 OK(Running) 

5 

Ferrochrome 

Complex-01 Dry fog nozzles GCP SILO Area 2 OK(Running) 

6 

Ferrochrome 

Complex-01 

Dust Extraction 

System 01 

RMHS Feeding 

System 126 25,000 27,500 OK(Running) 

7 

Ferrochrome 

Complex-01 

Dust Extraction 

System 02 

RMHS Day bin 

Bunker 364 74,000 81,400 OK(Running) 

8 

Ferrochrome 

Complex-01 

Dust Extraction 

System 03 

RMHS Furnace 

Feeding 110 22,000 24,200 OK(Running) 

9 

Ferrochrome 

Complex-01 

Dust Extraction 

System 04 Briquette Plant01 308 60,000 66,000 OK(Running) 
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FeCr-2- Environment measures 

Sl No Location(Unit) 
Name of the 

equipment 
Attached to No of bag 

I.D. FAN

CAPACITY 

(NM3/hr) 

GAS 

CAPACITY 

(NM3/hr) 

WORKING 

STATUS 

1 

Ferrochrome 

Complex-02 

Gas cleaning 

Plant03 SAF03 2160 107500 230000 OK(Running) 

2 

Ferrochrome 

Complex-02 

Gas cleaning 

Plant04 SAF04 2160 107500 230000 OK(Running) 

3 

Ferrochrome 

Complex-02 

Gas cleaning 

Plant05 SAF05 2160 107500 230000 OK(Running) 

4 

Ferrochrome 

Complex-02 Dry fog nozzles 

RMHS Ground 

Hopper(F3&4) 6 OK(Running) 

5 

Ferrochrome 

Complex-02 Dry fog nozzles GCP SILO Area 2 OK(Running) 

6 

Ferrochrome 

Complex-02 Dry fog nozzles 

RMHS Ground 

Hopper(F5) 6 OK(Running) 

7 

Ferrochrome 

Complex-02 Dry fog nozzles GCP SILO Area 2 OK(Running) 

8 

Ferrochrome 

Complex-02 

Dust Extraction 

System 01 BQT.Dryer Building 100 12000 12000 OK(Running) 

9 

Ferrochrome 

Complex-02 

Dust Extraction 

System 02 BQT.Bin Building 120 25000 25000 OK(Running) 
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CPP- Environment measures 

Sl No Location(Unit) 
Name of the 

equipment 
Attached to No of Field 

I.D. FAN CAPACITY

(NM3/hr) 
WORKING STATUS 

1 
CPP 

ESP CFBC Boiler 04 2,50,000 OK(Running) 

2 CPP ESP WHRB-1 04 1,20,000 OK(Running) 

3 CPP ESP WHRB-2 04 1,20,000 OK(Running) 

COKE- Environment measures 

Sl No Location(Unit) 
Name of the 

equipment 
Attached to Capacity WORKING STATUS 

1 
Coke 

Wet Dedusting 
System 

Coal Hammer Crusher 2000 M3/hr OK (Running) 

2 Coke Impact Sprinkler Coal Ground Hopper 08 nos. OK (Running) 

3 
Coke

DFS Coke Cutter Building 02 nos. OK (Running) 
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Additional Dust Extraction System 

LOCATION ATTACHED TO 
NAME OF 

EQUIPMENT 

NO. 
OF 

BAG 

I.D. FAN
CAPACITY
(NM3/hr)

GAS 
CAPACITY 
(NM3/hr) 

WORKING 
STATUS 

MBF 
Conveyor & screen discharge point at 
RMHS 

Dust Extraction 
System # 1 

392 85,800 78,000 

OK(Running) 

MBF BC-6 of RMHS 
Dust Extraction 
System # 2 

36 7,500 6,800 
OK(Running) 

MBF Cast house 
Fumes Extraction 
System 

840 2 X 95000 175,000 
OK(Running) 

DRI Coal Screening circuit 
Dust Extraction 
System # 1 

864 2 X 84000 152,000 
OK(Running) 

DRI Coal daybin 
Dust Extraction 
System # 2 

208 55,500 50,500 
OK(Running) 

DRI Iron ore screening 
Dust Extraction 
System # 3 

144 30,500 27,500 
OK(Running) 

DRI Iron ore crushing circuit 
Dust Extraction 
System # 4 

308 68,200 60,000 
OK(Running) 

DRI Iron ore daybin 
Dust Extraction 
System # 5 

100 21,500 19,500 
OK(Running) 

FeCr 
Ground hooper & BC-2 
conveyor upto Day bin building 
bunker feeding 

Dust Extraction 
System # 1 

126 24,200 25,000 

OK(Running) 

FeCr Daybin building batching 
Dust Extraction 
System # 2 

364 81,400 74,000 
OK(Running) 

FeCr Furnace building feeding 
Dust Extraction 
System # 3 

10 27,500 22,000 
OK(Running) 

FeCr Brequitte Plant 
Dust Extraction 
System # 4 

308 66,000 60,000 
OK(Running) 
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Note:    

SRTS system comprises of: of - 

SRTS - Environment Measures 

 SRTS-1 (VSL) SRTS-2 (COKE) 

 Bar & Screen Chamber 

Oil & Grease Separation System 

Equalization Tank with diffuser 

Additional collection cum Equalization Tank 
Flax Mixture having facilities for dosing lime, alum & Poly electrolyte 

Clarifloculator 

Clarified water collection tank 

Multi grade sand filter 

Activated carbon Filter 

Phenol Removal Filter 

Treated water Tank 

Sl. No Parameter Inlet Outlet 

1 Capacity (Cum/day) 4400 4400 

2 Flow rate (Cum/hr) 200 200 

3 Hours of operation 22 22 

4 pH 6.5-8.7 7-8 

5 Phenol (mg/l) 4 – 1 <1 

6 TSS (mg/l) 400 <10 

7 Oil & Grease (mg/l) 15 Nil 

11 TDS (mg/l) 1000 1000 

13 Cyanide (mg/l) <0.01 NIL 

Sl. No Parameter Inlet Outlet 

1 Capacity (Cum/day) 250 250 

2 Flow rate (Cum/hr) 12 12 

3 Hours of operation 22 22 

4 pH 6.5-9.00 7-8 

5 Phenol (mg/l) 2– 3 <1 

6 TSS (mg/l) 400 <10 

7 Oil & Grease (mg/l) 15 Nil 

11 TDS (mg/l) 1000 1000 

13 Cyanide (mg/l) <0.03 NIL 
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Blast Furnace -Environment Measures 

Sl No Area Location 
Name of the 

Equipment 
Capacity 

No of 

Equipment 
Operating System Status 

01 Blast Furnace Belt Press 756 kg/hr. 01 Hydraulic Press 
Not in Operation 
due to Plant Shut 

02 Blast Furnace Thickener 756 kg/hr. 01 

Settling at bottom 
Overflow from top 
Rack & pinion arrangement for collection 
of slurry at bottom. 

Not in Operation 
due to Plant Shut 
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STP - GT HOSTEL (150 KLD) STP - CANTEEN BUILDING (50 KLD) 

STP – COLONY (50 KLD) 

Sl No Description Unit Inlet Outlet 

1 Water flow m3/hr 1.5 1.47 

2 Ph 7.5 7.0 

3 TSS Mg/l 30.0 5.0 

4 Oil & Grease Mg/l 12.3 4.5 

5 BOD Mg/l 20 6.0 

6 COD Mg/l 70.3 2.1 

Sl No Description Unit Inlet Outlet 

1 Water flow m3/hr 3.5 3.4 

2 Ph 7.8 7.2 

3 TSS Mg/l 45 11 

4 Oil & Grease Mg/l 9.5 2.5 

5 BOD Mg/l 38 7 

6 COD Mg/l 85 20 

Sl 
No 

Description Unit Inlet Outlet 

1 Water flow m3/hr 2.0 2.0 

2 Ph 8.2 7.3 

3 TSS Mg/l 50.0 10.0 

4 Oil & Grease Mg/l 11.7 3.0 

5 BOD Mg/l 40 7.1 

6 COD Mg/l 90.5 2.7 
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ETP/RO- (1200 KLD) 
Sl. No Parameter Inlet Outlet 

1 Capacity (Cum/day) 1400 max 
Into process:-950-1000 & 

for gardening :-450-400 

2 Flow rate (Cum/hr) 70 
To process :-50 & 

To gardening :-20 

3 Max Hours of operation 22 22 

4 pH 6.5-8.7 7-8

5 TDS (mg/l) <700 100-125

6 TSS (mg/l) <70 <10 

7 Total Hardness 400-420 <70 

8 Chloride 70-80 15-20 

9 Iron 0.3 <0.15 

Sl.No Parameters Design 

Value 
Unit 

1. Appearance Clear* ---- 

2. Color Nil Hz 
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RO Specification at Rain Water reservoir 

Feed water parameter at RO inlet 
Sl No Parameter Range 

1 pH 8.4 
2 TDS (Max) < 1268.0 ppm 
3 Total Hardness as CaCO3 < 530.0 ppm 

4 Feed temperature 25-30° C
5 Maximum Iron as Fe < 0.3 ppm (At inlet of MCF of RO) 
6 Alkalinity as CaCO3 < 190.0 ppm 
7 Reactive Silica as SiO2 < 33.8 ppm 
8 Colloidal Silica Nil (Considered) 

9 Chloride as Cl < 127.8 ppm 
10 TSS < 5 ppm (At inlet of MCF of RO) 

11 SDI < 3 

12 BOD & COD Nil (Considered) 
13 Oil & Grease Nil (Considered) (At inlet of MCF of RO) 

14 Free Residual Chlorine Nil (Considered) (At inlet of MCF of RO) 

Product Water 
Sl No Parameter Range 

1 TDS < 30 ppm 

2 pH 6.0 to 6.4 

3 Total Hardness as CaCO3 < 5 ppm (Commercially zero) 
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RO System comprises of – 

1. Raw Water Storage Tank

2. Oxidation Chamber

3. Dual Media Filter

4. Activated Carbon Filter

5. Antiscalant Dosing System

6. SMBS Dosing System

7. Micron Cartridge Filter

8. RO Unit

9. RO Water Storage Tank
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EPBX: 2561909/25628�7 

EmaU : ruw.ll!tJb.J..19spcbo0rd.01g 

Website : www.ospcboard.org 

STATE POLLUTION CONTROL BOARD, ODISHA 
lDErARTMENT OF FOREST&. ENVIRONMENT GOVERNMENT Of ODISHA} 

Poribesh Bhawon. A/118. Nilokanthanogor, Unit-VIII, 
Bhuboneswar 751012 

No_!f
_,_

1 ->-? ..... ,�____,/ IND-I-CON- 5008 Dt 11. C �, '1()'[2) 
Sy Speed Post / E-Mail 

To 

The Collector and District Magistrate 
JoJpur 

Sub : Complaint petition received from Sri Aswlnl Kumar Dhal. President, 

Sir, 

Kallnganagor Poribeso Surkshyo Samltfee, At:Jakhapura,Jojpur against 
M/s. Visa Steel Ltd., At• Jokhopura, Kallnganogar Industrial Estate , Dist -
Jojpur-Reg. 

In inviting reference to the subject cited above, it is to mention that 

frequent public complaints are rece·ved from Sri Aswini Kumar Dhol, President, 

Kalingonagor Poribesa Surakshya Samittee against M/s. Visa Sleel Ltd., At­

Jokhopura. Kolingonogor Industrial Estate, Dist -Jajpur regarding discharge of 

wastewater and air pollution caused by the aforesaid industry, Inspections hos 

been mode from this otflce and our Regional office, Kalingonagor and the 

industry hos also been directed to toke certain measures like instollahon of STP 

for it's canteen. to provide treatment foe, ity for surface runoff and Reverse

Osmosis treatment system for recycling of woslewoter generated from lhe 

power plant and toke steps for air pollution control measures. 

From the latest inspection report of dtd.7 .3.2020 of Regional Officer, SPC 

Boord. Kotinganogar it is verified that the industry has installed STP for it's 

canteen, installed surface runoff treatment facility for treatment of surface 

runotf generated from plant area and also installed Reverse Osmosis treatment 

system for recycling of wastewater generated from power plant. II is also. 

revealed that the planl is mostly recycling it's treated effluent and some 

seepage waler from rain water harvesting pond was discharged to outside 

drain near culvert-I. which is within prescribed standard of the Boord. The 

particulole molter emission from the stacks of operating plants Hice FAP and CPP 

were found within the prescribed standard of the Boord. 

P.T.O 
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//2// 

The complainant Sri Aswini Kumar Dhal, President, Kalinganagar Paribesa 
Surakshya Samittee has filed case in Hon'ble NGT, Kolkata Bench against M/s. 
Visa Steel Ltd. regarding environmental issues. The said matter is subjudice 
before the Hon'ble Supreme Court of India. 

The Complainant Sri Aswin Kumar Dhal, President, Kalinganagar Paribesa 
Surkshya Samittee, Jajpur again has submitted a petition dtd.8. l 2.2019(copy 
enclosed) to this office against M/s. Visa Steel Ltd., regarding declining of crop 
yield and skin irritation due to discharge of its effluent. Another petition 
dtd.11.02.2020 (copy enclosed) has been received from Sri Susanta Das of 
village Marthapur, PO: Sribantapur, Dist:Jajpur against M/s Visa Steel Ltd., 
complaining the same issues. 

It may be mentioned that the Board does not have expertise to verify the 
damage of agriculture and health Problems, as alleged around M/s Visa Steel 
Ltd., due to discharge of effluent from this plant. 

In view of above, it is requested to instruct the District Agriculture Dept. 
and Health Dept. to enquire into the matter regarding damage of agriculture 
and health issues as alleged in the vicinity of M/s Visa Steel Ltd., at Jakhapura 
under your jurisdiction and forward the report to this office to resolve the above 
issues. 

Encl: As above 

'I�?-
t1Memo No. 7 

----�-� 
-�fdtd. l<J• CJ!:,'\ UJ2,t?

Yours faithfully, 

p. \�Io<.;) 'w�
Member Secretoly 

Copy forwarded to the Regional Officer, SPC Board, Kalinganagar for 
information and necessary action. 

MemoNo. 1!?2'� /dtd. 1 /, �� 902-D

�s\'Y',,.

Chief Env. Englnekr 

Copy forwarded to Sri Aswini Kumar Dhal, President, Kalinganagar 
Paribesa Surkshya Samittee, At/PO: Jakhapura, Dist:Jajpur -755026/ Sri Susanta 
Das S/O Sri Ganeswar Das,At:Marthapur,PO:Sribantapur,Dist:Jajpur-755015 for 
information 

�4'�Chief Env. Engineer 
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OFFICE OF THE CHIEF DISTRICT AGRICULTURE OFFICER, JAJ PUR 

To 

Letter No. I 6 cl 9 

The Additional District Magistrate, Jajpur. 

Sub:- Findings of Grievance Petition received from Sri Aswani Kumar Dhal, President, 
Kalinganagar Panbesa Surakhya Samittee, At-Jakhapura against M/s Visa Steel Ltd., 
At-Jakhapur. 

Ref:· Your letter No.7721 dt.28.05.2020. 

Sir, 
With reference to the subject cited above, It is to inform that the complainant Sri 

Aswani Kumar Dhal, President, Kalinganagar Paribesa Surakhya Samittee has submitted a 

petition against M/s Visa Steel Ltd. regarding declining of crop yield and skin irritation 

due to discharge of effluent from the plant. 

The above matter has been referred to Agril. District Officer, Jajpur Road to jnquiry 

and report. .'\fte r spot verif ication it cou Id not ascertain eel the result of the efflue n c 1., a�t'.' 

in the crop. Therefore unanimously it was decided to send the soil sample and water 

sample to Collage of Agriculture, OUAT, BBSR for analysis. As per analysis report (report 

attached) it is revealed that crop can be taken successfully in the area. 

This is for favour of your information and necessary action. 

Yours faithfully, 

,-•- ) (�··� --· ,. 

/�
.--

}' c·.,;.-,f ·J,19
..,, 

... , ... �-

Chief m,tfict AgncuJture Officer, 
;,,., Jajpur 
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1)1£PART!\1ENT OF SOIL SCIENCE & AGRTCUL TURAL CHEMISTRY 
College of Agriculture 

Oris.cm University of Agriculture & Technology, Illrnbaneswnr- 751 003M:>L-094376288�� '...6370292202; E-mail: ssachoctouat@omail.com 
au:==·· cw 

Letter No. \:3 \� 
lrom 

ISSAC., Dt. o:r I C:,f:s \ �b:l.V 

Dr R.K..Pc1tra 
Prnfessor & l·kad 

fo 
1'11c Agriculture District Orticer 
Jaipur Rond 

\11b: An,1lysi� reprort of l no. of-' soiJ and l no. of w�1ter sample. 
1Zl!f'. Nl.l- Your Lener No-372 Datcd-25/06/2020. 

·: ir.
Submitting herewith the am1lysis rcrort of I no. of soil and l no. of water sample.sui}plied 

Soil 
SI.No Parameters Snmplc No-1 Stat,is 

I pH 8.15 Alim line 
EC fd5nl'1)

... 
)formal 

� 
") 

l
J.045J.. 

9.01 Hi�h 
' 

t 
'., 

. '" 

-I t\ �·[ i'i I l,._;·IW) I 
.:.Jb. L 

5 ;\vi. P (k::;/lrn) I 26.4 High 
--·-

K <k:J h:i) 
' 

-U-+ 0 High 6 1\\'I I

--
F �\No l'aramclt'1·.� Snnmlc No-01 

rll 
I 2 IT( dsm·•) i 
---�--�-t�( >/ \I\ICll� __ j_-__ 

4 - - I IC01. I f''l.:•.l�L- -- '
5 t ·n·' (mcoL12 
6 M�!F 

(mcq/lJ

7 N,/· (mcci/1) -·

8 K (.mcq/lJ 

9 SO/. (mt:/1) 
10 Cl' (mcq/1) 
I 1 N03 . (mg,. I) 
12 RSC (1:1cq/l) 

13 SAR 

7_5r, 
0 1,i 
2.0 

4.0 

2.49 ! 

1.66 
3.73 
0.26 
91.8 
10.0 
I 1.0 
1.85 
2.59 

Yo ly 

\ 

Profcsscw--&1-f enp
,,.. ,vr1)r>-:Y\otr w 
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To 

OFFICE OF TIIE Cllll◄:F l)ISTRJCT MEDICAL & PllBLIC 111<:ALTII OFFICl�H, 

JA,Jl'UR 

Ldh:r 0. ____ v_�'--�-�l ______ Dale. -�)1��-J,,;_):������-

The /\dclitional District Magistrate, .lajpur. 

Sub:- Conipliancc of the co111pbint pelition received rrn111 Sri Aswani ku. I )lwl. 
President, Kalinga11agar Paribcsa Surnkhya Sarnittcc, /\.t- .lakhapura :1g.�1i11sl 
MIS Visa Steel Ltd., Jakhapur, Dist-Jajpur. 

Ref:- Colkctorak Idler No-7721 d:11ccl. 28.05.2020. 

Sir, 

In inviting :1 reference. lo the subject cited above , I ,1111 enclosing lil'n:\\ itl1 
the detail status report submitted by the Medical Olliccr, .l:1khapu1·, ·1 Pl IC(Ni umkr 
Cl IC' Danngadi or J��jpur District rcg:1rdi11g lllll11ber or j1LTS011S alti:IHI the ( )[ 1 l) {.,· 
Jaklwpura J>HC(N) suffering l'ron1 Skin irritation sincL' l;!sl ten years. hrni1LT th,: 
M.O., Pl IC(N) Jakhapura submitted the skin irritation report or .lakk1pm:1 ( i.l'.
during the month or August'20:20 as per the fidd survey clone by /\SI I/\ ;.·.:.

/\nganwari workers. Copy of' the report subrnillcd by the 'LO.Pl IC( ') .l:1kh:q)t1r.1
is enclosed.

l-\1rthi...'r it is to i 11 l'mrn you th,ll skin irrit:1tio11 nwy he clue to 111:111:- :ii k1·;, :1: 
skin co11Ji1ion ,llld other reasons ,11rny not be due to ronl�1ct \Villi discli:1r):'.L' ;,j

crllucm of M/S VIS/\ Skl.·I Ltd, K:tlingan:1g:1r. 

This is ror your ki11d i11fonn:1tion and necessary cnp1pli:111cc. 

Enclosure :- /\s stukd abo\'c. 

YO LI rs fo i t IJ ru 11 v ' 

� 
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_.,.-------

' 

: COLLECTORATE,JAJPUR 

: . �t• . Ph. 06728-222001 (0), 222330 (R), Fax-222087 ·11. � ._�ail: dm-jajpur@nic.in, web site: www.jajpur.nic.in 
t'1 � : � (Judicial Section) 
¼ 1/) No. I-J-17 /2023/ i .3,. / / 7 /dated o1 I. I I 

'� 
The Special Secretary to Government Forest, Environment & Climate Change Department. 

' '

Sub: Grievance,'Allegation by inhabitants of Jakhapura, Jajpur against VISA Steel for discharging of coke contaminated water to the cultivated land & seeking ::ompensation to farmers-reg. 
Ref: Your letter No-16539 / dtd.05.08.2023 
Sir, 

In invitinE a reference to the subject cited above, l am to say that, 
grievances/allegi�tions have been received from inhabitants of peripheral GPs 
& Villages na·nely Jakhapura, Mangalpur, balingabandi, Telibahali, 
Satbainsiya, Da 1agadi etc., allegedly are being heavily affected by the 
contaminated w�'.ter, toxic fly ash, dust & smoke generated by VISA Steel, 
Kalinganagar. TLe said grievance has been duly enquired by the Additional 
District Magistn . .te, Kalinganagar, the Chief District Agriculture Officer, 
Jajpur & RO, SPCB, Kalinganagar and submitted their reports. 

It reveals ft om the report of the CDAO, J ajpur that a team com prising of 
Agriculture Offi< er, Jajpur Road, Scheme Officer O/o ADO, Jajpur Road, 
Block Agricultt re Officer, Danagadi, Village Agricultural Workers of 
Jakhapura & Mz . .11galpur have visited the said villages. Though the petitioners 
were informed i::rior to visit by Krushakasathi and concerned VAW to be 
present at the �ime of enquiry they did not turn up for same. During 
inspection some land ovmers came to the spot and expressed that the 
discharge of wat-�r by M/s VISA Steel plant is helpful for both Kharif & Ravi 
crop cultivation ,·,f nearby villages of Jakhapura GP and they have stated that 
the crop yield is ·Jetter than other places in the block. Also stated that If VISA 
stops the water t 1eir crops will face drought situation. 
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Besides, it is revealed 

;as been granted consent t""_.,. __ 

certain special condition to b��:.-N) 
-=------

RO, SPCB that VISA Steel 

ollution Control Board wjth 

he unit was last inspected on 

as discharge of treated _surface 08.09.2023 and iit was observen,,"l< .... l<J_l ....... �°?1..--

run off to outside near culvert no-1. The water sample was colleo�ed for 

analysis and it is revealed from the analysis report that the quality of water is 

meeting the prescribed standard of the Board. 

Further, representation has been received by the RO, SPCB, 

Kalinganagar on 30.09.2023 from the farmers of Jakhapura Village of Jajpur 

adjacent tc M/s Visa Steel Ltd, requesting to release water in systematic way 

which will be utilized for the agriculture purpose. The copy of the enquiry 

reports of 1 he above Authorities are enclosed herewith for kind information 

and necessary action. 

Enclosures: As above 

'( !_ 

Yours faithfully, 

m..-----

;..,Collector & District Magistrate, 
· . Jajpur 

208 1672



To 

Sir, 

r 
,. 

J 

OFFICE OF THE CHIEF DISTRICT AGRICULTURE OFFICER, JAJPUR. 

Letter No. 

The Deputy Collector, Judicial, Jajpur. 

Compliance of Enquiry report regarding discharge of waste water by 
VJSA Steel to Agriculture Land. 

Your office Letter No.l-J-17 /2023/10457(3] dt.08.09.2023. 

In inviting a kind reference to the subject cited above, l am to enclose 

herewith the compliance Enquiry report regarding discharge of waste water by VISA Steel 

to Agriculture Land submitted by ADO, Jajpur Road for favour of your kind information and 

necessary action. 

Yours faithfuJly 
Endo:-As above. 

Chief Distrjct Agriculture,Officer, 
Jajpur. 
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En ricultural land 
• J 

As per the ins 

4160, dt: 13.9.2023 a , 

.....:.,,�ture Officer, Jajpur vide his Letter No: 

re District officer, Jajpur Road, Sc� ,;_,me 

e Officer, Danagadi, Assistant Agriculture Officer O/o ADO Jajµ"ur ·Rp�.:'81���1Mi 

Officer, Danagadi, Village Agricultura Workers of Jakhapura & Mangalpur have visited 

Jakhapura, Mangalpur, Balungabandi, Telibahall, Satabainsia villages of Danagadi bloc-k. 

Though the petitioners were informed prior to visit by l<rushak Sathi and concerned VAW to 

be present at the time of enquiry they did not attend. 

On field enquiry the crop condition of Paddy in ;;ibove villages were found in good 

condition. During the inspection some land owners came to the spot and expressed that the 

discnarged water by VISA steel plant is helpful in both Kharif and Rabi crop cultivation. Due 

to water availability they are able to take up the 2nd crop like pulses. They also told that the 

crop yield is better than other places in the block. In this regard subsequently the land 

owners had submitted their written statement (Attached) mentioning that their crops and 

land are not damaged by VISA steel discharged water. Also they have stated that if VISA 

stops the water their crops will face drought situation. 

In this regard the Paddy Crop Cutting Experiment report of Kharif 2022 (Attached) 

was analyzed and compared with block average report (Attached). It is found that the 

average Paddy yield of Jal<hapura GP was 41.84 Qtl per hectare as against Normal yield of 

Danagadi block which is 26.08 Qtl per hectare and it is is 60% higher than Normal yield .. It 

indicates that the crop yield of Kharif paddy is not affected by discharge water of VISA steel 

plant. 

Villagers of Mangatpur, Satabainsia, and Telibahali of Danagadi block told that no 

VISA Steel discharge water comes to their land. 

r-.. 
1\\ �-� r, -. 
\� \ ,,.. \ I)� . c-, \ J ,\"< \ ., 

h " .,.__ .,_ �·r<:'':r-- • \ ,v 

,> c.:::,.��.:,S·�':"'1;:-1 b, 
Assistant Agriculture Officer, Block Agriculture Officer, Scheme Offirer 

0anagadi Danagadi O/o ADO Jajpur Road 

I I 

Agriculture Districi officer, 
Jajpur Road 
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55 OLAI.A s RAMPILO 

55 OLALA 5 RAMPILO 

S5 OLALA 5 OLALA 

55 OLALA s OLALA 

55 JAKHAPURA 6 JAKHAPURA 

55 JAKHAPURA 6 JAKHAPURA 

55 JAKHAPURA 6 BALUNGABAND 
' 

55 JAKHAPURA 6 
BALUNGABAND 
I 

55 CHAN DIA 7 ANKURAPAL 

55 CHAN DIA 7 ANl<URAPAL 

55 CHAl'IDIA 7 BHARADAPASI 

55 CHANDIA 7 BHARADAPASI 

55 PANKAPAl 8 MANOHARPUR 

55 PANKAPAL 8 MANOHARPUR 

55 PANKAPAL 8 MANOHARPUR 

55 PANKAPAL 8 MANOHARPUR 

55 MANATIRA 9 RABANA 

55 MANATIRA 9 DASAMANIA 

ss MANATIRA 9 DASAMANIA 

55 MANATIRA 9 DASAMANIA 

55 
KUMBHIRAGA 10 

-
MARUTll<ARA 

In• 

55 KUMBHIRAGA 10 MARUTlKARA 
"'. 

�5 KUMBHIRAGA 10 MARUTIKARA 
na 

VI "nDUl□t'\r I\ VI H\11�1-JICn\t:.l\n 

17 298 

17 497 

18 322 

21 292 

21 1677 

22 371 

22 349 

24 _ 2249 

24 101S 

25 397 

25 395 

26 138(; 

26 1530 

27 59 

27 60 

33 209 

33 414 

33 456 

33 7D 

38 97 

39 2 

39 315 

39 139 

42 20 

42 480 

42 826 

•.. - -

YES 

YES 

YES 

YES 

YES 

NO 

YES 

YES 

NO 

YES 

YES 

YES 

YES 

YES 

NO 

YES 

YES 

Y£S 

YES 

YES 

YES 

YES 

YES 

YES 

YES 

YES 

·- ·• 

P2 

P3 

P4 

P2 

P4 

SOM 

P3A 

P2A 

SOM 

Pl 

P3A 

P2A 

P2.A 

P3A 

50M 

P4A 

PlA 

P4A 

PlA 

f'3A 

Pi' 

P2A 

P3 

P1A 

P3 

P2A 

otfhne 

offli11e 

otfline 

offline 

offline 

offline 

offline 

offline 

offline 

offline 

offline 

offline 

offline 

offline 

offiine 

offline 

offline 

offfine 

onliriQ 

offline 

offline 

offline 

offline 

offline 

ottline 

off-line 

L-�_,._...,..,_, 
- -· _!'· ... �i� � I 

I
i_ 
I -

1412.2022 WfNTER 12460 RI YES YL ' 
t--

-
14.12.2022 WINTER 8340 RI YES Y-ES

14.12.2022 WINTER 7400 RI Y-ES Y-cS . 
I 

17.12.2022 WINTER 10560 RI YES YES 

17.12.2022 WINTER 9430 RI YES YES 

17.12.2022 WINTER 8425 RI YES YES 
\ 

17.12.2022 WINTER 13825 RI YES YES 

< 

15.12.2022 WINTER 12305 RI YES YES 

15.12.2022 WINTER 8490 RI YES YES 

15.12.2022 WINTER 11630 RI YES YES 

15.12.2022 WINTER 9415 RI YES YES 

28.11.2022 WINTER 9311 VAW YES YES 

28.11.2022 WINTER 10406 VAW YES Y'ES 

2.8.11.2.022 WINTER 847G YAW Yl:S n::S 

28.11.2022 WINTER S347 VAW Y.fS YES 

05.12.2022 WINTfR 12425 VAW YES YES 

05.12.2022. WINTER 11569 VAW YES VfS 

05_12.2022 WINTER 13380 VAW YH VfS 

05.12.2022 WINTER 8883 YAW Y.ES YES 

03.12.1022 WlNT[;R 12466 VAW YES YES 

03.12.2022 WINTER 11380 VAW YES VES 

03.12.2022 Wll'IITl:R 12249 VAW YES VES 

03.:1.2.2022 WINT£R 9346 YAW YE5 Yl:i 

13.12.2022 WINTER 12530 RI Y£S Y£S 

13.12.2022 WINTER 12830 RI YES YES 

13.12.2022 WINTER 12130 RI YES YES 

. - -·
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OFFICE OF THE ADDITIONAL DISTRICT MAGlSTRATE, 
1<:ALINGA NAGAR, JAJPUR ROAD 

Phone No.06726-222311 (0), 224846(R), FAX-222311 
L-mail: admkn.jajpur@gov in l 

1 Li?1t,•r No �4.0 2 /(KN) Date. l '�" C• <::I\ �o� �

Th� Depuh Collcd1.1r, Judicial 
C ulkctor.d.c,Jajpl r 

Sub Subrnissiun of enql1.in report of RO,SPCB,Kali�ganagar .. 

Ref; Your lelkr No. ltM5: / dtd.08.09.2023 

Sir, 
\<V i ti, rch r<.:•JKv l, 1 tlw ,1blwe cited subject, 1 am. to submit herewith the enquin 

rep1.1ri -;ubmitt\·d lw t·l ,,, RO SPC. 1l,k.,·llinganagar for taking further course of action at your 

end. 

Additional Dist ct Magistrah 
Kalinga Nagar 
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Tel :06726221163 
E mail : rosocb.kalinganaqar@o$pcboard.org 

Website : www.ospcboard.org 

REGIONAL OFFICE, KALINGANAGAR 

STATE POLLUTION CONTROL BOARD, ODISHA 
[DEPARTMENT OF FOREST & ENVIRONMENT, GOVERNMENT OF ODISHA] 

AT- OHABALAGIRI, NEAR OMO OFFICE, J.K Road, PO: Ferro Chrome Plant, Jajpur 
DIST· JAJPUR-756019, ODISHA, INCIA 

No 
3DG01-f'c. - I Ok

From. 

Date. I'�, D'{• �OJ.2> 
By Email/BySpeed Post 

To. 

Er PK Bebera 
Regional Officer 

Sri Sisir Kumar Sahoo 
The Private Secretary. 
State Pollution Control Board. 
Odisha. Bhubaneswar 

Sub: Public complaint -Reg. 
Ref· (i) Head Office letter no 13471 dtd. 25.08.2023 

(I,) Letter of the Dy. Collector. Judicial. Collectorate, Jajpur vide letter no. 10457 dtd. 
08.09 2023 and Dy, Collector. Gen & Misc vide no. 2315 did. 31.05.2023 
(iii} Letter of Additional District Magistrate, Kalinganagar. Jajpur vide letter no. 2003, 
dtd. 04 08.2023.2023. 

tn inviting a reference to the above, J arn lo inform you that several complaints were 
received by this office previously from Shri Aswini Kumar Dhal, at Jakhapur villagr, jajpur 
district. who is the president of Katinganagar Paribesh Surakshya Samitee. against Mis 
Visa Steel Ltd and M/s Visa Coke limited from time to time. Subsequently, this office has 
conducted several inspections and report has been submitted to the Head Office for takrng 
necessary action and necessary directions have been issued The unil has rectified 1he 
lapses as mentioned in the direction. submitted the compliance report and it was verified 
by the Board in subsequent inspection. The issues pertaining to the pollution of Vis.a Coke 
Limited has been adjudicated by tl1e Hon'ble NGT in OA No. B2/2022 and that of M/s Visa 
Steel Limited in OA No. 19/2019 and action is taken as per the direction of Hon'ble NGT 
from lime to time. which were filed by Sn Aswin1 Kumar Dhal. President, Kalinganagar 
Paribesh Surakshya Samitee. 

ur1her representalio:1 has been received from Worl(ers Representative Committee . 
• JJ Steel umited vide the letter under reference mentioning that false allegations are
being made by Sri Aswirii Kumar Dhai, President. Kalinganagar Paribesh Sura)(hya
Sam1tee repeatedly and requested for consider for protection of the employees and
workers of Visa Steel Limited.

Another representauon has been received from Sri Puma Chandra Sahoo and 
ott1ers of Jakhapura village of Jajpur district regarding pollution caused by the Visa Steel 
um1ted. 

/ 
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This is for kind information and necessary action. 
,� { 

Lfd-�· 
1,:l.. P'/· :;1...p, 

Reg.ional Officer 

Memo No .... /P..q,�J ........... , dt... .. �.i-•.�9:.:tai.�
Copy forwarded to the Addi. District Magistrate, Kalinganagar for kind information 

and necessary action. ----:, 

Memo No •..... {P. .. � .. � ......... , dt.../.a.'.(!.�:.;/.Q.2� .. 
Copy forwarded to the Dy. Collector. Gen. & Misc/ Dy. 

Collectcrate, Jajpur for kind infonnaiion and necessary action 

• 

u��--- � 
;,,;z. · P9 .2.,,1

Reg1-onal Officer 

Collector. Judicial 

,,,,./� --::,
¼.� 

I .2-. I? 'I ;.._; 

R,egional Officer 
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~ -

COLLECTORATE,JAJPUR 
Ph. 06728-222001 (0), 222330 (R), Fax-222087

E.mail: dm-jajpur@nic.in, web site: www.jajpur.nic.in
(Judicial Section} 

(?,) 
No. I-J-17/2023/10 If ff/Date. 68'� 0'1 ·-'3 

The Additional District Magistrate. Kalinganagar 
The RO, SPCB, Kalinganagar 
The CDAO, Jajpur 

Sub: Grievances/Allegations by inhabitants of Jakhapura, Jajpur against VISA Steel 
for discharging of Coke contaminated water to the cultivated land & seeking 
compensation to farmers. 

Sir, 
In enclosing herewith the letter No-16539/dt.05.08.2023 of the Special 

Secretary to Government regarding grievances/allegations by inhabitants of 
Jakhapura, Jajpur against VISA Steel for discharging of Coke contaminated water to 

the cultivated land & seeking compensation ta farmers. I am directed to request you 

to enquire into the matter and take necessary action at your end & submit 

report for onward transmission to the Govt.. 
Yours faithfully 

ti, 
,,..i:) /0,.:

f"y 

�
.O

' 

Deputy Co�ector, Judicial 
Jajpur 
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VISA STEEL LIMITED 

Ref.: VSL/ENV/14-15/Hb4 
October 27, 2014 

To 
The collector & District Magistrate 
Jajpur. 

Ref: Your Letter No - 1127 /(KN)/Dtd. 10.10.2014 
Sub:- Discharge of Waste Water to Ganda Nala. 

Dear Sir, 

VISA STEEL 
PLANT OFFICE 

KALINGANAGAR INDUSTRIAL COMPl f , 
AT/POST : JAKHAPURA . 7 55 026 
DIST JAJPUR, ODISHA 
TEL :(+91-6726)242 441 
FAX (+91-6726) 242 442 
E-ma,1 V$ICv,sas1ee1 con, 

Webs1le WWW lf1S3Sleef com 

With reference the above subject, We would like to inform you that water 
discharged outside on 8.10.2014 is observed occasionally due to overflow of 
water in the p•�rennial drain. This water comes from the hills which is situated 
behind M/S Ji 1dal Stainless Limited (North-West comer of M/S VISA STEEL 
LIMITED) and passes through our plant during rainy season. The volume of 
water is huge and forces the perennial drain water to over flow and come along 
with mud & sludge to our Plant. 

This has already been explained to Regional Officer, State Pollution Control 
Board, KNIC, Pankapal. However, we have already planned to prevent the flow 
to outside fro ·n 10th of November, 2014 by some internal arrangements like 
diverting the drain and keeping the water stored inside our plant premises in a 
reservoir of capacity 5 Lac m3 for our own utilization. 

We assure you that, the entire water will be stored by us for our own utilization 
as per the abo·✓e mentioned time to maintain zero discharge norms. Further, we 
would like to mention here that all the process water are utilized by different 
units after recycled. As such there is no discharge of process water from the 
plant except the perennial drain water which passes through our plant. 

Therefore, we request your good self to be kind enough to allow us till that time 
for improvement in the present situation to prevent complete discharge of water 
outside. 

This is submitted for your kind information & perusal. 

Thanking you, 

Yours faithfully,

For VISA STEEL LTD. 

(MANOJ�] 
Executive Director 

CC -lO: Th€� R��ianat o.ffi·car, 
KN IC, pa6)�PM, 

J�j pur - 1 sso26. 
,)d< Sho..

i!ogd. Off;co VIS�HOL S:, 11 EKAMRAKANAN. NAYAPAlll, BHUBANESWAR-75 I 015, Tel (+91-67412552479, lo• J,91-6741255400 I 
Co,IJ, 011,co: V,SA �-C>U5£, 8/10. /\IIPORf. ROAD KUt�/\IA 700 027, lei: 1•91-331 30119000, fa, l•?l-3JI 30119002 
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Ref: Visa/Env./15-16/<o'<:>�-
22nd June 2015. 

To 
The Regional officer, 

VISA srEEL LIMITED 

State Pollution Control Board, Odisha, 
Common Facility Centre, JCD, Kalinga Nagar. 
Distt.- Jajpur-755026. Odisha, India 

Sub.: Rain water over flow. 

Dear Sir, 

VISA STEEL 
Pl.ANT OFFICE 

I \NGANAGAR Jl40USTRIAL COMPl.EX 
A I IP(.):; f . JAl(►l,I.PURA • 755 026 

1ST. JAJPUA. O�SI-IA 
TEL :(•91·6726)242◄41 
FAX : (•91-6726) 242 ◄•2 

, E-rro,1: vs\G"4sa,1oel.com 
Wt-t.!:lile · WW>N -Yi5.aslectcom 
Clll 110: LS11090R1996PLC004601 

We are to inform you -:hat due to heavy torrential raiu on 21& 22.06.15 in this localii:· n\ ... r1 m,t flooded 
with water due to the upper catchment flow from all the hi11s and the water started flowi:·, ·,•"'.·,the natural 
drains.towards to the east side of our plant, as the gradient is also towards east side. 

We have constructed a kacha reservoir of capacity of 5,00,000 M3 to contain the wnter · ,.,i·k nur plant for 
our own use in activitie5 like plantation, construction works ,dust suppression etc by ch· ·cl· · · 11 a I waste
water and rain water into it and maintaining zero discharge norms all throughout Tl�Out•h, , are utilizing 
some quantity of this water in our plant but to have complete recycling and 'us , th· · \·, ' .; used in 
power plant where maximum water is getti11g consumed. We have planned to install Zt..:. : jJischarge 

.. system for complete utilization of water in the process. 

ln this re��s. w__,e ·would. H�_e: t� info_µi1., .ow; go8tl'"s'elf f!iqt�,94e;m\:.l{¢ ,Yi IT>rH:1 i.1 I L;: 1 
-lre-�, ,;r.,side bur plat1t 1111tl"tfie�1i'tei wt:nt'to1 the-natural drains by overflow ii gar.,' '.
naturaf streams.

Therefore, we earnestly request your goodself t be kind enough to onsider such nat , .. 
a nature's phenomena md which is beyond of our (;Ontrol for preventing such occur! · ,,. 
season. However, we are taking every possible steps to prevent the water flowinP n•1t�·i<1,., 

This is for your kind information & perusal. 

hanking you,

Yours faithfully, 
For VISA STEEL LIMJTED 

� 
(A.K,Patry) 
DGM (Safety & Env.) 

CC: ADM, KaHnga Nagar, Jajpur.
District Magistrate Cum CoJlector, J:ijpur. 

Jtgd Olf,u VISA HOUSE, I: FKMI.AXANAN NAYAl'Alll 811\JMNHW � 75\ O 5 Colp Ollice VISA HOUSI 8/10. AIIPO�E ROAD, KOlKAIA ;00"0i1 I 1
1 ,· t

9
•'
1
• 1

3
•
3
9
1
1 :7 •1 ?.�5 �'19, 10• 1°91-07�) 2H•l.61 • ' •011" ·. f u, l•�I-JJIJ0tl9007 

:,:/ _., , 
(;: ,� i . \

:)t is'fop 
: ,._: to the 

: : ,!S it is 
• i ing rainy
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VISA STEEL LIMITED 

Ref: Visa/Env./15-16/067  22nd June 2015 

To, 
The Regional officer 
State Pollution Control Board, Odisha 
Common facility Centre, JCD, Kalinga Nagar, 
Distt.- Jaipur- 755026. Odisha, India 

Sub: Rain Water over flow 
Dear Sir, 
We are to inform you that, due to heavy torrential rainfall on 21 & 22.06.2015 
in this locality. Our plant flooded with water due to upper catchment flow from 
all the hills and the water started flowing out to the natural drains towards the 
east side of our plant, as the gradient is also towards east side.  

We have constructed a Kacha reservoir of capacity of 5,00,000 meter3 to 
contain the water inside our plant for our own use in activities like plantation, 
construction work, dust suppression, etc by channelizing all waste water and 
rainwater into it and maintaining zero discharge norms all throughout. 
Though, we are utilizing some quantity of this water in our plant but to have 
complete recycling and use, this water is to be used in power plant where 
maximum water is getting consumed. We have planned to install Zero Liquid 
Discharge system for complete utilization of water in the process. 

In this regards, we would like to inform your good self that, due to heavy 
torrential rain, we could not stop the water inside our plant and the water went 
to the natural drains by overflowing and -Illegible- to the natural streams. 

Therefore, we earnestly request your good self to be kind enough to consider 
such natural -Illegible- as it is a nature’s phenomenon and which is beyond of 
our control for preventing such occurrence during rainy seasons. However, we 
are taking every possible step to prevent the water flowing outside. 

This is for your kind information and perusal. 
Thanking You 
Yours faithfully, 
For VISA STEEL LIMITED 

(A.K. Patry) 
DGM (Safety & Env.) 

CC: ADM, Kalinga Nagar, Jaipur, 
District Magistrate Cum Collector, Jaipur. 

Typed Copy 
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VISA STEEL LIMITED 

Ref.No.VSL/15-16/EMD/018 
Dt.281h July 2015 

To 

Addi. District Magistrate 

Office of the Addi. District Magistrate 

Kalinga Nagar, Jajpur Road, Odisha 

Sub: Rain water over flow and flood situation in VISA Steel !Limited. 

Dear Sir, 

VISA STEEL 
PLANT OFFICE 

l<ALINGANAGAR INDUSTRIAL COMPLEX 
AT/POST : JAKHAPURA - 755 026 
DIST. JAJPUR, OOISHA 
TEL :(+91-6726) 242 441 
FAX : (+91-6726) 242 442 
E-mail : vsl@visasleef,com 

Websile: www.visasleel com 

CIN NO: L51109OR1996Pl1.0i>41lo1 

With reference to the above, we would like to inform your goocl self that, heavy rain throughout 

yesterday night (27.07.2015) and which continues till today brou£ ht flood like situation in our plant 

due to upper catchment flow and water from KJ !spat, JSL etc. 

The water which is coming from upper catchment and industries like JSL, KJ !spat etc. are passing 

through our industry and there is no scope for preventing that hugE� water at any point gushing to our 

plant. 

Actually, the water which is coming to our plant from different sources as mentioned above, flooded 

our plant and continuously flowing to the natural drains by overflcwing from various points. This has 

been informed to Regional Officer, State Pollution Control Board, l<.alinga Nagar and the situation was 

witnessed by the entire team of State Pollution Control Board, Kalinga Nagar today i.e.28.07.2015. 

In this regard, we pray you to kindly consider the situation of such natural occurrence which is beyond 

control and compassionate on the matter. 

This is for your kind information & perusal. 

Thanking you, 

Yours faithfully, 

For VISA Steel Limited 

Executiv Director 

CC: 1.The Regional officer, State Pollution Control Boar , 

2. District Collector, Jajpur, Odisha
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VISA STEEL LIMITED 

Ref.No: VISA/Env./17-18/0+9 
Dated: 06th June 2017 

To, 

The Chairman, 
Kalinga Nagar Development Authority, 
At- Umapada, P.O :- FC Plant, 
Jajpur Road-755019 
Jajpur, Odisha 

VISA STEEL 
PLANT OFFICE 

KALINGANAGAR INDUSTRIAL C.OMPLEX 
AT/POST : JAKHAPURA · 755 026 
DIST JAJPVR. ODISHA 
TEL : ( •91,6728) 242 .« 1 
FAX · (+91-41728) 242 4-42 
Websile --'lilllleel C'Qffl 

CIN : L511010R11NPLC004101 

Sub: Information regarding route diversion of rain water through earthen channel. 

Dear Sir, 

With reference to above subject, I would like inform you that, our ISP is located at Village 
Jakhapura between longitute-85°40'-86°44' East Latitude- 20° 33'-21° 10' North surrounded by 
various peer industries like JSL, Maithan and Villages (Kudumi Sahi & Jakhapura). The Village 
Kudumi Sahi and Peer Industries are located relatively higher elevation than Visa steel. 

Reference level of VISA Steel and Its surrounding industries/areas (elevation mapping 
enclosed) are as below:-

SI. Situated at Reference 
level Remarks 

,,./ \)t 

s,,, V- · udumi sahi South -Western 53m Max. 
side of VSL 47m Min. 
West side of VSL 

Slope down from south to 
north 

_ �-�-
catchment 

of VISA 52m Max. and South-east S0m Min. 

5 

corner of JSL 

STEEL North side of VSL 

M/s VISA STEEL South side of JSL 
LIMTED 

63m Max. 
53m Min. 

49m Max. 
31m Min. 

Cultivated land of South east comer 30m Max. 
Village Jakhapura of VSL 29m Min. 

Sloped down from west to 
east. 

Sloped down from west to 
east and north-south 
direction. 
Sloped down from west to 
east and south-east 
direction. 
Sloped down from west to 
east 

From above it is clear that, the topography of plant area is not plain & the terrain of the land 
gradually sloped down from west to east and south-east direction. The storm water from 
surrounding industry like JSL and upper chment areas during monsoon is passing through 
pere�I drains which are lying insi SA STEEL premises by natural phenomena.

,:.,• 
.. 

��v.,'-<,P'�� �df1/ �':-;j 
x�� l �������1

� 
',�0 � 

� • � 

< ' 

�-���;,�!E� ... �.:������AR-75101S,Tel:(+91-67A)2SS2A79.fa•:1+9l-674125.5.IMI 
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It Is expected that during upcoming monsoon season heavy torrential rainfall will occur and rainy 
water from upper catchment, surrounded hills, Industries and other areas wlll·start flowing out to 
the natural drains towards the VISA Steel, as the gradient is towards plant side. There Is no 
option to prevent the flow of such volume of surface runoff water in the monsoon season. This 
surface run off will mix with industrial storm water and could be getting polluted as well as 

contaminated. 

To prevent the merging of industrial storm water and upper catchment rain water, VISA Steel is 

proposing to construct a separate earthen channel in upstream of perennial drains of adequate 
capacity to divert the torrential rainfall surface run off towards the South-East side of the plant. 

The above is for your kind information and further channelizing this natural water outside the 
boundary of VSL. 

Thanking you, ,... 

Yours faithfully, 
For VISA Steel Ltd., 

Director 

Encl : Mapping of elevation for the above said reference level. 

CC: 1. The Member Secretary, SPCB, Odlsha, Parivesh Bhawan, A/118, Nilakantha Nagar, Unit VIII 
Bhubaneswar, Odisha 

z 

2. The Regional Officer, SPCB, Odisha, Common Facility Centre, JCO, Kallnga Nager,
Jajpur, Odlsha.

3. The Collector, Jajpur, Odlsha

227 1691



°""9!f£illh1'ro 

Fi:e .Edit , Viow Took Add Help 

, Sea,ch 

Visa s1'<! liniled. Jaju 

► Places 

228 1692



_ Googl• fAith �ro 

Fi,', Ed� - Y-,ew Tools 

T Search 

'ma sled mt..d . Jailll 

'._j 

,. Places 

229 1693



�O@w 

VISA STEEL LIMITED 

Ref: VSL/EMD/17-1.8/ \ 3'3
1 3 tti J u I y , 2 0 1 7 

To, 
The Regional Officer, 
Regional Office SPCB, 
Kalinga Nagar Pankapal Chowk, 
Common racility Center, JCD, 
Jajpur-755026, Odisha 

Sub.: Information regarding Water discharge due to heavy rain 

Dear Sir, 

VISA STEEL 
PLANT OFFICE 

KALINGANGAR INDUSTRIAL COMPLEX 
AT/PO · JAKHAPURA · 755 026 
DIST. JA.IPUR, ODISHA 
Tel : (+91-6726) 242442 

Fax : (+91-6726) 242443 
Website . www. visasteel com 

CIN L511090R1996PLC004601 

We would like to inform to your goodself that, there was heavy torrential 
rain on yesterday 12/07/2017, started around 12 noon and continued 
upto 2: OOPM, even after that the rain continued for the whole day and 
upto night with a continuous standard flow for which all the rain water 
from the upper catchment entered to our· plant & discharged by entering 
to our kuchcha pit from various sources. 

In this process, all rain water entered to our plant flown towards to the 
lowest part of the plant near main gate & the water started taking its way 
for natural flow towards the outside of the factory premises. 

In view of the above, we would like to inform you that, it was not possible 
for us to control the heavy volume of rain water, which entered in to our 
plant from the upper catchment for which we have suffered this situation. 

This is for your kind information & record. 

Thanking you, 

Yours faithfully, 
For VISA STEEL LIMITED. 

( Paramesh Bhattacharyya) 

President cum Factory Manager 

� � 

230 1694



\Y'D®& 

VISA STEEL LIMITED 

Ref.No: Visa/Env./18-19/OIO
Dated: 26th June 2018 

To, 
The Chairman, 
Kalinga Nagar Development Authority, 
At- Umapada, P.O :- FC Plant, 
Jajpur Road-755019 
lajpur, Odisha 

Sub: Route diversion of rain water through earthen channel. 
Ref: Our letter No. VISA/Env,/17-18/079, 8th June 2018 

Dear Sir, 

VISA STEEL 
PLANT OFFICE 
KALINGANGAR INDUSTRIAi COMPLEX 

AT/PO· JAKHAPURA · 755 026 
DIST JAJPUR. ODISHA 
Tel : (+91-6726) 242442 
Fax : (+91-6726) 242443 
Vw!bsile : www visasleel com 
CIN L51109OR1996PI.C:004601 

With reference to above mentioned subject and our office letter vide No. VISA/Env,/17-18/079, 
8th June 2017, I would like to inform you that rainy season has already arrived and rain water 
started gushing to our plant from nearby industries as well as from the upper catchment areas 
since the nearby areas are located relatively at a higher elevation than Visa Steel. This has been 
informed to your esteemed office earlier also. 

Further, for your information, the matrix containing the details of reference level of peer 
industries and nearby areas with respect to Visa Steel is herewith depicted as below. 

--

SI. 
Industries in KNIC 

No 

1 Village Kudumi sahi 

Upper catchment 

2 areas of VISA 

STEEL 

3 
M/s Jindal STEEL 

LIMITED 

4 
M/s VISA STEEL 

LIMTED 

-

5 
Cultivated land of 

Village Jakhapura 
-

Situ 

Sou 

ated at 
Reference 

level 

th -Western 53m Max.

side of VSL 47m Min. 

We st side of VSL 
52m Max. 

and South-east 
50m Min. 

ner of JSL cor 

No rth side of VSL 

Sou th side of JSL 

-

Sou 

63m Max. 

53m Min. 

49m Max. 

31m Min. 

th east corner. 30m Max. 

SL 29m Min. of V 

Remarks 

Slope down from south to 

north 

Sloped down from west to 

east. 

Sloped down from west to 

east and north-south 

direction. 
----

Sloped down from west to 

east and south-east 

direction. 
-

-- - - -- - -- - -

Sloped down from west to 

east 

Regd Office: VISA HOUSE 11. EKAMRA KANAN. NAYAPALLI BHU R · 751015 Tel (+9Hl74) 255 2479. fax: (•91-6741255 4661 

Corp. Office: VISA HOUSE, 8/10. ALIPORE ROAD KOLKATA · 700 027 Tel : (+91-33) 3011 9000 Fax: (+91-33) 3011 9002 
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From the above it is evident that, the topography of plant area is not plain & the terrain of the 
land gradually sloped down from west to east and south-east direction. The storm water from 
surrounding industry like JSL and upper catchment areas during monsoon is passing through 
perennial drains which are lying inside VISA STEEL premises by natural phenomena. 

It is expected that like every year this year also heavy torrential rainfall will occur during 
mansoon and rainy water from upper catchment, surrounded hills, industries and other areas 
will start flowing out to the natural drains towards the VISA Steel, as the gradient is towards 
plant side. There is no option to prevent the flow of such volume of surface runoff water in the 
monsoon season. This surface run off will mix with industrial storm water and could be getting 
polluted as well as contaminated. 

To prevent the merging of industrial storm water and upper catchment rain water, VISA Steel is 
proposing to construct a separate earthen channel in upstream of perennial drains of adequate 

capacity to divert the torrential rainfall surface run off towards the South-East side of the plant. 

Therefore, we request you to channelize this natural water through earthen channel for 

diversion of the flowing route under infrastructure development, since there is no specific 
drainage system developed by the KNDA though the area Kalinganagar has been declared as an 

Industrial area .. 

This is for your kind information & perusal. 

Thanking you, 

Yours faithfully, 

For VISA Steel Ltd., 

[Manoj umar] 

Director 

Encl. : Photographs of reference level. .
CC : 1. The Member Secretary, SPCB, Odisha, Parivesh Bhawan, A/118, Nilakantha Nagar, Unit 

VIII Bhubaneswar, Odisha. 
\/"2. The Collector, Jajpur, Odisha 

3. The Regional Officer, SPCB, Odisha, Common facility center, JCD, Kalinga Nagar,

Jajpur, Odisha.
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VISA Steel Limited 

Ref: VSL/EMD/2018-19/1 O" (CIN : LS 1109OR1996PLC004601) 

27th August, 2018 

To, 
The Member Secretary 
State Pollution Control Board, Odisha 
Parivesh Bhawan, A/118, Nilakantha Nagar, Unit VIII, 
Bhubaneswar - 751 012, ODISHA

Sub : Permission for rain water discharge during monsoon. 

Dear Sir, 

Tel : +91 6 726 242442 
Fax : +91 6726 242443 

E-mail : knp@v1sasteel.com

With reference to above mentioned subject and our earlier letter no- Visa/Env/18-19/010, 
dtd. 26/06/2018 regarding rain water entering into our plant during rainy season from the 
upper catchment areas, where we have mentioned that the nearby upr�r catc:hmer.t a�eas 
ar� located re!atlvcly .:it higher eievation than Visa Steel limited which is the reason for all 
rain water entering into Visa Steel. A mry of th,� e;:irliP.r 1e!�·�r tn thl'> (h?.irm�r! K�-m.t.. i'.; 
enclosed for your kind information. Inspite of our letter no response received from Kalinga 
Nagar Development Authority, the excess water entering is instantaneously getting released 
to outside during rain through our discharge end 

Heavy rain water is gushing to our plant from the upper catchment and we are unable to 
retain/handle such a huge quantity of water which puts pressure on our Kacha 
reservoir(Capacity 500000 M3 )by passing through various drains inside our plant and 
ultimately overflows to outside. 

The detail topographical map along with gradient difference of upper catchment in relation 
to Visa Steel Limited is clearly defined in the letter given to KNDA for your reference. 

In this regard, we would like to request your good self for allowing us to discharge water to 
outside during rain for 3-4 months through online effluent quality monitoring system 
installed and the same may kindly be amended in the consent to operate. 

This is submitted for your kind information and favorable direction for amendm 

Thanking you, 

Yours fa!thfl!!ly, 

For VISA STEEL LTD. 

'1
L

,,,. 

-c. (, C,t"'

{Manoj K ar) ,, 
Direct6r 

CC to: The Regional Officer, Regional Office SPCB, Kalinga Nagar, 

Pankapal Chowk, Common Facility Center, JCD, Jajpur-755026, Odisha

. Plant Office : Kalinganagar Industrial Complex, At/PO - Jakhapura _ 755 026 91ST. IAJP Regd. Office . VISA HOUSE, 11, EkJmra l(andi1, Nayapalli Bhubdneswar - 751015 Tel . +91 674 25. 5 24UBRO, 
�DISHA,' , · , rax : +91 674 255 4661 
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VISASTEE 

Ref.No. VSL/SPCB/18-19/039 
Dt.2ot11 February 2019 

To 
The Member Secretary, 
State Pollution Control Board, 
Paribesh Bhawan, A/118, 
Nilakantha Nagar, Unit-VIlI, 
Bhubaneswar - 751 012 

Dear Sir, 

Tel: +91 6726 242442 

vsl@visosteel.com 

Sub: Proceeding of the personal hearing in respect of KJ !spat ltd., Jindal Stainless ltd., & 
VISA Steel Limited of Kalinganagar Industrial Complex, Jajpur, held on 3rd December 
2018, in the conference hall of SPCB, Bhubaneswar. 

Ref: 1) Copy of the proceeding issued vide memo No.14735, dt.12th December 2018 
by the Chief Environment Engineer of your good office 

2) Show Cause Notice issued by SPCB vide letter no 9324 dt. 4th August 2018
3) Our reply to the show cause notice vide letter VSL/SPCB/2018-19 dt. 16lll 

August 2018
4) Letter from SPCB vide letter no 13140 dt. 2nd November 2018
5) Our reply to the SPCB letter vide letter VSL/SPCB/2018-19, dt. 15th 

November 2018
6) SPCB Inspection report of October 2018

This has reference to the above mentioned proceedings regarding various pollution control 
measures to be taken up by VISA Steel Limited, Jindal Stainless Limited and KJ !spat 
Limited. We most respectfully submit that our submissions made during the said joint 
personal hearing have been misunderstood and misinterpreted. We, therefore, would hereby 
like to reiterate our expression and clarify the facts once again for your kind information and 
correction of the recordings. 

You are aware that our industry is situated in lower topographical location in comparison to 
our adjacent neighboring industries i.e. Jindal Stainless Limited (JSL) and KJ !SPAT Limited 
(KJI). The surface runoff water collected within the premises of JSL and KJI flows into and 
passes through our Unit due to this topographical geography. This fact has also been 
observed during the joint inspection conducted by Inspection team of SPCB on 19th & 20th 

September 20 l8 and duly recorded in their inspection report. This surface runoff water, 
being contaminated by JSL and KJI as recorded by SPCB inspection team, nows into and 
through our premises. We have been repeatedly complaining about this as a major problem 
for which our management, time and again, is getting unnecessarily exposed to the criticism 
and have been seeking a permanent solution from SPCB. 

��v;;) _ :,11J ...................... D1 .. ,., ..••... __ . 

�'! 
. . 

imited 
coo 601 

Contd.2 

Plant Office: Kalingan "I!!�� _st. Jojhapura- 755026, Dist. Jajpur, Odisho 
Registered Office: VISA House, 1-l EkalT'ra Kanan, Noyopolli, Bhubaneswar 751015 
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The very purpose of the proposed construction of the concrete drain is to collect and drain 
the surface runoff water coming from JSL and KJI without entering our Unit. The most 
logical and justified solution as submitted by us during the above mentioned proceedings 
and the above referred correspondence was as follows: 

a. JSL and KJI to construct the concrete drain within their respective premises along the
entire length of their respective boundaries, so that the contaminated surface runoff
water generated within JSL and KJI Plant does not enter our premises.

b. Any concrete drain required to drain the surf ace water generated wilhin our premises
to be constructed by us.

You will appreciate that this solution has also been opined by the inspection team and duly 
recorded in the "other observation" at page 13 of their inspection report. 

We request you to kindly correct the proceedings inline of the above and take up with JSL 
and KJI for construction of their respective drains. 

We request you to kindly do the needful and look forward to your kind co-operation and 
support at all times. 

Thanking you, 

Yours faithfully, 
For VISA Steel 'mited, 

{Manoj K marl 
Director Kalinganagar) 

235 1699



VISA STEEL 
Tel: +91 6726 242442 
vsl@visosleel.com 

Ref.No:VSUKNOA./2021-221087 
Dated: ostn January 2022 

To. 

The Chairman 
Kalinga Nagar Development Authority, 
At- Umapada, P.O :� FC Plant, 
Jajpur Road-755019,Jajpur, Odisha 

Sub: Route diversion of rain water through earthen channel. 
Ref: 1 Our letter no.VSUKNDA/19--20/013, dt.21.09.2019 

2 .. Our letter no.Visa/Env/18-19/010, dt.26.06.2018 
3.Our letter no.Visa/Env/17-18/079, dt.08.06.2017

Dear Sir, 

Wrth reference to above mentioned subject, we would like to once again represent our critical 
issue which occurs every year duling the rainy season due to which rain water started gushing 
to our plant from nearby industries as well as from the upper catchment areas since the nearby 
areas are located relatively at a higher elevation than VISA Steel. This has been informed to 
your esteemed office ear1ier also. 

Further, for your information. the matrix containing the details of reference level of peer 
industries and nearby areas with respect to VISa Steel is herewith depicted as below : 

SI. Industries in KNIC Situated at Reference 
Remarks 

No level 

1 Village Kudumi sahi South -Western 53m Max. Slope down from south to 
side of VSL 47m Min. north .,__-·-----� - .. - ·-

! 

Upper catchment West side of VSL 52m Max. ;:o:.d down from west to 
I2 areas of VISA and South-east 50m Min.STEEL comer of JSL 

3 
Mis Jindal STEEL North side of VSL 63mMax. 
LIMITED 53m Min. 

Mis VISA STEEL 49m Max. 
4 LIMTED South side of JSL 31m Min.

5 Cultivated land of South east corner 30m Max.

Village Jakhapura ofVSL 29m Min. 

'\[Ld I 
rw 

�� 

0 \ 
�\/

'-

O' 1}- VISA Steel Limite � --1, P, t�l'OA- (CIN:l51 I09OR1996PLC004601)

- '
Sloped down from west to j 
east and north-south , 
direction. 
Sloped down from west to I 
east and south-east 
direction. 
Sloped down from west to 
east 

Contd.2 

Plant Office: Kolingonogor Industrial Complex, At/Post· Jokhapuro- 755026, Dist. Jojpur, Odi:sha 
Registered Office· VISA House, 1 1 Ekomro Konon Noyopolli Bhubor,eswor 751015 
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As far as Visa Steel is considered, it is located at Village Jakhapura between longitude 85'40'-

86"44' East Latitude 20" 33"-21" 10• North surrounded by various peer industries like JSL, KJ 
lspat, Rohit Ferro, Maithan and villages (Kudumi Sahi & Jakhapura). The village Kudumi Sahi 
and peer lndus1ries area located relatively a1 a higher elevation than Visa Steel. 

From the above, it is evident that. the topography of plant area is not plain and the terrain of the 
land gradually sloped down from west to east and south-east direction. The storm water is 
passing through the low lying area of the VISA Steei Ltd premises by natural phenomena. 

Since we are maintaining zero discharge during lean season, the industry has also installed 
Surface Runoff Treatment System (SRTS) facilities for treatment of surface run-off generated 
from our different plant facilities before discharge during rainy season. 

To prevent this heavy flow from upper catchment rain water, VISA Steel is proposing to 
construct a separate earthen channel in upstream of perennial drains of adequate capacity to 
divert the torrential rainfall surface run off towards the South-East side of the plant. 

Therefore, we request you to channelize this surface runoff water through earthen channel for 
diversion of the flowing route under infrastructure development, since there is no specific 
drainage system developed by the KNDA though the area Kalinganagar has been declared as

an Industrial area. 

This is for your kind information & perusal. 

Thanking you, 

Yours faithfully, 
For VISA St I Ltd., 

Encl : Photographs of reference level 

CC: 1. The Member Secretary, SPCB, Odisha, Unit Vlll Bhubaneswar, Odisha 
2. The Collector, Jajpur and Vice Chainnan, KNDA
3. ADM, Kalinganagar
4. Jhe Regional Officer, SPCB, Kalinganagar.

✓§':The Chief Executive Officer, Jajpur Cluster Development, KalingaiQgar, Jajpur

-
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KALINGANAGAR INDUSTRIES ASSOCIATION 

ADTTYA COMPLEX, CHAULIAGANJ, CUTTACK-753003, ORISSA 
PHON E:06 71-2443292,F AX;06 71-2443208,E-mail: 
kniapresident@gmail.com. 

srd November 2022
To 

Shri Suresh Chandra Mahapatra, IAS 
Chief Secretary & Chief Development Commissioner 
Government of Odisha 
Odisha Secretariat, Sachivalaya Marg 
Unit-2, Bhubane.swar-751001 

Sub: Requesting your kind attention to expedite various infrastructural facirities to be 
developed in Kalinganagar under the instrument Kalinganagar National 
Manufacturing Investment Zone (KNMIZ). ., 

Dear Sir, 

At the outset, on behalf of the Kalinga Nagar Industries Association I would like to 
_,. 

take this opportunity to wish good luck and all the oest to the upcoming flagship 

investor summit of the Government of Odisha i.e. Make in Odisha conclave 2022 

which is scheduled to be held towards end of this month. The said event has been 

achieving resounding success due to the ease of doing business initiatives, 

transparency and a stable Government led by Hon'ble Chief Minister Shri Naveen 

Patnaik Ji. 

You are aware that a proposal of the State Government of Odisha, the 

Ministry of Commerce & Industry and Department of Industrial Policy & Promotion 

(DIPP), GOI granted approval and since then Kalinga Nagar, Jajpur holds the 

distinction of being one out of the 17 National Manufacturing Investment Zones 

(NMIZ) in India. Consequent to the said nod from the GOI, IDCO, the nodal agency of 

the State prepared a detailed project report in this regard covering rail, road, water 

and air infrastructure development including Sewerage & Effluent treatment and Solid 

Waste Management in Kalinga Nagar NMIZ (KNMIZ). However, the execution of the 

proposed activities ur:ider the scheme KNMIZ is yet to be commenced. 
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Over last two decades, many industries like TATA, JSL, JSW, TSML, VISA, MAITHAN, 

BRP� Nu VISTA and KJ ISPAT etc have established their units in Kalinga Nagar. 

However, the supporting infrastructure required in Kalinga Nagar is not at all 

corresponding to the growth taken place in the said steel hub with respect to steel 

plants expansion, specially water & road management. Moreover, the existing 

operations of these units are started to get affected due to lack of adequate 

centralized facilities especially for Storm water management, Sewerage treatment and 

Surface runoff treatment facilities. 

The Steel Hub has been witnessing heavy rainfall to the tune of 770 mm to 1200mm 

during the rainy seasons and in other seasons due to cyclonic / low pressure affect. 

The topographl( of Kalinga Nagar consists of hill top area having forest and large 

catchment area which is situated at 100 to 180 meter above sea level while various 

industries like TATA Steel is at 57 meter, Jindal Stcnnless Limited is at 49 meter, 

TSML Ferrotech (erstwhile Rohlt) is at 55 meter, KJ lspat Is at 47 meter, VISA Steel is 

at 35 meter, and other nearby villages like Kudmisahi, Jakhapura & Kacheri Gaon are 

at lowest elevation starting from 55 to 30 meter. As the topography is not plain and 

the terrain of the land gradually gets sloped in all the directions, the rain 

water gushing from the hilltop area to the Industries situated at high elevation to the 

industries at low elevation and further to inland areas as a natural phenomenon. 

The given circumstances have become blessing in disguise for few 

activists. Though discharge of surface runoff storm water is allowed as per the SPCB 

norms and correctly so, taking advantage of the situation by representing the storm 

water discharge as Effluent Water, these activists forming various samitis namely 

Kalinga Nagar Paribesha Surakhya Samiti, Gandanala Bachao Samiti and Jagannath 

Nirman Shramika Sangha etc have been filing numerous false and frivolous 

complaints against the Industries before the State Pollution Authorities, MoEF, and 

NGT. 

2 
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- These activists / Samitis with their ulterior motive of extortion are forcing the

Industries to succumb to their pressure of extortion or to face the consequences. In

this fashion Industries namely BRPL and VISA have already been suffering and
others are apprehensive of their turn.

The said activists / Samitis are not only targeting the Industries but also targeting the 

connected rail infrastructures to choke the supply of raw materials and thereby 
creating pressure on the Industries to achieve their vested interest of extortion. In 
this scenario w'l\ile Jakhapura Railway siding was closed by an order of Hon'ble NGT, 

the other public railway siding at Manpur is struggling to get a long term CTO due to 
frequent allegation of pollution by these activists / Samitis. 

The Industries in Kalinga Nagar have installed world class technology 
like Effluent Treatment Plants (ETP), Reverse Osmosis (RO) plants, Neutralization 

:.:,. 

Pits, Surface run off treatment systems (SRTS) etc to --comply to the Zero processed 

water Discharge conditions issued by State Pollutlon Control Board ($PCB}. 
However, the management of excessive volume of storm water gushing from the 

upper catchment area and flowing through the industries to the inland areas have 
become a big obstacle for the Industrial growth in Kalinga Nagar. 

Whilst the industries in Kalinga Nagar are aggressively working towards increasing 
their production volume to achieve their rated capacities and expansion post the 
improvement in the pandemic situation, the so called pollution mafias have been 

creating much hurdles and are detrimental to the economic growth of the State. It is 

high time that expeditious steps to be taken for execution of the infrastructural 
development activities like separate channelization of sewerage and surface runoff 
water to a collection sump at lowest elevation, setting up sewerage treatment plant 

(STP) and Surface runoff treatment plant etc which are supposed to be developed 

under the KNMIZ scheme as was suggested by WAPCOS in their report to IDCO & 
JCDL. 

3 
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In the given circumstances, we request your most urgent intervention in 

the matter and request you to kindly advise the concerned authorities to 

take expeditious steps in the interest of continuous operation of the Industries and 

generation of revenue to the state exchequer. 

Thanking you, 

Warm1�� 

(CA P.L. Kandoi, FCA, LLB) 
President 
Kalinga Nagar Industries Association 

Copy for kind information to:-

1) Hon'ble Chief Minister, Odis ha
2) Shri V.K. Pandian, IAS, Private Secretary to CM, Secretary to CM

Transformation and Initiatives (ST)
3) Shri Hemant Sharma, IAS, Principal Secretary, Industry Department

4 
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